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10th August, 1971, as an undertrial u/s
151/107 Cr. P.C., has been released from
Jail to-day foreno, the 18th August,
1970, in compliance with the orders of
the Sub-Divisiona Magistrate, Jamui.”

SHRT BHUPESH GUPTA (West Ben-
gab: Sir, you need not have read it. He
15 physicallv presen. here. Here, I should

like to bring to your notice that these
atrcsts under the -o-called provisions of
the Cr. P.C.

MR. DEPUTY C(BAIRMAN: This is
under scction 151,

SIHRI BHUPESH GUPTA: Yecs, section

151 of the Cr. P.C. You are a practising
lawyer; you know hetter. Now these ariests
tie absolutely male fide and gross misuse
and abuse of authority and power. 'This
is one way of degr.ding the law. Now scc-
tion 151 was never meant lor this kind of
thing. To-dav we {nd that in some States,
espeaially in Uttar Pradesh and  Tamil
Nadu, this provisio1 is being tu~ed by the
Government. I shonld like to know  what
the Central Goverr ment is doing. That is
whv T have got un. The Indian Penal
Code and the Crintinal Procedurc Code arc
Central Acts. And nhow the law is adminis-
terad is also something whrch should inter-
est  the Central t;overnment, although it
may be implementcd at the State level. My
submission here is that these laws  are
being used by the State Governments con-
ttary to the spirit and letter of the Con-
stitution.  Let us not just wait for the
Supreme Court to ay so. Whatever may be
the position techn cally, morally and poli-
tically and, in a Iroad sense, even legally,
these laws are beit 3 used mala fide with a
view to suppressirg legitimate movements.
I amn surprised th:t the Prime Minister of
the country, Shrip ati Indira Gandhi, who
has condemned our movement as uncon-
stitutional and unluwful or illegal, does not
say a woid agains: this kind of misuse of
law in the variow States of the Indian
Union. Yet she p csides over the Union
Government of the country. Thetcfore, 1
take scrious exception to it. The Tiume
Minister, on the contrary, should not, only
call a conference »f Chief Ministers to
thrash out as to what should be imme-
diately done for land reforms and for 1e-
distribution of land, but should also call
a conference of reptesentatives of  parties
and  other lcade's who are interested in
1adical land reforins in order to work out
a common approach, a common line of ac-
tion, Tt is a stranize thing, Sir, that in the
sovereign Parliament we are completely ig-
norcd. We have ot the Foreign Minister
hewe: (he Food Minister is here.

MR DEPUTY (HAIRMAN: That point
has alrcady Dbeen nmade a number of times.
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SHRI BHUPESH GUPTA: Otherwise,
every day you would be reading these

messages. Yowr time wil be  wasted  on
that.

SHRT MULKA GOVINDA REDDY
(Mysore): The Government is not coming

forward with any explanation. That is why
it 15 being raned.

SHRI BHUPESH GUPTA: The Central
Government should not be sitting on  the
fence in the manner it is  doing. PSP
leaders ate 1n Jail, and their  supporters
and followers are in jail. Memnbers of our
paity awl supporters of our party are in
jail, 8SP and other responsible leaders are
also in jail.

SHRI ANANT PRASAD SHARMA
(Bihar): Sir, on a point of order, When
popular Governments are functioning 1n the
two States, Bihay and U.P.—[ am support-
ed by my friend on this point—cspeciaily
m Bihar, il something is happcening theie,
what <an be done here? The matter should
be taken up there.

SHRI BHUPESH GUPTA: Thce matter
is Dbeing taken up there. But the Central
Government cannot be indifferent o the
developments there, The Cential Govern-
ment, whether we lock at it from an cco-
nomic point of view or from a  political
point of view, has an important {unction
and a responsibility to discharge. That is
what I am pointing out. Unfortunatcly the
Cential  Government has assumed an  os-
tiich-like policy of sitting on the fence and
allowing things to happen as if each State
is lett to the Chicf Ministcr concerned. We
protest against this attitude of the Central
Governnient.

MOTION RE INTERNATIONAL SITUA-
TION—contd.
PROF. SAIYID NURUL HASAN: Mr.

Deputy Chairman, I heard with great res-
pect and  attention the speech of the
honourable the Leader of the Opposition.
It was only cxpected that it would be an
example of opposition 1lor the sake of
opposition. It was not unexpected. But
what really disappointed me in that speech
was . .

SHRI BHUPESH GUPTA:
Members of the Opposition gone?

Have all

SHRI SHERKHAN (Mysorc}: No, we
arc here.
MR. DEPUTY CHAIRMAN: Mr.

Bhupesh Gupta, do you not belong to the
Opposition?

SHRI BHUPESH GUPTA: 1 do. but
what abont those benches? I do not find
anybody there.
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SHRI B. K. KAUL (Rajasthan): Mr.
Bhupesh Gupta, you are the entire oppost-
tion.

PROF. SAIVID NURUL HASAN: But
those of us who expected that the Leader
of the Opposition would spell out an al-
ternative foreign policy would feel —deep.y
disappointed. It was a speech which seem-
ol to have accepted the fundamentals of
the Government's forcign policy. Sccondly.
the witicism was only of petty matters and
was full of contradictions. For examplc,
there was a talk of subservience to the
Sovict Union, but a few scconds later the
Government was accused of  by-satellitism.
There was an appeal for  aid-diplomaty
which in other words means that we should
try to placate both the super powels n
order to obtain aid so that we arc no
longer dependent on only une bloc; and
at the same time by-satellitism was sought
to be attacked. From a scholar in English
langnage and literaturc I found 1t rathe
difficult to follow the mixed metaphor of
the tri-polar system. What tri-polar system
is, I cannot undeistand.

SHRI BHUPESH GUPTA: Don't do.

SHR!I A. D. MANI: English 1s not ow
language.

PROF. SAIVID NURUL HASAN: I am
in favour of speaking in our own langnage.
I have no difficulty about that, Mr. Mani.
But since we speak in that language, wc
have at least not to mix metaphors. The
Government was accused of not taking into
account the tri-polar systems; yet, at the
same time, the argument  was made out
that the world was  being divided into
spheres  of influence Dby the two supet
powcts and presumably we must keep our-
sclves aloof from either of the two spheies
of influence.

Pcrhaps the only way in  which the
honourable gentleman wants us to keep
aloof is to keep aloof from the rest of the
world because unfortunately the 1est of the
world does not look at every problem the
way some of the hon. Mcmbers sitting in
this House look at international  issucs.
This would be a total negative foreign
policy. Qur purpose is to make friends and
influence the thinking of other  countries
and thereby not only to project our
national inteiests, but also Lo ensure that
we are, broadly speaking, able to cauy
the sympathies and undecrstanding of a
large number of other countries.

The most important charge which the
honourable Leader of the Opposition made
against the Government was that the
forcign policy was being used in pursu-
ance of narrow party interests.  Unfortu-
nately, on major issues, the opposition has
sought to use the foreign policy issues not
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to unprove India's intcrnational image, but
n order to bring down the Government.
This is the example set by the opposition
iself. 1 nced hardly refer to the issue of
the June 1967 war or the Rabat confer-
cnce. The whole purpose was to  bring
lown the Government iather than ad-
ancing the national interests, Sir, ac-
{ually speaking, my complaint is that the
Government is fa1 moic sensitive to ctifl-
cisms from certain honourable gentlemen on
the opposition than 1t need be.  Conse-
quently, a carefully worked out foreign
policy cannot be implemented because for
the implementation of any foreign policy 2
certain degice of inner consistency ts cssen-
tial. But if in owder to satisfy the sensibi-
littes of certain opposition —groups, _the
Government starts making — cOmMpromises,
then the tesult is that our national image
is sullied and the purpose of achieving cer-
tain results from our inter-national policy
is defeated.

The most important basis of _India’s
foreign policy from the very beginning was
that India, having tought against the im-
perialism and having fought for her own
national libeiation, stood quite clearly in
oppesition to imperialism in every part of
the world and stood by the people hghting
for their fieedom and liberation from the
yoke of imperialism. Consequently, it also
took up a definitc stand  on issues  like
racialism or indirect colonialism. This
policy, I submit, was the correct policy and
i have no doubt 1t still is the basic policy
of the Covernment. But untortunately it is
not heing implemented wholeheartedly be-
cause the Government seeks to become too
sensilive Lo certain opposition voices.

Sir, let us take the questions of Vietnam
and Cambodia. On the issue of Cambodia
and on the issuc of Vietnam, even the
former Secrctary of Defence of the United
States has given an unequivecal call for the
withdrawal of all American troops—a time-
bound schcdule, We have also said  that
which is good. But what we should have
done was more to recoginse that the
struggle for nationalism and for socialism
of the people of South-East Asia is not
going to be defcated by any power, any
super-power or any triangular combination
or whatever that may be, We should have
seen that in the struggle of the Vietnamese
people who are having the samec wrge
which we have honoured in our own
countty and  in all countrics of Asia and
Africa.

Secondly, our voice should have been on
the side of the people of Vietnam. We
should have recognised the Democratic Re-
public of North Vietnam as the authentic
voice of (he people of North Vietnam at
least. T am glad that the Minister of Ex-
ternal Affairs resisted the pressures from
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certain sections in vur country and abroad
and welcomed Madime Binh, the Foreign
Mimnister of the Prcvisional Revolutionary
Government. But, am disappointed that
the recognition of the Democratic Repub-
lic of North Vietnem is being unnecessa-
rily delayed. I am also disappointed  that
on Cambodia we ar not taking as clear-cut
a stand as we shoild have taken. Nobody
today, outside a small narrow circde of
conservatives, really recognises that the
Lon Nol regime represents the will of the
whole of Cambodia and everybody knows
how the coup in Cambodia was brought
about and sustained by the US imperialist
troops. And, I ncec not give any evidence
more than the evid nce of the intellectuals
of the United States itself, the professors
and the students o' innumerable American
universities and colizges who have taken a
determined stand on Indo-China.

Sir, in West Asia, it is a matter for grati-
fication that the Government of India have
taken a consistently correct stand. The
Security Council Risolution of 22nd Nov-
ember 1967 was, in no small mcasure, pass-
ed due to the efforis of India. The princi-
ples cnunciated thcrein are all important
principles and quit: rightly we stand by
those  principles. Yut the most important
point therein is that there should be, as
a first step, a complete withdrawal of
Israeli forces from the territ-ries occupied
by Isracl in June 1167. It is :lso important
that the question ¢ the Palestinian people
should be equitably solved. We in this
country are proud « f the fact that Gandhi-
ji had made his po-ition on Palestine abso-
lutely clear from the very beginning.

Many of us woul| remember the demon-
strations and meeti1gs that we organised
in defence of the -ights of the people of
Palestine from 1936 onwards. For us to for-
get the rights of ti e people of Palestine
would, I think, be nost unfortunate. With-
in the framework «f the resolution of the
Security Council of November 1967, the
Government of Inlia, in my opinion,
should do whatever lies in its power to en-
sure that justice is done to the people of
Palestine. I would also like to remind the
Government of India of another responsi-
bility. We, the peuple of India, were the
first to liquidate the Portuguese authority
from one of its ollest colonies, namely,
Goa. Are we forgetting to-day that there
are many colonies »f Portugal still left, at
least there are ithree major colonies of
Mozambique, Angola and Guinea Bissau
and there is also Macao and unfortunately
the People’s Guvernment of China does not
seem to be intercstd in liberating. I do
hope that the Government of India will
take a determined -tand to express its soli-
darity with the struggle by the people of
the colonies of Portugal for freedom and
for liberation. Thc Government of India
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have bcen  consistently fighting  against
apartherd in all its forms and they have
also opposcd the British — attitude towards
Rhodesia and towards racialism in British
itself, bul there 13 a danger that there
might be a sliding back on this also. An
impression is being deliberately created to
create  misunderstanding  about India in
certain foreign quarters and this impression
is that now India is no longer interested in
championing the cause of the down-trodden
people. In the interest of this country the
Govermnent should pursue a more vigorous
policy in this respect. I would also urge
on the Government to take note of the
Sovict-German Treaty. Even West Germany
has, by implication, recognised the GDR
but perhaps our Government is waiting for
the day when the Federal Government of
Germany would grant diplomatic recogni-
ton and then, in accordance with the prac-
tice followed by our Foreign Office in the
case of Algeria, four days later we will also
give diplomatic recognition to the GDR. [
hope we do not keep up that tradition.

SHR! BHUPESH GUPTA: They have
applied for clearance to the West. It is on
the Ameiican desk.

PROT. SAIYID NURUL HASAN: I was
a little surprised that the Leader of the
Opposition seemed to be a little worried
about the Soviet-German Treaty. The whole
world has welcomed it. I am surprised.
Does the Leader of the Opposition want
that an impression should be created that
India does not want world peace?

SHRI N. G. GORAY: I do not think
the Professor is correct.
AN HON. MEMBER: Why not Israel

also?

MR. DEPUTY CHAIRMAN: Let him
express his opinion.

PROF. SAIYID NURUL HASAN: If the
hon. Leader of the Opposition did not say
that, I withdraw my criticism. But I have
got a distinct impression that he said that
now that this matter of the West is settled,
Russia would put the heat on in the East,

SHRI N. G. GORAY: He was trying to
interpret it.

PROF. SAIYID NURUL HASAN: The
hon. leader of the Opposition observ-
ed, as far as my recollection goes, that he
was unhappy, and the hon. Member, with
all his cxperience of public life much more
than mine, must have seen that he was in
no way wclcoming a treaty which is being
welcomed in the whole world as a treaty
contributing to peace.

SHRI N.G. GORAY:

I will answer you
afterwards.
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MR, DEPUTY CHAIRMAN: You sft Tty WS ;. FAT T AT FH-
should conclude now please. - S '? M
PROF. SAIYID NURUL HASAN: I feel | T ¢ S & 7
that the Government should not allow

fndia’s policy to be put in a strait jacket
in which we have permancnt enmity on all
fronts, especially with two of our major
neighbours. Everv effort should be made to
e that some clasticity is introduced so
that we have some manocuvring and there
is no arm-twisting. T would theicfore, Sir,
conclude by appealing to the Government
that it should boldly pursue its policy of
working for world peace, for anti-imperia-
lism and anti-cclonialism, and consciously

working for the economic development of
the undcaidescloped and the  backward
countries.

SHRI B. K. KAUL: Also anti-alignment.

PROFT. SAIYID NURUL HASAN: There-
fore, for this purposc the most 1mportant
instrument of these policies would be work-
ing firstly through the non-aligned coun-
tries bv bringing about their solidarity and
secondiv by working through Afro-Asian
countrics and adding to them the Latin
American countries because, on the issue of
economic development, as we know in the
case of UNCTAD, it is possible to unite
all these developing countries. I  therefore
earnestlv hope (hat the Government would
not be deflected from its well-considered
policy that it would modify and adapt its
policy in the light of changing circum-
stances, and that it would steadfastly try
to interpret and to take out those urges
and support those wurges of the common
people in different parts of the world for
which India had earned a proud place.

Thank you, Sir.

s e qmt ¢ ofteR, A oF ad
g T, Ad 7 AT At masy feafe
o7 =% wa § oA fawet 4@y zwm
g fowd WY 9ERT 59 aig § g
#m 9 B o= fely fe & uw sy v
qw foar & 39 3N W nEry 99}
2 faor AT avaa o fv g9+ & #7 ofesh
g1 g | g awed 2 fF frew auw ¥ g
TF Ay feafy & agg ofads @
T & AT THEH T A7 &7 gfeasyo
T8 W ARAIT F7 HA¥icdr feafy §
FT T 2, TEd o aga == afadw
BT & | g F T fad 3 avwre Ay
TAF F F AT B E ...

s fadam anf « g osg wosr A
A1 IET A GG T &, G/, S geATS
& IOAT JEAT H ATAN TIA § | TAAT BT
A A T A T AL g |

ot gary faa FrRu< qrgg 7 g7 5
g # fare ffg a9 o=et &, a@
F TE FL IqY A0 @A A00EE | gER
WERT H A AYAT TLETT KT g GATE ]
@ 9 IF aeT At IEAE a1 q T FL
# feqdexforT av 77 [T Al | FeaEa:
I UG TE T AFAT § | Y TH IEEILT
3gM A famr i (nfeer Sz Ay arfasy
2, 30d faarg & fam & ge W Aries,
FEAT TGN FTAT FTET | A § o999 AR
frm ez e & 99, 9 femd g
f& T F3F 7 TATHI, 3T o To Ao
q W F1E g FAY o GRar @ oA
F1 ot fgrgeama #1 sif & g s fed ?

qOHET ITET a3 f5F oz 0E =Y
AT SET f5s a2y g1 a1 7 9=y g1 |
@Y ® Fga Z afar fesht o fraw
aut & & gfear fael gardr g & A
SHFL AT AR W7 | R qga d
T AT 5 T F, 7, 4 a9t 7wy
g1 T §, St & O fAdew s ST
g F 1947 § 9 gamy 3w A wdaar
ety ot a1 = sagaE qge 7 faedt
¥ o ufmmnd wigy gerd Ff | 9% auET
¥ 60, 80 3w & whafafu #zf od &
o7 7 fgrgeam #1 ooowr wfgar are
% far g § | 39 ofdfeafy @1 om
UG q4E A AW@T AW IHT A FGT
ad s S § ) 3uE g gard frafg
WX ZAT 37977 9 &Y 9o 7% o
g afewg & wifesam & qFEE W/
FATY it g | At o A ards &%
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AL, & 7T AT 6T A= A F fra w
sma § fr qgon afweg § Tfeeam &
8 a1z fax & #T fargea 1 F37 U
A far a1 W) ag Fve @Y ©F B2 ¥
2ur weafaar & faar o1 1 WL gR F37 9%
ag 3@ @ & 5 af 6T ot ardtd w7
TRl OIgd &, %] g9 AT M AT B
T THWT FLA e 72y g | freT 3w
ot ¥ GAT ZTT W A GUT g1 75 AT
TdY %5 & WHT 1T AW I A 64977 #
fergeam w1 o 1 g faed amn Ty
2, FIF ga Ao+ SR 3 AR AT K
AT FT fear 2\ gATG AR Al w2
qAIT FAT FT TG 5981 Al g A
aq S g T gferr 3y Tl 7 awrr
FAT €T 3 | gH A3 TG T=SY A¥g & Aq
g, affa q= ot S a9 & g g@w
T, I gt 9 g7 qEerE A g, agl
q¢ oY g9 HOAT [T AT THE FE G
T FAAT A K FIOT ST AR IR
g 3 a1 fog 7 a7 @3, afew 5 g
fom &, & oft gor q9 99 § | [T ISEY
ROT F7 FETERO T SAFTE AT L€ F AT
g AT | AT FAR AW 1 AR T
FAT 23T ETATE | TF 23 99 & gAT
Al w1 Fd TF AW LT WA
T AT & JTET T &1, FTX T BT A
gy  frerer fam

WAy # ST 0 A 9, a1 Iy
FI AT FT 9FH T F (AT TF qgEHF
g97 FATS 9 | 2T ST F1 Al A7
o TS qGreg e aar 9t F oaw
fergeam & T A1 wolEq a9 7 {0
e i vl <7 HIR I ar Y aET
F 29T & @R0 T &9 T fgegear 7 et
q T G, THfAT Gt A dAe A A
T FT | IH AT F A AASA| FT ST
TN, 1947 %, WT T qF T 907 A
qersz Afq ad) ofr fF wwa 7 dae
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F gUErT AT T | AF o oaEe
oF 1T q51, &t 4% T80 qfew w5 aqrw
AT 61 AT 1@A F 7 7378 W e
e AT AT HAST 7 FTA T AGTE Y, foredt
15,999 {TTE ATV T AT £IT UF Slo
FrzEd &1 A WA | TWF ATS W gAT
TR 4 T I1¢ 7 K12 a6 27 qray |

sarq, gaTr wiEl & ama faead
FT ZATH &1 TT KX TATT AT ol
AT 7 TE, (5T ST o gaty Fne
F 9IS TW ATHIT AT ATAF & TA qTH
WE | 3H A1 AT H S AAAT F T
9% agl ¥ gH W AT W@ WT q_gi A
gHHT GFHT AT AT § | AT gAY AFT
FY gEi FAET E )

AW FEATAT AHE, AT T
it ag § f aifeeam & qwraw § eq
F76 ¥ AEEA ® AT @S F g0 AT
So% A3 TfFEE & AT S qraees
FT GRAET AT, IaH A< A AT HT
qATH & FATY HAATLT, EHIL ATy H1T
gury ik & At ® | g% @z 9 &
e fra®y frar gamr fae «ft mat &«
Fam g

(Interruptions)

S o wanE wat (f9gre) oA

FT ST T GG TATHT F7A 2 )

= fadam ant : 7z 71 aferes 3 T
g\ g At AT AT 32 § W gw vy
FTATE 397 §. A0 g0 o fudi Fgat
g oy wid@ g1 e &, uig foma
afeqs® 37 w@AT ¥ | 34T 3@ AT gH
ST MAT AT 4T & | ZATY TS oray i
FT ST H{AT & 70T gHT 2, AfET oNgr
TRAC 7 T 7

T WY FAR AT F oA AT ZHOA
TR FZT5ET & T AW &1 707 fay &,
SR S F FARIAM Ag® F w2 o1 fF
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[t fa<sre ami)
T AT a2 g7 arer a8 &, av v e
TgT 9T A TR FoqT F A | AU
F forarsft a9 #1 afFz foamy Q@ 3,
3 gfasT &% WU, ST JorE7 G FT
ST &7 A &, g 9 AT G4, afE
AT FT FAT ¥ SAFT qWATE  GHIG
g e A F o T A5 @ AAT FY

gy fawe "= |

THF 13 AWl W QA FT AAL
o1 Afga—TY W AT IIT FHWAT @
g—amat 7 & fy" frgrat 4, 3 I AR
F grey T Ry A | 39E A A F, AW
F 99 &, F A § war fag g
o FAT & qA AT AHEN FT oA
A & SAT 2, AT AT & WL |
AT TH-ATT AHT % X faqrg g1 war
a1 gat ot J=7 AT qALT

TEr § 99T % 17 AT FT AH AF
T AT, TET WIET A I &, T IN &,
[T AW &F HAA &, WA AT AW
T AT FAT GUAIEA, AT ATHTHT
F1 A5 # (6T AT ], THE I F oot
TF AT AL gE, A A% fF AL A
FATIAT AT OF BIE 219 & FAT AT
faFTT BIEd ¥ FERL quaAT A IHH
fag @ar foar & %9 & @97 FHraEr
TET AT AT g | EH AT TEGU FT
afwTres F AT |

ZATY qEEY I FY TET 21 TE, HA
oY 3w &1 AT @ ? A 918 AT qe-
fafea $vz | & =7 ACRIT A AT AT E,
T G T AN FET § 7 gaer
FALT GIEANAF g TCRICE Fr s
F gL G F FIE TET AR T 8 |
Jg g7 a1 | fgrg-mfeaa &1 997 47 &,
gty aFArfy ® (geg-atan gfte-
FI0T L@AT § | TFTT EAAT | ZATL AT
g2 g<, a8 AT F1 A & | W &

[RAJYA SABHA]

international situation 160
qa7 | o (R w7 gee e srar o
a1 SUHT AAGETT FATAT AT 4T, famra
fear st 4, fa<mTa 37 F¥ g94T A FHT
qUE T, WL GHTY TCFRT HIT IAH
arefy auAd g fF @ F gFeT 7 S99
gt & FIAT GZAIC &, A SART AZT TATR
2198 T A & T W g FER T,
arf wqor fag ST & Y 919 qoq & fF ||
¥ gerAa § el faeg &0 #41 Fdv 99,
TEAFAT KR WO 7

TR T fag : g o fag g |

st fadsm et Ay g o g
wfade w47 98 & 1 ¥ QoA AEar g 5
S FEEET HAT ATgd wF 1T F 7
zadr arg e § 7 faed g @Fr |
FUF FT 140037 FFHAT AT T, TATH
FETEIT FAT T AHT § HY TEH 0,
wqo fag ot a5 ad Tgo?

|/ T g« H9 IEAr Tga g !

st faisa amt : w9 ;AT FEIEy
ST ATT GIITT Tt ALY @A, TH &H ATAT
T |IST | 29 A o F7 @
S TF WY JET FAT TAS &, AT AT AL
TIT FAL TG g § AR W faear §
ar ag s Ay &, wafae ga oy
FZ W@ &, TEY a1 IS ATAvARAT ALY oA |
T JgT A A FTGA a1 9T qT @AT F4,
B9 THET FOT, AHT T 7% T I FV
fador Aifq 2y oA e St a7 g,
qF TF AMTET AT TE7 AT F1ET

avE o fag : qraw fawga @
E; |

ot fadqa ant : oF TS 1 g9Er
¥g AqT | wrT gfAar & A A ATeAAT
aq F, d@fw= guga &y Averar TN 2
%A, Wi gAR AFANE T TS
&1 S | & mrad qear § 5 fred qag
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T AT QAR F A Z AT AT, Iq
FAI~—EqT73T 3 3w qarzu—FF 59-
LT A ATTRT o6 & FFTAAT &Y ¥ 747 7Y ?
57 a9 ST vF gHI 9 WA miwat
¥ mgrrar & 1 1w fag AT gar &5
TR g faar

zfree, fag S & @ gEsa 3 fag
TS ® AW A ¥ ¢ AT T4 A
g 78 WM MG AT HaR A § 7
§ g AMAI @ AW E ar T4 ? ;MY
a garsd fF arfeeam & S s
70 HUT TIF T AIF, FOHT OF O
T T WG TG AT T, AT I I A
93 faa AfEc q w@ei #1 ST @R
q 4t /gy AW fRar w6l s 7T
faar ik garr A agt w9 qar ? fRa
I EVIT & Y N7 9% FTF AW | A
S 9 #gy & ¢ w9 fag oww oA,
qraFT oI I ) JfE gE A am
at 7g § v faw & ag a= guad &, afew
Fgd A8 & | B AT qUAG &t A7
garw et #w11 A fag grar & a8 ger
F=A1 {oer & %1 <1 g awa # 1T agve
7 gAYy g A §f Ao § g wer g
frg adr & @37 1 § fadaT war g fF
FArzeT @ A% HAQH, e, wia
HR 30 19 §) &F ¥ 5 ZAT7 Ry 91T
FT AAAIHAT E § 1 BT qoT 3w
w1 feg F@ ¥ g9y A wfd@ g
frrad argw gqF AW AT fgw T A @
5% qf| § | 7 w9F I &7 g anaw
F ® faq oq w7 F1 wafa s
A AETIT FT §H AT A AT AT
A ZATE argad & A g 5 I 3%
fe7 & =vam fgo qum #T AR WIw@ad
F AT & 919, IT W & F19 5o
ard, 398 forgee @9 s § ) a8 Hifa
AT A FIHT ART AW ST | BT
T JIT FATL ST BT 7 Far | IO
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Fifear F1 ar® #1 W WA faq # fau
¥g1 5 3 agi oy . ..

st giewr arsn (faER)
FT ATA IR Tar foam o

: Frfar

»ff fadsa aat ;. SAFT oy Y ¥ ar,
AT JAL I3 AW T A av § g T
g AT E | SR OF AW i
foad faq & wmar &ar a1 & 3 s%7
FEA | R w9E fE aEE dm AR
THAF 99 I HIR SAF G Tt
foar srr @1 o faw § a2 7
AT fHERY a7 99 SF W IAHT HEA
Tt fm o7, A A e | e g ?

(Interruptions)

Sy qF g fredt §, 9w 8
T gfaera d1 8, FfFT 3@ aT ST Erar
o fora g @ sfagm a8t 8, afFa
939 § WY A qIAET AT &
TIT q9 g, ITY qIY SAGT §FL Z1qT
i@ A s @ a1 fF e gw vy
T wudHT & ark | F 9rr ar fage
T A | & gAY o & WX A9qTT A
zara fag & 1 wag geer arfadr gar
ol wg & BF gu a1 & fRadrs &9 @
A1 frgang #m vEd & fag agem w3
—F%rg =% 9T, fyda Fr afad g
A ‘98 gwy 99 T god AW & T@1 0T
grzn fafreex & | ey arfedr afsd
aqa7 & fagia oz ¥ #3411 s
Zq G AT 59 AIW IS | QAT ;A
78 Far g 7 g ueg 9§ 9 &
a1 ¥ 5 fad org & SO HaTmaEr
I ST T AH U AT | SR AT AlHI-
oret § &1 Ry o ggEar #% aFy £
AT BT wiyqarey A8 § A ;T FZiEAT
it F FHT AP TG FAGIE AR
IR WA 3 AT TH F ATL I ITHT
TS, AR ATE IAT QAR AT AL G
ST AT g g FrE TATCALT E
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[ =f A%a7 aaf ]

g 39 f5 frod feai 93 7 & @
HAIGHT JZ GHT AT T EF & FIT Fgl 47 |
FEAT AT T G T 7 &G qrAl F gy Aq0
for z@ @3 A 3@ 1 wrg 78 3 5 0w
gaTa fra @ AR gad axw W WER . L,

=t WEWE ATy SEATST OFT T O
wzfas Qree’ ag 32 Fgr A7 |

SRS LG ¢ L G KA LA A LS
FT T[T & F g 7 gt toa @ |
TAT o a7 grt & o oo o
¢ fra 98 &9 AR wrgam ag s
grar &, fms aga & faa g § 1 3@ a9
ZH HYIT |/ AR @3 § | gUIL 909 %
e-TE & &, gAr w18 fre WA § wiK
9T F I E SR HIGR HT IWIT
qiFEa a1 =T TR I3 93 3 Al &7
AT AT F AT T8 U] FY T | sivAr
9 1 WX AT 1 TR ;A qafent
Ft Faar Araw &7 fAar g fE o gad
I3 T T qFAT 7 GUET A
o, et ofY TR & 9T oY, 7 oY s
TTYHT TEIAAT A FL | W &G AT ot
&, TEIT AR qATT IF FIT A fHay
g1, @fra 7 % faams a4 § wF
fe=aT HYT [Ty qgmar § A W |
Ff-relt 7 AR =Y fag 72 anm
Fa & & 7 o sw A @ar 0w S
a3 g M3, WY AT ¥ & A g
AT AT A A g & 739 g8 I
®F 17 § a7 Faqr e FX F 999
qarfad § g § famar w9, wa 7
HETATT F O, &9 ST faai &1 W JamE
3@ & 7 ag t gewy a8 @ gy
sraiegt feafa ox faam < ga famger
g aifgd 5 ga fraq Y oY § §
T gART FlA-57 g & 7T ff-wia
3T 3 | GAR AW | TF §3Y T81, 3980
Tt #1 afied gt g, e, R
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AMHT F27 3 | ATET FT CF G797
T AT & I AT 7 TE A7 &
S wy FT A AT g ag & woar fua
g 21 @ wRAdsy uadfq &
ava w1 o gwa oig faar 1w gEra
wg & AR SR UG § AT I9d EEA
faaan &t Trfed €& | gug wodt wEl
% gm ar fafed S« oifad §,
qriFEqTT F1 47 TR T 3% 37 ¥, o
FY gars SEw A7 # fF fvm, =, A
waq A1a fear . ..

st WA AT ¢ Afew A&, A9 A}
st fawm aut © F& Y
st wrofr wrvey ¢ afere See AT A 0

iy frderer awt ; afwT ey dee ST
F AT ATET UK § |

sfY o SR ¢ ALY, TR, afge TE )
Fez AT | afaq faager 7€t & 1 Fta
9ier us gt | & AR 9w @ W@
ECE

st fai@w awt @ & 74t FEAT AT A
qE FF W@ AT, QAT AT FT HAAET
feafa & ol zaar A€ A T &, oA
ooft g fer @ Fr 1 qY, AT, A 97
MEGT 99 § a9 gud wgrafT
Fi g =fed 1 g vgEafT a1 9w
qv AT wIfgd [ FAR T qTHIARR
FX | W1 A G GLATER FL IGE
AT EN FEAE FL W AW IR
g g0 Fagik R gEw  fad
T 9T { I, TS ARAY  WETAL,
ST S &IOS aTg IEy ST & a9
FX, AL FHTY oM g9 & a8 T
TE & 9 HUrTH FT TG §, AIAT-
TAE FT ATH A &, g A Si¥ T AW
A4 &, AT w1 #7 § g fr g d aw-
qiw gar sty § fmeT v A e faa
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T femre & o< 97 gAR ey 9% e
3% § AR gAY awr Ay qriwdr &7
frgtor #53 § 1 W T FE TIT T A
7 %3 & AN Tq gET § AR AW o7
# faama BT F1g 3% & 78, tar 9g auad
21 g9 v & 9fq 7w &, 39 afy gwrd
o wser §, ¥ i IR oF qan
sree faum ar

st wqT AT : A o faAr

ot freom bt o9 o ware R
wWE aewfa@rg | “303" Fragw
g At IAF wATH - WEAGT, §A I T
F qETH AT g g8 fF ord-Fafeew
frarger ar @t @ FFq AT FAT W@ E,
AR O W FIE T A AT AT W@ 3 |

aY, »fvae, gar foa gufer o 98 8
oY & A garw faa wE & | ghr #
fra adt & 1 g fug, oftaq, ag g
St fr gaT MR § " |, gEIL H0W AT
a4 | 39 gag afs 7 7 fag 74t Y felt w2
Jagegma fra a & 1 sfaq, =00
q A B qTAY T U7 3G | TEAT,
w38 U g, e gierE 9%
& WT@ET #1119, 2 S0 § Tydaan feamd
& fox a= e o o qEaE )
TR A AL 4, foad i g@ gy o
AR 3 QU R FT AW A AR
AZEAT & {8 aOIT AR AT . . .

st oo T 9g g feAdE
¥ oy g, wAEr A wmar § 0 feAdE
¥ AT 9T, qIETT F T AP AT

ot gagwafs : awf oY, AOwy wAT
FET &

st fadew mf : fimg, § 9ed
& gar wTar g o A weT AT ¥
Fgar Ag 7 argaw frer & S e
2, a8 WA & w@Y afew agr § o "wrav
L/B(N)13RSS—7(a)
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MT zdf ag & @ s wiE-wie AW
§ IR oft g¥ wraw wfz A qgmar
a1 ar Far 3z I @ i st gET
AT FIJ &, gA foa §, g0 9w 0@
Afeai & 907 Bz ¥ | I FE wgmar
T, 7T FITQ GTHIT, TG TTHE FT F747
TATFTOTE GAAT § | 30 T T ghaar
F F1E e TEY &, T AR B g0 74T
T3 & A% g & Wiz 7 9w &
fred #gd 9g3 & ATQE FEAT I
€ WIS WITAY FIZT F AT TAT A IIAT
oIl FIA & fag 91T g 9 g, FbEa
T feafa & 7@ avF 1 FARF FE
foa afig . ..

A v fag : faam smad )

ot fatar awt: & fom oAl g,
" TAF q9AT &, 94 9§ Jfawr #¥

5

S} wAea gaiE MA1 - 99 79 &) faa
TEY & A1 g8 Y g

st frtmw aat: @ @ gfa
aiAer wfad § 7 ¥ 7 qenmAw |
gardr wfaan & FF 7 g7 Wiy axg faa
¥ FYq awe fasm W, weaisha
a7 § =u F1 fear aidw S aregeay §
TG FT QI F, T A I ovfaal &
¥ &, St AeTT § AW SC | wqT § § FEAl
F ¥Er & AT Y AW Y 1 HAGN
Tty § 9 gw wvA fadl & a8 fAazw
wxa § fr ga o7 why agremar @d )
%o firat &1 fagr off 7= &, dfFa
FH-FAT TAST FL A1G IART Fg a1 A
FX, Gqr 7q A o FY W E AGT A 2

sy frenaelt w@Edy (e WRW) ¢
T oY A T H=E FH F ag qag fen
FL |
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SHRI THILLA¥F VILLALAN (Tamil
Nadu): Mr. Deputy Chairman, Sir, I shall
be very brief but very clear 1n my remarks
vegarding the foreign policy of this Govern-
ment. I have not come here to applaud or
decry in toto the foreign policy of this Gov-
ernment, I am here to analyse it in the light
ol the existing circumstances in the inter-
national fields. We can have attacks and co-
unter-attacks in international policies. But
we must be onc with the policy of our Gov-
ernment in international efforts. So I want to
pass my remairks having this in view in my
mind, Sir. Within the time at my command
I cannot quote instance after instance for the
views that I am going to express now. [ want
to advancc the general principles to be fol-
lowed by this Government in its future con-
duct in the ficld of international relationship
and connected problems. Diplomacy which
is thc corner-stone -of foreign policy is not
foreign to us. From the days of the Rama-
yana and the Mahabharata, we arc having
instances of the success of our diplomacy in
the policy of our country. Diplomacy is con-
duct of relations between one group of
human beings and another, It is older than
the concept of Government itself, Sir, the
cdifice of our foreign policy rests on the pil-
lars of preference for peaceful means for the
scttlement of international problems, opposi-
tion to colonialism and racial discrimination,
non-alignment with military blocs and co-
operation with the international oiganisa-
tion for peacc and security as wcl as the
well-being of the people. For this edifice, we
must have a foundation that must be this.
Our Lcader of the Opposition, the hon. Mr.
Mishra, stated that we are subservient to onc
of the power blocs, the USSR.

Sir, we must take the vow that we must
not be subservient to anybody in this world,
We say in our language:

INDIAN EVARUKKUM THAZHAN
INDIAN EVARAYUM THAZTHAN

It means the Indian will not be subservient
ta any force, to anybody in this world, and
at the same time he will not allow anybody
to be subservient to him also. That should
be the foundation for the edifice of our For-
cign policy.

In our part there is another saying, Sir:

YADUM OORAY, YAVARUM KEYLEER
which means all the countries are ours and
all the nations are our friends. That docs
not mean that we will be slaves to anybody.
At the same time we do not want any peo-
ple to be slaves to us. That should be the
foundation for our Foteign policy. On that
foundation all the pillars should be raised
and the edifice should be constructed.

Non-alignment is one of the pillars of our
Forcign policy. That does not mean it is in
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isolation from everything. Pandit Jawaharlal
Nehru has once stated :

“Where freedom is in peril or justice is
threatecned, or whete aggression takes
place, we cannot be and shall not be neu-
fhat.”

So it has its own limitation. Non-alignment
does not mean that we will be away when
injustice is being done, or we will be away
when aggression takes place. We will fight
against colonialism. We will fight for the
rights of all people, but we will follow the
policy of non-alignment.

Through the indcpendent non-alignment
policy we must seck the preservation of our
territorial integrity and sccurity in the world
so that with international co-operation an

‘egalitarian society could be cicated in India

and the rest of the world.

Kautilva’s first noteworthy aphorism is:

“What produces unfavourable results is
a bad policy, that is, a policy to be judg-
ed by the results it produces.'’

So T would like to remind this Government
to put its foreign policy in the melting pot
every time and test  whether it produces
good rcsults.

I would also bring to the notice of the
Government the following remarks in Indian
and Torcign Review and request this Gov-
crnment to follow the general principles
in its future conduct. I shall read out the
relevant portion and conclude my speech.

From a study of ancient works on diplo-
macy written by Kautilya, Panini. the Kural
(A Tamil classic of the 2nd century) and
other literature on the subject, the follow-
ing generalisations emerge:

“Nothing is gained in diplomacy with-
out paying a price for it and the best
diplomat is he who pays only the mini-
mum price. To drive too hard a bargain
or to pay (oo low a price may defeat the
end object. It should be the essence of
diplomacy to keep both parties satisfied as
far as possible.

Too dazzling a success often contains in
it seeds of eventual failure. A moderate
amount of success should be the aim of a
good diplomat.

It is well to remember that in state rela-
tions, things are often not what thev seem
to be. Thus, an apparently solid alliance
may conceal deep fissures of rivalry.

Masterly inactivity is not a barren policy
in international relatinns. Excessive acti-
vitv at a wrong time or in a wrong place
may prove disastrons. An Ambassador
should sometimes not go out to meet
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events, and there are advantages in allow-
ing events to come tc him. Very often to
temporise is not to kse time but to gain
it.

When dealing with unfriendly powers
the face of a diplom it should be inscrut-
able and the langu.ge conciliatory but
dear. An impassive and  well-chiselled
language employing 11l forms of courtesy
should be cultivated.

In diplomacy ore must never forget
that after you have zained your point, a
chance is always lefL open for your adver-
sary to feel that his honour has been sav-
ed. The best diploriatic success is where
both parties can clium to  have gaincd
something.”

Y -

o P. M.

[ would request th., Government to fol-
low these principles which bave emerged
ttom the Analysis

SHRI LOKANAI'I MISRA (Orissa):
That is from his Miuistry; it is a publica-
tion by his Ministry.

SHRI THILLAI VILLALAN: Yecs, defint-
tely. But that does 1)t mean that all they
arc saying to be opp scd by us.

SHRI LOKANATI: MISRA: What is it
called?

SHRI THILLAI V LLALAN:
dian and Torcign Review”.
words, I conclude, S.c.

SHRI ARJUN ARORA: Sir, this debate
in the House is bemng held after a long time.
It is being held at a very significant moment
in international rela ions. Early this month
at Moscow, a great fieaty was signed bet-
ween the Federal Republic of Germany and
the Soviet Union. 7 hat treaty is expected,
and has alrcady done so to some extent, to
telicve tensions in Earope. As we know, the
last two World War: started in Europe. And
continuation of tensions in Europe is always
. threat to world 1cace. The second most
important thing at he moment is the sum-
mit conference of non-aligned countrics
which is going to take place at Lusaka catly
next month and which our Foreign Minis-
tet and our Prime Minister will attend.

SHRI A. P. CHATTER]JEE: Why both?

SHRI ARJUN AKORA: They
contribute.

SHRI A. P. JAIN (Uttar
put weight.

SHRI ARJUN ARORA: That
India’s great intercst in non-alignment and
in the success of the conference. Sir, judg-
ing from these two important events, the

“In-
these

It is
With

will both

Pradesh): To
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two speeches made from the Opposition,
those of Mr. S. N. Mishra and Mr. Niranjan
Vaima, were, to say the least, most disap-
pointing.

ol Sdly watE A (TR ¢
T ZATTA AT A AL Fgq

SHRI ARJUN ARORA * & ST 59/0ga
®T alq I, AT GASIZC "G, TET 99
Tfga |

I was particularly, disappointed by the
specch made by my friend and former class-
{ellow, Mr. Nianjan Varma. Wc were to-
gether at a Kanpur College studying History.
Hc completed his M.A. and I was sent to
jail before the examinations. So, I expected
greater knowledge from him. His speech re-
minded me of a harsh one from Tulsidas,
which says-

‘AT gea 9 99 9 % fud faefaaw”

ofl SO NE1E WA {FT Hi T
wq T FAT

SHRI ARJUN ARORA: Mr. Niranjan
Varma and Mr. §.N. Mishra aie very angry
with the Sovict Union because . .

SHRI 5. N. MISHRA: I did not say that.

SHRI ARJUN ARORA: I am coming to
that. They are very angry with the Soviet
Union because of a map which has been
published by the Times of India in this
country. On that account, Mr. Mishra is
angty. Mr. Mishra, of course, recognises the
great assistance that the Soviet Union has
given to our economy and to our defence
effort.

Mr. Niranjan Varma does not recognised
cven that. Mr. Nitanjan Varma sang praises
of Taiwan. It is very intcresting that in one
speech he condemns the Soviet Union  for
the map and in the same speech he praises
Taiwan. Taiwan maps are worse than the
Soviet maps. Taiwan necver recognised the
McMahon Line. Formosa never recognised
our fronticrs in the north-west with China.
So if the Soviet map is a crime, a greater
crime has repeatedly been committed by
Taiwan and by Komintang. But Mr. Niran-
jan Varma, like a good Hindu that he i
wants us to break our friendship with the
Soviet Union and have Taiwan as our
friend. And then he says—he is a great scho-
lar of world affaits and historv. ..

SHRI BHUPESH GUPTA: Mr. Vajpayce
was sent there to Indianise Chiangkai Shek.
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SHRI ARJUN ARORA: The Soviet map
has figured so much in the current session
of Parliament that a historian may be tempt-
ed to call the current session of Parliament
the Soviet map session. Somehow our friends
are more interested in the Soviet Union than,
say, in the United Nations. I have with me
a map of this part of the world published
by the United Nations. I am sure my
friends, Mr. Niranjan Varma and Prof.
Mishra, has also seen it ...

SHR! SHEEL BHADRA YAJEE: Now
he is not a professor.

SHRI ARJUN ARORA: All right, former
Prof. Mishra, Now he is the Leader of the
Oppasition,

SHRI BHUPESH GUPTA: On a point of
order. Once a professor, always a professor
even though he preaches bad things.

SHRI ARJUN ARORA: Once a bartister,
always a barrister though briefless.

Sir, the map of this part of the world pub-
lished by the United Nations shows Jammu
and Kashmir as completely separate fiom
India . . .

SHRI MULKA GOVINDA, REDDY: That
should also be protested against to the
United Nations.

SHRI ARJUN ARORA: I have got a
copy of that map here. I will present this
copy to Mr, Mishra. ..

SHRI MULKA GOVINDA REDDY: Let
it be laid on the Table of the House so that
we can all see it.

(Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Arora,
you continue your speech.

SHRI ARJUN ARORA: Sir, what about
these interruptions? I must meet all inter-
ruptions . . .

MR. DEPUTY CHAIRMAN: No, you
need not answer the interruptions. You con-
tinue your speech.

SHRI ARJUN ARORA: TForty years ago
I left my school. In the school debating so-
ciety there were no interruptions.

Then there is a Readers’ Digest map cal-
led the Great World Atlas. It is in the lib-
rary of this Parliament as a reference book
and it is not issued, but anybody can walk
into the airconditioned library and have a
look at it. That also does not show Jammu
and Kashmir as an Indian territory.

SHRI AWADHESHWAR PRASAD
JINHA (Bihar): It was prepared by whom?
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SHRI ARJUN ARORA: You know the
Readers” Digest is a great American publi-
cation.

g st wew wae: 7 Frad
FHAT § 7
st aefer AT wAET T AT,

FHT & |

SUSLCEIE Gl R et |
¥ wfgd, &% Fud )

% Il WRT: W wwa  fag
AT F1 A& Fo1q !

ol M wEE AT gW wER
T E T AT H

SHRI ARJUN ARORA: Then, Sir, there
is an Atlas very much in circulation called
the Philip’s Atlas. That alo does not show
Jammu and Kashmir as Indian territory.
My information is that the recent maps pub-
lished by the State Department of United
States—the State Department in the United
States is like the foreign office plus C. 1. A.
plus a little more—show the cease-fire line
in Jammu and Kashmir as the border bet-
ween India and Pakistan . ..

AN HON. MEMBER: Is that also in the
Parliament Library?

SHRT ARJUN ARORA: Yes. You go and
spend some time there. You are spending
too murh time in the restaurant,

SHRI BHUPESH GUPTA: That too at
the cost of others.

SHRI ARJUN ARORA: It is very interest-
ing that those who cry a great deal about the
Soviet map do not speak a word about these
maps. I think they will concede that
Jammu and Kashmir is as much a part of
Indian territory as the area south of the Mc-
Mahon line or the Aksai Chin area.

SHRI S. N. MISHRA: One wrong does
not jusufy another wrong.

SHRI ARJUN ARORA: I am pointing
out the mistakes committed by Shri Mishra
in speaking the half truth. He must speak
the truth, the whole truth and nothing but
truth.

AN HON. MEMBER: Why don’t you call

{t ignorance?

SHRI ARJUN ARORA: I cannot call him
ignorant. That will be contempt of the Lea-
der of the Opposition.
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SHRI S. N. MISI{RA: I agree with you
heartily. Would ycu agree with me also?

MR. DEPUTY CJAIRMAN: Please con-
tinue your speech.

SHRI ARJUN ARORA: As far as the
Soviet maps are co'icerned, Government has
protested to the “oviet Union in writing
tour or five times ind in addition to these
written protests, many verbal protests have
been made. 1 wan. to know from Sardar
Swaran Singh whe her any protests have
been made to Staie Department of the
United States for tie heinous crime of pub-
lishing this wrong map and whether we have
asked our Ambasidor to the United Na-
tions to launch a protest with the United
Nations about th¢ map which I have just
shown and which sh10ows Jammu and Kashmir
as independent of India and whether we
will consider impo ing a ban on the Readers
Digest which has r.ow become a propaganda
sheet. In the cold wvar there have been many
casualties. Once unon a time Readers Digest
and Foreign Quazr etly used to be impartial
and scholarly journals. But in the cold war,
they have become¢ propaganda sheets. The
Readers Digest which published a wrong
map of India in the Great World Atlas is
not only allowed to be imported into this
country, but it 1as got certain concessions
about collecting dvertisements from India
and repatriating 'hc money . ..

AN HON. MEMBER: They have got a
big office in Bon bay.

SHRI ARJUN ARORA: 1 do not know.
You might have visited that office. You
know whether it is big or small. But I
think it is a nasty place. . .

SHRI NIREN GHOSH: May I inform
you of another thing?

SHRI A.D. MANI: On a point of order.
He cannot supplement when another hon.
Mcmber is spealing.

SHRI NIREMN GHOSH: 1 once asked
about a British map about India. It was
then said that it would be laid on the Table
of the House. Six years have gonc by and
still it is not laid on the Table of the
House. . .

MR. DEPUTY CHAIRMAN: You please
sit down. Let b m continue his speech.

SHRI ARJUM ARORA: While I want the
Government to ban the Readers Digest, to
protest to the United Nations and to strong-
Iy protest to tie United States, I do not
want the Government to break diplomatic
relations with the United States merely be-
cause they have published a wrong map.

Similarly, T .do not want the Government
to endanger the friendly relations with the
Soviet Union and endanger the extensive

§
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co-operation existing between the two coun-
tries. 'The Government should launch a pro-
test. It should be careful and not be swept
away as a result of the Opposition demands

and cuticisms so eloquently voiced by Prof.
S. N. Mishra.

AN HON.
Mishra?

SHRI ARJUN ARORA: Yes, Prof. S.N.
Mishra. because Bhupesh Gupta wants that
I should call him so.

] Now, Sir, we must realise that no country
in the world can live in isolation; not even
the great powers can live in isolation. Simi-
larly, Sir, we must realise that we must have
{ricnds and the Soviet Union is a dependable
friend.

MEMBER: Professor S. N.

MR. DEPUTY CHAIRMAN: Please con-
clude now.

SHRI ARJUN ARORA: Yes, Sir. But half
of my time was taken by others. You plcase
give me five more minutes.

MR. DEPUTY CHAIRMAN: You en.
courage interruptions. That is the whole
trouble. Please conclude now.

SHRI ARJUN ARORA: I will take five
more minutes now,

Sir, China invariably figures, as it must,
in all considerations of world affairs by wus.
T personally feel that the time has come
when we should take the initiative in break-
ing the Sino-Indian deadlock and the Gov-
crnment must consider the advisability of
sending an Ambassador to Peking so that
Pcking may also send an Ambassador to
Declhi, T say so, because. . .

{(Interruptions)

SHRIMATI PURABI MUKHOPADHYAY
(West Bengal): What about you?. . .

(Interruptions)

SHRI ARJUN ARORA: I am not avail-
able for sale, Mrs. Mukhopadhyay.

I am not an applicant for any job. 1 can
recommend other people.

1 say that we must send an Ambassador
first because, as even a conservative paper
like the “Times of 1India’’ has rccently
pointed out, we were the first to withdraw
the Ambassador. We must break  the
deadlock and we must at least take the ini-
tiative in breaking the deadlock and if the
deadlock is broken, we have quite a lot to
gain and nothing to lose; we have already
lost much.

Then, Sir, therc is some objection to the
Soviet interest in breaking the deadlock bet-
ween India and Pakistan. Sir, India and
Pakistan are the closest neighbours. When
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the partition took place, many families were
divided, hundreds, thousands, may be tens
of thousands, of f[amilies were divided. Cor-
dial Indo-Pak. relations should be, for any
peacc-loving Indian or any person with a
human approach, a very desirable objec-
tive. If the Sovict Union has some influcnce
or some friendly ties with Pakistan and it
utiliscs, it for improving the Indo-Pak rela-
tions, why should we object to it? We should
thank them, thank the Soviet Union, for
their effort.

Similarly, there had been a very good de-
velopment in the beginning of this month.
Our Foreign Minister chose the forum of
the Rajya Sabha to announce the Govern-
ment decision to accord consular relations
between the GDR and India. That is a wel-
come development. While 1 congratulate ihe
Minister for that declaration, I feel that he
has been hesitant and half-heamited. As al-
most a1l scctions of the House have pointed
out, full diplomatic relations must be cta-
blished between the GDR and India. Now,
as we know, a number of talks have bcen
held bctween the leaders of the GDR and
the FDR. Why should we wait for the two
Germanies to recognise each other before we
have relations at ambassadorial level with
the GDR? The Minister must make up lus
mind quickly and before this session is over,
make a fresh announcement. We should not
wait and watch to sce what others do. As
Jawaharlal Nehru repcatedly pointed out,
independent decision is the cssence of non-
alignment, In this matter of the GDR alvo,
we must take an independent decision. I
thank you very much. -

SHRI 8. S. MARISWAMY' (Tamil Nadu;:
Let me begin my speech with a small story
which 1 am sure will interest the House, A
man was found beating his dog incessantly,
much to the annoyance and irritation of his
ncighbours. They all complained to  the
Police. Finally the man was taken to the
station for interrogation. Nothing could be
clicited from him and he was sent to a doc-
tor. From there he was finally taken to a
psychiatrist. He analysed him and gave out
a verdict saying: ‘The fellow suffers from
suppressed desire. He was asked to explain
in the common man’s language. He said
that the man has a complaint in his house
that his wife is beating him which he cannot
return back. So instead of beating his wife,
he is beating the dog. Now, when specific
instances are given, complaints are lodged
as to how Soviet Russia is indulging in
cartographic aggression, my good fitend
Mr. Arora is coming out with an cexcuse
that America has done this, the Readers’
Digest has done it. I am afiaid like that
husband, Mr. Aroia is not in a position to
counteract the argument posed by this siue.
The point is this. He has tried to mislead
the House. He said that in the UN map
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Kashmir and Jammu have not been shown
as Indian tertitory. The UN is like a court,
We have taken the case to the UN. Pakistan
is a party and we are another party. So long
as the case is before the court, how can the
UN come out with a statement that this
territory . . .

SHRI ARJUN ARORA: They are not a
court.

SHRI S. §. MARISWAMY: It comes
under. ‘List of territortes presently under
dispute’.

SHRI ARJUN ARORA: The fact remains
that Jammu and Kashmir has not been
shown as Indian territory.

SHRI 5. S. MARISWAMY: It is a terri-
tory in dispute. Both the parties have gone
there. So long as the case is belore the court,
any statement given will be considered sub-
judice. Another thing he said was that the
Readers’ Digest has produced a map. The
Readers' Digest is a private concern, It is not
A Government concern, but the map-—about
which we bave been talking—in Soviet Russia
was prepared under the orders of the Com-
munist Party of Soviet Russia and the Gov-
cinment there, and this is what has been
brought out by them, and our Foreign
Minister has accepted it as a fact and on
the basis of that only the Government has
heen lodging protests with the Soviet Gov-
crnment. So, Siv, this is a clearcut case,
and 1 want to tell the House that this is
not an isolated incident. This has been
going on for the last fifteen years. My
hon. friend, Mr. Mishra, this morning powt-
cd it out, and that famous political com-
mentator, Mr. A. G. Noorani, has also
written in the ‘Indian Express’ that this has
been going on for the last fifteen years. Not
only Soviet Russia, but all the satellite coun-
tries 1n the Soviet orbit are also publishing
periodically this wrong map showing all the
places belonging to India as belonging to
China. Secondly, Sir, I want to know from
the hon. Minister what is the object of the
foreign policy which this Goverument has
heen pursuing for so many years, This non-
alignment, has it brought out any good to
the people: Any policy enunciated by a
Government should be helpful and beneficial
and should bring credit to the country. But
I am afraid that up to now it has not
brought any credit to the country. On the
other band, it has brought discredit to our
country. Our Indians are suffering a great
dcal whercver they are outside India.

Take, for example, the case of Ceylon.
Our people are driven away in thousands,
They all come to Madras and they ate beg-
ging for alins, which I see, and the pittance
that we are giving them, one rupee or eight
annas, does not enable them to make both
ends meet. Of rourse many of the familites
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have given shelter. And what about our
people in Burma? Tliey have been comple-
tely driven away. Nc¢ compensation is paid
to them. Very recen.ly, Sir, a case was
brought to my notic* that an ex-employee
of Burma Government has yet to collect his
provident fund fron that Govermment, a
provident fund to the tune of 40 to 50 thou-
sand rupces. And h: could not collect it.
So many letters he hal written, but not even
an acknowledgment 'as come from Buima.
To send a man ficn here to collect the
money is not an ord navy thing. He has to
get the wvisa from the Military Government
of Burma. So the m.n is in a very pitiable
condition in Madras He brought his case
to me. I said, *‘I carnot help you, nor can
this Government hel» you.”” So this is the
position of our India s who went to Burma.
Take the case, Ugarda. Also very recently
it was said bv our Friance Minister that the
properties of our Irdians, who aie there,
arc being mmproperly confiscated withodt any
compensation. Nowy Sir, my friend, Dr.
Antani, who, all kn>w, is in close contact
with the African countries, he has given me
a piece of news, which is rather shocking.
And the shocking nws s that-our people
in Zanzibar and Tan ania are forced to have
inter-racial marriages much against their will
or wish, and if they don’t do that, they are
to be Hogged in public. But the Zanzibar
President has asked the Government to be
restrained in this noatter and not to go Lo
the extent of floggins in public. This news,
Sir, has comc to the notice of my friend,
Dr. Antani. I asked }iim whether 1 can quote
him and whether this news 1s real. He said,
“By all means you may quote me. I got
the news from authcntic sources.”” So this b
the position of our people, Sir. And I was
rcally surprised to |ear Prof. Nurul Hasan
when he spoke about Madame Binh and
North Vietnam. 1 do not know wherefrom
he got the inform:tion that we stand to
henefit by recognising North Vietnam. Sir,
therc i> not cven a single Indian living in
North Vietnam. O the other hand, we
have about three t¢ {four thousand Indians
living tm South Vic nam, and these people
are owning 169, ol the total propeity in
Saigon, owning landed property and other
immovable property in Saigon. And they
are engaged in trad:. They are living in a
peaceful manner and they are given equal
rights with all othe' scctions of the people,
whercas in Hanoi tiere is, day in and day
ont, a regular campaign maligning India,
India's foreign polcy and Indian leaders.
Hanoi has proved 13 be a confirmed stooge
in the hands of China. Now, Sir, when you
are at war with China, how can you recog-
nise, how can you .nvite, and how can you
give diplomatic recognition to 2 country
which is supposed 10 be at war? This logic,
1 cannot understanil. This logic I cannot
understand. When In. Hassan was nominat-
ed I was very happy that we are acquiring
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a hnowledgeable man here. He was a nomi-
nated Member but when he joined the
Congress (R), I came to the conclusion that
he 15 not only knowledgeable in arts and
scence but in politics also. Sir, his support
to the Government over Madame Binh’s visit
is 1cally surprising. Who is this lady? What
dre har aedentials?  And what has  she
brought about? She has brought misery Lo
our people who are living in Saigon, as a
result of her visit to this country, our people
are suftering a great deal in Saigon. For the
information of the House I may tell you,
Sir, that out of the 3 to 4 thousand people
fiving there, 3,000 odd people are from
Madras; they are from Tanjore District and
other places. I met a number ot them in
Madias and they told me tn horrid details
how they are persecuted there because of
this lady's visit therc. That is what we
have gatmned. Her husband 1s Hanoi’s
ambassalor in Soviet Russia, it not ambas-
sador hc is some Charge-d’affaires or some
job he 1s holding in Russiz and I am
quite sure that we have extended this invita-
tion to Madame Binh at the instance of
Soviet Russia. It was not a spontaneous insi-
tation from here; we have invited her at
the instance of Soviet Russia.

My sccond pomt is this. Mr. Arjun
Arora—I am sorry I have again to refer to
him—said that the time has come for us to
come to an understanding with China. His
was not an isolated speech made by a single
Member. This is the thinking of the ruling
party now. For some time past they are
sott-pedalling on our problem with China.
Inspired stories are put acvoss in the papers.
A few weeks ago we heard that Mao shook
hands with our Charge-d'affaires in Peking
on May Day and the news was given out in
such a manner as if our Charge-d’affaircs
was the only person with whom Mao shook
hands and made kind enquiries about our
President, Prime Minister and so on and so
forth. But we have got information that our
Charge-d’affaires was not the only person
Mao shook hands with; he shook hands
with all and sundry there. This was an
inspired picce of ncws given to the people
of India. Now two days ago another news
came out that Peking Radio has stopped
abusing India. They make out as if it has
come as a great boon that China has stopped
abusing us, whereas . ..

SHRI A. P. CHATTERJEE: Why are you
outting those earphones on? Are you hear-
ing your own voice?

SHRI S. S. MARISWAMY: So that I can
licar your interruptions.

Now, Sir, as I said, they are soft-pedalling
with China. So far as the Indian Govern-
ment i8 concerned, they have washed their



179 Motion re.

[Shri S. §. Mariswamy.]

hands off the territory that China has taken
away. 18,000 sq. miles they have occupicd.
Kerala’s area is 15,000 sq. miles; we have
given away land more than Kerala State in
area. As far as this Government is concern-
ed it is not in their memory at all that such
a vast territory of ours has gome into the
hands of China. No attempt is made;
no mention is made and no effort is made
to recover that territory. Could you imagine
that any other independent country would
behave in such a callous manner as wc are
behaving? Could therc be any other national
priority than the recovery of our territory?
Did our Government come out with a clear-
cut statement that they will stiain  their
cvery nerve to see that our territories aie
taken back from China? They have lor-
gotten about it and they want the people
also to forget about it. And that I am suie
will not happen; they will not have a help-
ful response from the people to forget about
this. 8o far as the people of this country
are concerned, so far as the democratic par-
ties in the country are concerned, they will
see that these territories are recovered from
the aggressor, that is, China. Whether the
Government acts or not we will see that
with that slogan we go to the polls and sec
that the ruling party is routed in the com-
ing clections in 1972. T would appeal to our
sister parties to make this as the only slogan,
that is, that we recover and get back the
territories which this Government has lost
to China. The present move of the Govern-
ment is a dangerous one and I warn our
people as well as the other partics to be-
ware and to see that they do not succumb
to this move.

Thirdly, my friend, Mr. Mishra, this
morning told you that the Russian corres-
pondents are using cars with CD numbers.
A question was put in the House to which
a non-committal reply was given that they
are not aware of it. I do not know whether
subsequently they made anv enquiries about
it but here T have the names of those Russian
correspondents who use these Russian CD
cars. For the benefit of the House T shall
read out the names.

Let them check it up and if I am wrong
let them. correct me. Otherwise, they must
correct themselves. Details of Soviet corres-
pondents using CD plates are—

1. Borris A. Kalyagin, Moscow Radio and
TV (CD 644).

2. Arkadiy A. Maslennikov,
812).

3. Alexander A. Obukhov and Vladlen A.
Baikow, Tax: (CD 1016).

4. Viadimir A. Simonov,
3410).

5. Gennadiy N. Tapeshov, Intourist (CD
3780

Pravda (CD

Novosti (CD
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6. V. N. Matyash Tass (CD 1084).

These are all the six gentlemen represent-
ing the various news agencies of Russia and
also Radio Peace and Progress. These peo-
ple use CD plates on their cars. The num-
bers and the names I have given. I want the
Government . . .

SHRI ARJUN ARORA: You have been
saying that they are a part of the Govern-
ment.

SHRI A. D. MANI:

SHRI ARJUN ARORA: You object to
Radio Peace and Progress. If they are inde-
pendent journalists, they are as free as the
BBC. If they are not, well then they are
cntitled to use the CD plates. You contradict
yourself,

SHRI S. §. MARISWAMY: Have vyou
ever scen, Mr. Arora, a BBC correspondent
or a Columbia Broadasting Corporation cor-
respondent or [for that matter any other
country’s correspondent using these CD
plates? Have you even seen it? If so, kindlv
enlighten me.  When we made complaints
about Radio® Peace and Progress the Gov-
crnment  said  that it is an independent
News ageu.y .o

SHRI ARJUN ARORA: You are contra-
dicting yourself.

SHRI S. S. MARISWAMY: If it were
true, how could they use the CD car?

Another  point  which Sardar Swaran
Singhji docs not know is how much we fecl
about the matter. In one broadcast made by
Radio Peacc and Progress, reference was
made to our leader Mr. N. G. Ranga. One
and a half years ago when the DMK came
to power in Madras, there was a series of
fires in a number of slum areas in Madras.
At that time Moscow Radio, Peace and Pro-
gress Radio gave out a very strange story
saying that Mr. Ranga with heartburning,
because the DMK had come to power, went
to Madras with a lot of American moncy
and contacted Rajaji—of all persons Rajaji
—and Rajaji and Rangaji conspired together
and statted these fires in Madras. Could you
imaginc a more fantastic story? This Gov-
ernment does not know how much we fecl
about it. They have insulted not only Mr.
Ranga, but also Rajaji, saying that they had
conspired together, they "had set hooligans
and had started those fires. No other country
would tolerate this sort of calumny against
our leaders.

Now, Sir, I come to the BBC question. I
would not have mentioned it, but thanks to
my friend. Mr. Arora, he has reminded me
of it. The BBC correspondent had taken
some TV shots about India which are dero-
gatory to our country and which have to he
condemned. I agree. I join hands with Mr.
Arora to condemn it, but to write a letter
to the British Government and also to the

I said it.
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BBC especially anc«, ask them to openly apo-
logise or withdrav the fllms or otherwise
they would comoletely close down their
office in India is 10t a correct diplomatic
move.

AN HON. MEMBER: Why?

SHRI 8. S. MARISWAMI: A mature
Government should show restraint. They
should not act lik » a schoolboy. That is a

very wrong move :specially towards a coun-
try... (Interruption). So far as our country’s
honour is concerred, I am second to none
in defending it. Whether it is Moscow or
London or Washir gton, I would not lag be-
hind anybody in condemning any country
whenever they iiterfere in our internal
affairs. This mo ning Mr. Mishia quoted
the speech of Mi Keating and condemned
him and I welcomed it, I was very happy.
Why should I suj port London or Washing-
ton? When I condemn Moscow, I condemn
in the same breati Washington and London
if they cross the limit and do something
which is derogatory to India.

MR. DEPUTY CHAIRMAN:
please conclude now?

SHRI S. S. MARISWAMY:
twelve minutes. !
time.

Will you

I have taken
have not exhausted my

MR. DEPUTY CHAIRMAN: Sixteen
minutes you have taken.
SHRT S. S. MARISWAMY: Just two

minutes more. Vely recently in the Saurash-
tra area two acroplanes had come and
dropped leaflets. ""here was direction in the
leaflets inciting o1 r people against our Gov-
ernment and also lirections to the Naxalites.
These pamphlets have come in lakhs and
have been distrilmted in Ahmedabad and
other areas, and rom there they have gone
to Calcutta also,

There is anoth r important matter. Very
recently a ship hid come and unloaded in
Calcutta weapons 1 do not know what they
were. But Goveriment has denied it. I
have reliable infc rmation that it was a fact
that they had comc there and distributed
them. The Goverament had come to know
about the arrival of the ship only after its
departure, not ar the time when the ship
was there. This i a very reliable news, and
I want the Govi-nment to probe into the
matter. At the ra e at which things are hap-
pening I am reallv afraid how long we
would remain as an independent country.
The days it scem. are to be counted secing
the way in whiclt things are happening.
This is a very ser ous matter and I want the
Government to p-obe into the matter and
find out what are the arms that have come,
wherefrom they ave come, to whom they
have gone. Thesc are facts the Government
should furnish the House with.

With these words, I conclude.
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smE [l (S wEE ) ¢ oS-
gwiafa mgiRa, & a@ &y fagw fifF
93 Fq AAT ARG 97 9T [B AT &
fad o oiFt g1 @it 5 aar @, anfs
qH AT A G HY H15 Avfa & 7gr
g, ®1% farw Aifq adf & temd & T
qrea grfady gt g . . .

[THE VICE-CHAIRMAN (SHRI AKBAR AL KHAN)
in the Chair.]

.. .39 g & arferdt oy  d7 Iad
Fraar W1 a1 Afwa g ar g v e
ST & FHI W IAFT UF AV G o,
98 Fg3 9 AN-UARAAE FT AV(@ET @
gArdi | 9g AT AT-TATE T IqT 7Y,
I 9T AT EH AW G T[H § HIX IAHT
fre Dgad & T Fraar 787, afew g
FgaT ar % ag & am-uaree aifad
AT F | AfET WS F A Sy
qg qUA | TG AW | T I AL Emd
2, A AT FIE W & CAT &rar 2 A
F1E feorr & & 1€ {56t &, ardh et fagie,
faar fadm o oifadt o= w99 @
T A A QT E A AW
UF @qH ¥ IS FI, FG FIAT AT, 39
G T FB FT J@AT § AT IqF a8
gz Akt gwA H T w5 ady fow
garwad fed § | are § S pw oY wiaE
g1 AT & LA AT ATh & 3@ qftT 7
§ ag @ ST E, IY BF @ R A
a7 g€, FO &1 TAT IIF AT AT T T
W@AT AT @1 F Sad A1 94y 2, gy
#Y aftz § i &\ AfFw 397 9 T 07
FAT AT, T AR FH gAH T,
TAFT ITH GF T A, SAAT FE AF
TEY A1 | TA WA F AT JF Teemtaar
# FHE%HE & aT g ag € Gar & g
AfF g | T 0g =1 fF 33 ax
T KT FTTATAY &1 AET FAT &, a7 JMAT
AT At & (A1 FRT T ET ALY 1 A A AR
FY uF IAF7 qrfa|y <= W 2§ g
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[=ft T3 qURlT]
NG § qE qIAT ATEA(, S AGT AT H
@3 g9 6 w6 1F T2 g AT AHHT
qIF FAT TG & 5 ANE GACY G AT TfA
qr ady & f 7z 98 gama | AT AFAT )
a5 ®q 7 N TqA F § AT AT
A qa@ q g |

wfag oz Fgar 5 faw wa &
IIT A, T3 UF A0 AT AT OFRT
&7 frdT &7 T 937 & AT G A
ag sy & (Interruptions) sta & gara
TATT TSAT A1 TSST [0, FACEH THE ATTHR
dAfq o gue I 1w AR gErR
AT § AR WA, al WaEr Ava oy
gaT sad, ateT wwAE & g EgAT
geqr & % =17 gA 9@ A AG AT
FaltgaliF aara 4 0d @A 5 |

FE @ A arFd s fyas
g dEd § 98 WA @7 GHAT
s fgrgeam & am@ &1 ana agl 2
7T 78 F1X § F ag F1% 7 T@aq
Hifq F& a0 @FAT § 1 AT AT gA @A
qTEd T ALY F L, I T6 W ARG 747
Fifg gt =@ T | FHEC AT FHTAL
o gEm, 98 @Y & I WIAr arEd
T &1 AT A AGHT TT H 1 FAT 107
F =@ AN | T84T 78} A1gan g FF o fra
# qarg & wiq & a1 45 wd g 1

q ag wzar =edr § R ogwmed o
#ifq g1 ag wedg Tfa g arfegd w@ie
399 2w &1 fga g a1fegd | g9 99 sroAr
T FY ;AL AW & A a1 & fF fgarerm
Fr T S gETL AT, AT A FO @Y
o g | WA T g A d geeT g
T I AT AT T Fair FwT feqam,
Iq FEF F1 I B fAC gAT AW 7%
FIE FATES qgT &1 &, FAIH gaT¢ I
T AT aTha &7 & HIT T FFY T HIE T@TU
e AEg g aw AR § g wg agra
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3 @ & AT T wadeT & A qrr ]
“gr &1 39 WA & giar & faad 29 §
T A3 gU g A gy AmAE fr g
AT TH AT TG FI S{(C qGAT THA
q TFG g Al q AV FEIR O q G
3T % fog 75 7& & | wGA | iy 9
qrFT T AT AT § | 5 a% fggear
FT OeGEAl ATHT AT gAY, AT TH ATIHY
w1% Afq w95 A TE &) Far 7g
Fgr fo5 AR A A1 AT w7 aF R
ag ®fAuR W & A 99 aF 98 gei-
ATAT TqFT TG TP, T TH qZ HAT
Aifa 7 awa 77 g1 aFdT & TAT AT T
HT & o A 39 AT &, SAFT a8 TG
T A R

Tt geadd @ § 7 W fadaw FET AEar
gfrazwgrgrg 5 9 & amg
g/ aug=a FTAT Arigd ; FF 4TS Aga
o WU 27 § | @9 wH a8 T8 gu
o e a8 gER o @ g@ o yEAr
IMfed WX a4 qF a1 Ahed BFogw
AN FIAT AT | a8 Fgar  fw gAR
3z fgm & 5 @™ & FWA w7
3 fRdY qEf § gamEr #@i gafag
gART o JAT F @i 9 TAT FET
ATREA | 0 a8 &7 qIq HAT TH Toqd
arg NI | S a6 GATY SHIA & aT
T FIE S aa=EEd T8l gl WL 3
TAHT BIFT Hls T FE g g7 A
HIAT, TF TF ATTAIT FAT S1F &1 g1,
AZ T HAA A7 AT | &, AT FT IF
ar # wfww F@ @AT A1MEF W T
qoT AE} AT FATMEH | <[ AT oY WF T
AT FU(T AT AT FT 57 A9 § gL AFT
Fiferwr F4d @Ar AT 1 W W@ AT
Fr Fifow w T1fed fFom oA @
T F A9 1S 319 FIH I3 | T8 T
TR foret @ & 81, 7w F18 fady aref
TEH Wi & A1 IuRT TWAT FI
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qFd & A S gund @ gd 9w
99 FHIT FI ¥ FTAIT @ g1 AT A
5T & | 39 AT F AT AT & AT w08
oo AAAAT &1 FFar g, A & Fg fF
TTTHT HAT ATH T, FA(F g uF F aq &
ar e |

@& Aiw gArd arfeara & arg
Wt AET E STR HIT A FEAT ATAT §
fF g@ g & gaad g z@w g
FIA FI AT R W AT AT | SFI I
ARTET AT qATT X0 AV 3T gegEAT Ay
ST T AMAtRe § | zafaq sifna
g g |rizd . arfeem & ary S Avrer
T, SUF! TAeq ¥ Sem 7 HLA T R
FY STAT ATRRA | K W TG F AT §
zafeq «ic @ w@r g ¥ arfeer
T TF AT &1 1 femar o1 ;i T e
FT TAATATE AV & W QT BT oY, 79 aF
g AWl w9E @g W@ AT o4,
qqTF ag AN 11 & fad & aaw fag
ENT | 37 @S Rl gq & & o0 3T
Y AEZ FIATE TI IAFT WIE A ATl
I qrorere WIHAE & SrqilT T8 F78T
g &1 gendT g a1 IuFT qAW FET ATH
qT TR ZH @Y TAAT B ET 59 A
F T FT qHT §, a1 I8 W< W w5y
1

MR oWEHT AT wE W W
SOFT g F 4 (AU AT gY, TR g
FAT AT HIX FTEAT A1 gu FF
AHA &, ST JIF[ FH T FeIAT
frepraraT ATigy @ fr gurdr Sy oo mer Ay
frgaradf fsow = % ag a= @ @3
T AT B WA faa @

gF ara § 153w & @ § F Fga
FTEAT o7 1 f72a § S wer@fed g
g 3, 99% A A gurdy oy frew & 9y
difa 2, SU" 7T S€T QT 98,

Fifs St W FTIAEY faEw A7 awEe
$:
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FON AT F T4 & 99T qQT wTAH
grr & fr fegeam &1 waEEATIgI
FAGET H GAT & AT A&7 | % q@Al
F FTT g9 AR H1 TF 4T 750 5 g9
AN FI wTAAACT & (e ST =R
TR THTL 4 EHAT T@ IS FT GAAT
A& FEAT G, WAL T H FIG q,
g w7 Fsg ¥ AT gEl A%
AT R TR KA H 1T I F T
femmr v s &, SEHr awg 7 9 gEEr
TE TAT 9T § FEAGST ¥ | qF G
war & fF wmaded §OwA & #ig
3T fgrgeam™ &7 487 @ 1 S T
HIEAT A7 9 YE-AE § @I 0T | Af
T Feadied gL ASHET &1 HIT
AT THIFET B AFG 7 a1 § AR
SA%y I et 99 @ 8, ST aq
=S T I@T §T A T FAT ATMRQ R
AAAT § FWAGT T FIS qeag 7 @l
ST

qTq W B A9 @ e 7 o wgen
AEM | AT J o g & @ fawer
Ai—~qF AL oTo Ao T fEFE™ & FAT
¥ I37 A FE Fofra F Tew FA A0 8
TF 0 ITHT JETAT U5 ¥ AR FIT &,
T UF qE q I S5 FT g
ZHART FEAT q¢ QT &, Hitw ag frmmsa
EATR T § IS WX ESA a7
FT Y TFECAIST FEA AT & | TA 99
HA F1 @ gT gH AT AT AT LT
g anfge, afer & ag 740 wgar f5 gn
G e 1 A 2 1
qH aHT Al TF AF IR TG WA @
2 5 W gW AW 991 Al ;T g
T I ATYT & AT ALY | b B [Eeg=aTT
F AN F FT TS 3, AR A
3GT § AR AT gATY TRIATAT § 9EHI
Y 3GTT 8 | OF AW AT § HTH A FA
ST A A 6 q1 G G D RG]
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AT qEi=d, qrT AWM g, S9E
g @ F1 Wt AT 2 | Tar Frafaad,
THFT aThd ZEIL 99 & AT g I9S
A § R 9gT AT g | swiaq gw Adl
Fgd fF AfFAIC a0 T9W d T A
gA®T, AfFd qra-arg gq ST HT qIAAT
FIT HI A IS T FIS TS GIFAT 997 |
g1 ghaT g AT IWT & qgraar & a1 g9
AT wERAr & THFT | 9, A
FIE T B SHAT fEweE ST T0fgT 0
TEH AR A GIH AW F T qE T
alY w17 S FiF 39 fewr § = W

safa aga asit & g1 @' g

wgi 9% A9 g # AW g, A A
ausAar g fr =g #1 J41 99 geamr a9
ar, § gaF famr Far g1 Afew ane-
g § ag W FgAr aGEar g &3
2w # o T AT BT I § WIT A
W TN IO o IAH FET 8 |
FY qATEES Ww T FuAET G AT O
N & | g awarg v 3 {fedst wafat
2Y, dfew =€ oY qead & fr s w1
§ g&TO g1 T &, 9t 98 99 Hi
g% g1y 9Tley | AfFv g qa Fi grar g ?
7z 3afae grar § 5 fegeam & a9
qhT AEL & | JTRT T T g9 &
gfar & Y gE 3w &7 S AR FW &, A
HTES & gHIR Ao B9 39 g, A7 oy erad
T a1 w19 Y FG | F6 dAN A F
ag WY gl JEar g 5 &9 o) Jwdr
FT Y §F gAT 8, SEFT W ;A @RI
FY FAFT FET AEY; FAfF qIH FIT
gaq gfvar 7 s faodft are & gom o,
g FEAT ¥ A7 | A § S fgeaw &0
MES AT A FAA ST TH AT IHR
TAT-TAT TF qos AT gs AT wsfy ot
aeT § 98 =X @l § 5w 3w o
& =% 6T F oo 7 | ) & HT JHAT
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¥ 99 3@ a3 F1 TF T4 g q1av g,
agT FT UF FIT AIAAT g1 g1 T@T § A
Iq9 TG AT FEA F 9 w7 amarar
T ST & A 78 gAR forg wraawa gn;
FiF T &7 g & GTHQ TEM AT
STHAT JHH GEFTT T AT F gL AT
ufrar o whEwr § faga 8o @
AT FTH €& FL G54 § | 9 JgT AOAT
2T T AFd & WX JOAT AFE ] A A
FT & Ufwar W wweel & fow oF faRig
gfte w1 aFa § | wufaw gw @
9%z F JIFH FW § A gH qAAS
& fF 39 Gz & 993 I HoTToHATTo
F1 7T S g T HIT ooy &
fewfiqos &1 st AT 91, sua faafed §
A TR/ OF QAT G\ Iar g1 S,
St avew & fau d@R ard gfar & fag
T=wT ATl FI | SHT da9 § FgAT Araar
g fr ofto €to oo 1 &1 fewfawm
fear T, I FSEIT FAT FIAT 4T,
ug qIG GAA § ALY ATA | HUL IART
fgpfmm o @1 R feomfes
fedrore a7 FT a7 A1 79 agg § ame
g &1 I | a5 St fa=n< 77 i Je qa|y
SadT fEaATHT FIT 9§ T TS &I AT |
& AT FHfgAe  @ew Aw o
T IHET FIE TE@ AGH AT 1 W
ot It four Smar @ 97 w7 g
agt FTAF g @7 | AT FroTToHo
¥ FTH qa § AR F FgAr =g 5 39
da9 § ®ad STodToHTTo FT &) 1T 7
g, arsam &1 9 wawl  fomaEs F@r
arfge, soaza F1 WY Foas s
wifgw, SO% wefads &1 a8 wE
g, 9% FANMG " A A
AT & A 5@ qeon #1 § fF w@f a
g g F71 wfgF w9 g, g
g s 3 AR faad ag go feafy
g 3@ @R W oawE: e
FIAT AMFY AT I7 7 FTE FE AL qay
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Fifge HIX A AL T T 3 A1Q TG
ey =nfee; s a9 om0 = SN,
& ATy ey 1 gaEr A 77 AT |
ZafaT S T o €To Ao & THIHT
# fewfa a1 71 w fean AR wisfaaz
FT fedfmo fear 367 <@ & v argam
F1 ot Fefiaam drfog, ey faaaam
F AT @A AR, WA A
A & ST qE ar I W
fepfimor @fw =17 g% 30 ST oA
g g1 st o Ferfmoe difve arfe
TUE FAT FS AW T AF FF AmA
#1E g AT & | & Fgr AeAr § 7
39 g § HHT I FAlT gET M
gfafafadt F1 @FEre FUH HIAET
arfen #iT g ot fomaer = &y
Y agi 7 ferfiama 37 =fgg |

0% {AN A FLAT ARAT § AT

% 5tz 97 78 § % fergeam #1797 d5%
Zadee § qOrW ag @Y W F AW AT
F % AT TEU | SUD WA
F ot 3w § A¥ AT, WSW,  FEA(TEA
a7 g9t | 3T g9 34 & 4@ g9h @
gay T FA AT AT IAE 4T
frrara v aTfEn WL T fag oF Huw
ez g8 F1 AT IIAT | HIT THF

4p. M. woe R aEfT S9F 909 @Al
g3 qifs gETE AT S S SHET

e @ ag gult fad A A aEEE
g1 o grg-arr witers MY w
F qI B 27 A A1 welt & AT JAT g
T qI@ AT FR0 B AT TF T56
a<g ¥ @9 @AW A gFEed age AT
T I g OET qEeg @A 17
R fr ow At wr 3w & Wi A fe e
e & s foaar o g7 F & 7% ST
wag W HN AT, 3T § 7 qE @
F1 FsigaR 30 § agt g AT Ag
T FH I T H A O gl T ALY

* K
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# § #T oY fiF agt 9% HHR wa €, 7
FA ag OAT 9 IT TAT &, TGT FTATET
gAT IAF! A AT FX F AW g4, AfwA
fire <Y 3= fergea & Q9 OF qEaey
TgaT &, fergea™ & ar uE WS 973 @ar
& W7 ST gF AW &1 A ITAIA FAY
ifgd | gafed & wgar § f zas @y
o TEOT ANEIH BT G @

SHRI A. P. JAIN: Mr. Vice-Chairman, I
take this opportunity to welcome my old
friend, Sardar Swaran Singh, in this new

assignment. He is an old and experienced
Minister, a sort of an all-purpose Minister . . .

SHRI BHUPESH GUPTA: Multipur-
pose.
SHRI A. P. JAIN: ... who can fit in with

the Housing Ministry as also with the
Foreign Ministry. I am sure that during his
term of office the affairs of the Foreign
Ministry will get more of steadiness and
balance and there shall not be abrasions as
there have been in the past like the venture
to Rabat.

The foreign policy of India was laid down
by Pandit Jawaharlal Nehru on a very
sound basis. He had selected three principal
items: the first was the support of India
in the liberation struggle of the colonial
countries; and second was what is known as
non-alignment; and the third support to
the UNO. Now, we have consistently ad-
hered to these principles and I must say
that we have greatly benefited by them.
Some of these principles have undergone
some changes. For instance, there is not
much of colonialism today, and to talk of
colonialism in any loud voice means beating
a dead or a dying horse. My friend, Mr.
Mariswamy, expressed certain doubts about
the policy of non-alignment. He went to the
length of saying that India has not benefited
by it; on the contrary, India has been harm-
ed by it. Perhaps he has not fully under-
stood the implications of the non-alignment
policy. I would like to quote the words of
the author of the mnon-alignment policy,
Pandit Jawaharlal Nehru:—

‘“*According to the general consensus of
opinion in this couniry we should follow
a policy independem of this bloc or that
bloc. You may, of course, sympathise with
one or the other; thae is quite a different
thing. To become parm of the power blocs
means giving up the right to have a
foreign policy of our »wn and following
that of somebody else Surely that is not
the kind of a future that any self-respect-
ing person would like to envisage for our
great country.””
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Now, that is important enough. Every inde-
pendent country has a foreign policy of
its own and it docs not subordinate itself to
the foreign policy of any other country. It
refuses to be dictated to. If Shri Mariswamy
has not benefited from this policy in a posi-
tive way, at least he has been _saved _from
the inconvenience of India being aligned
with Soviet Russia. So, this policy has been
a very sound policy and it has yielded us
great ‘dividends.

This policy had another aspcct. At the
time when the policy was conceived, therc
was a threat of a nuclear war. That thrcat
no longer exists. The partial test ban
agreement has been followed by the non-
proliferation treaty and it is just a matter
of time for the United States and the Soviet
Union to agree on the future nnclear build-
up. There are also other changes that have
taken place in the world affairs and world
politics to which I shall refer later. Here T
might enter into an alibi. The Government
has acted correctly in regard to non-prolife-
ration treaty by maintaining its future nu-
clear option. We should not subordinate
oursclves to a policy which is not of our
making.

There have bcen both qualitative and
quantitative changes on the international
scecnc. The CENTO and SEATO about
which we used to hear so much are now as
dead as their author, Dulles, himself. NATO
is also at the melting point. I welcome the
recent treaty between West Germany and
Soviet Russia. It has not only lessened the
tension, but it has made European politics
more rational, because the principal partner
of NATO, namely, America, will have less
and less say in the affairs of Western Europe.
Together with this, I welcome the improve-
ment in the relations between West and
East Germany. I hope that the day is not
far off when these two countries, which are
really parts of the same country, will live in
peace and amity and will join together. I
fully support the action of the Indian Gov-
crnment in raising the status of the East
German Representative to a full consular
status. I think that things are taking shape
and socon we may have tull diplomatic rela-
tions with East Germany.

Negotiation between Egypt and Isiael is
another important step towards lessening
bitterness between these two nations, which
have been on inimical terms. It is far too
early to say what are going to be the future
developments. But the fact that a beginning
has been made is a welcome feature.

The changes on the international scene
have affected our policy of non-alignment,
though not in all its aspects. Non-alignment
means not aligning with any of the power
blocs and now that the two super-powers
which were leading the eastern and western
blocs are coming together, there is need for
the review of our policy. Therefore, I would
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suggest to the hon. Minister to give thought
to as to what arc we to do and how are we
to give life and dynamism to our foreign
policy in the context of the changes that
have taken place the world over. In fact
these changes are favourable to us. Never-
theless we should not ignore that they have
taken the teeth out of the non-alignment
policv as it was originally conccived. There
was then the threat of cold war. There were
then many dependent countries who wanted
to liberate themselves. There were two
power blocs which were in a perpetual state
of cold war with one another. So, we had
a parttcular role to play. Now, non-align-
ment means quite a different thing in the
context of the world affairs. I would like the
hon. Minister to thoroughly examine and
decide what changes there should be to make
this policy live and be dynamic rather than
allow it to peter out,

Now, I support the proposal of Shri
Godey Murahari that India should pay more
attention to its neighbour. Sir, the euphoria
given to the forcign policy by the charisma-
tic personality, Pandit Jawaharlal Nehru, is
no more and we must remember the wise
words which he said and which 1 am quot-
ing:—

“Foreign policy is not just a declaration
ot fine principles, nor is it a directive to
tell the world how to behave. It is condi-
tioned and controlled by a country’s own
strength. If the policy does not take the
capacity of the country into account, it
tannot be followed up. It a country talks
biggl;Fr than itself, it brings little credit to
teself *

I think this applics to Rabat. Sir, I think
we should concern oursclves more with our
immediate problems. We must rcalise our
limitations, our financial limitations and our
military limitations. It is necessary that
India should develop much closer relations,
relations of friendship, not of bossing over
the neighbouring  countries  like Nepal,
Burma, Ceylon, ~ Afghanistan and many
others. They will provide us a shield against
some of the activities which are threatening
this country.

Now, I want to refer to another aspect of
the foreign policy of ours and that is the
Indian Ocean. Several times the question
has come up before this House and the pre-
decessor of the present Foreign Minister, I
think, said that there would be no vacuum,
Sir, 1 agree that there will be no vacuum.
But, how is the Indian Ocean to be treated
now? It is very vital for us. 1 would like
again to quote the words of Shri Jawaharlal
Nehru. After he had returned ~ from the
Bandung Conference, he said, referring to
the Bandung Declaration; .

“The Declaration includes a clause
which has a reference to collective de-
fence. The House knows that we are op-
poscd to military blocs and I have repeat-
cdly stated that these blocs, based on the



193 Motiv

Ae.

idea of balance of power and negoliation
tor strength and the groupmg of nations
into rival camps, aie not any contribution
to peace. We miinlain that view. The
Bandung Declmatic n, however, rclates to
sclt-defence in term:» of the Charter of the
Umited Nations.”

He then quoted difl nent articles from the
United Nations Churter which I am not
gong (o repeal. Newru further added, "It
nas been stated 1n tt e Bandung Declaration
in clear terms that (iese rights of collective
dctence should be n accordance with the
Charter. We have not only not any objec-
tion to this formulat on, but we welcome it.
We have subsaibed o collective delence for
the purposes defined - the Charter.”

Now, that was the policy laid down by
om great leader. Co lective defence is not a
ncgation of non-aliznment.  There is the
virtual withdrawal «f the British from the
Incdian Occan althoush they have now modi-
fied then policy, ol «nurse, a litele, 'They will
keep some installatr s and some ships in
Smgapore. But the sther countries, America
and Soviet Russia, aie increasing their power
in the Indian Ocean. They are setting up,
what you may call, refuelling stations; you
may call them talk ng points; or you may
call them transmitting  stations.  Both ol
them are domng 1t We do not want the
Iichian Ocean to be made an object of any
politics of the fore gn countres. We must
presove s distme iseidentity  and the
countiies hordeving the Tadian Ocean, ol
though they are peor and backwand count-
ries, ot o large number ol them together,
i cedtainhy influrnce the world opinion.
Thev  should lorn @ collective defence in
terms  as  defined v Pandit Jawaharlal
Nchru with refercn ¢ 10 the Charter of the
CUnited Nations anl tell outside countries,
whoever that mav T¢; "Hands off the Indian
Occan’. The Indiar Ocean shall be used for
peaccful purposes anlv. It shall not be used
for other purposes Tt shall give frce scope
to the peacetul trade and tiansit of all the
nations.

The Proome Mimi ter and Yoreign Minister
are shottly going o Lusaka. It is good but 1
am noe swe ahbour the achievements of this
conforence There vay be the usunal talk or
letung  out  one’s  steam against the es-
colomal powers.  That will not he much
good hecause coloialism is dead, dead as
dodo. It might be mn one or two odd places
Then the danger «f a nuclear war has also
very much diminisned. Tt is fume that some
of the vital questions which concern us and
which concern the other non-aligned coun-
tiies should be taken up m the dight ot the
changes that hane taken place since the idea
was conceived. Since Bandung the world has
verv much advanc d. In particabar, 1 would
like the gusstion of the ITndian Ocean 1o he
taken up at Lusaka to foum the world opt-
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nion thae thus area is not interfered with by
anybody.

(Time bell rings)

You have rung the bell  and I am most
atiaid ol you, So I must stop.

SHRI M. C. CHAGLA (Maharashtra):
Mr. Vice-Chairman, I joon Mr. Jain in
congratulating my old friend,” the Minis-
ter tor External Affairs, for taking his new
pottfolio or shall I say going back to the
old portloho. He is very well versed in it. I
would like to call him a man for all seasons
and as he knows, that expression was used
for a very great man in England, Sir Thomas
Moote, He has seen difterent aspects of ad-
mustration and I am sure his tenure of
oflice would be a very successiul one but
there are three lapses 1n recent times in our
international relations to which I would like
to draw attention. It was before his time and
1 do not blamc hin but I want to refer to
them so that they should not happen to
him. The fnst was Rabat, T think we suff-
cred the greatest diplomatic deteat there.
Our sccular 1mage was larnished, our count-
ry was humiliated. May. I ask the Minister
m future not (o go to conierences un-
imvited and not Lo go to religious conferences?

Ihe sccond 1v—1 do not know whether
my friend will agree with me—think it was
a greal mistake not o have gone to the
Sottheast Astan Sccurity Conterence. I thiuk
India has a big pait 10 play in  Southeast
Asia. I have been to Southeast Asia
myscll as a Minister and I want to assurc
this House that 1 was surpruised at the way
Southeast Asian countries looked up to India.
In many countries we have a common culture
but apart from that common culture they
look upon us as ctheir big biother.  The
Chinese threat 15 theie and they feel that
the only country they can turn to is India.
1 am not suggesting we should have mili-
tary alliances. 1 am against military alli-
ances. [ am not suggesting we should send
armaments. But there is such a thing as
cconomic support there is such a thing as
pobtical support, there is such a thing as
psychological o1 emotional support, but
what they felt, at Jeast when I went there,
was (that they had been neglected and not
looked after. Almost all Foreign Ministers—
I am not saving that of my hon. friend-—
usually go to Europe, the United States,
countrics like that, but the small Southeast
Asian countries arc neglected, and there-
fore it 15 essential in the interests of our
sccurity that we should have much betier
refations with owm neighbours and paiticu-
larly Southeast Asian ncighbours. The thind
Lapac, vhidh iy a very recent onc,—I don't
attibute g to niv hon. friend hecuse it
has 2one on for some time—is about the
Russian maps. 1 must take a reasonable view
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of the situation. There is no doubt that
Russia has gone on publishing these maps
showing a large part of India as belonging
1o China notwithsianding our so-called pro-
tests. Now T do not want to be meek and
mild or weak-kneed with regard to this
matter. I know our friendship with Russta
is very intimate and I know that the friend-
ship has been wraditional. I know how
Russia has stood by us with 1egaid 1o
Kashmii. T appreciate all that, But one
fecls more hurt when a friend behaves like
this than when a sttanger docs so. My
friend, Mr. Aiora, said that the Unit«d
States has been doing the same, that the
United Nations Organization has been doing
the same. But is our friendship with
Russia to be compared with that of owr
friendship with the United States? Mr.
Arora will be the first to sav that there is
something spedal about our relations with
Russia. Theictore, when a friend behaves
like this, wc are entitled to be angry, we
are cntitled to be indignant and we are
cntitled o say, “This will not do. We will
not put up with ir. We will not tolerate it.”
But I do not understand this meck and mifd
protest. I you protest, protest strongly.
Otherwise keep quiet. Sir, T think meck anad
mild protests do more haim than taking up

a strong positive attitude in matters like
this.
Next, mav I sy a {few words as (o onr

mternational  relarons,  International rela-
tional change, fluctuare from time to time,
but National interests are permanent, Inter-
national relations must be judged from the
point of vicw of national interests and
national security.

That is the onlv touchstone we can apply
to international 1clations. We  cannot be
static in our international relations hecause
the woild is not static but our national in-
terests do not change, our nationat security
docs not change. Therefoie the touchstone
must he the same to a changing situation,
a situation which is changing ftom month to
month, fiom year to year.

Now let us see what a gicat change hos
come over this world an the last few yeurs,
We adopted a policy ol non-aligrunent and
Lihink we were vight i adopting 1t, Pandre
Jawaharlal Nehiu who was 2 master of inter-
national relations rightly dended in favour
of non-alignment. Why? In those days you
had the two mighty powers ariayed againit
cachh other. They arc hostile to cach other,
they were on the veige of war, on the veige
ot a catastrophe  and  Pandit Izumharf.ll
Nehru rightly decided that India should not
ally itself with cither of the two powers hut
it should vemain independent. It shoutd
judge cverything on its own mcrits; it should
raise its voice in favour of justice; it should
condemmn tyranuov, it should condemn colo-
nialism and what was  the result  Those
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were the glorious days when India's voice
was hemd with attention m the councils of
the world. When Tndia’s representatives got
up nations listencd to India because they
realised that India was not speaking at the
behest of Russia or America; it was speaking
through its own national voice. But non-
alignment was a dynamic policy, Today T am
sorry to say it has ccased to be dynamic.
It has became purely a defensive and ne-
gative policy  What change has come over
the wotld today? The most important change
that has come over the world Is that mstead
of Ruswta and Amerwa being arrayed against
cach other they arc coming closer and cloer
together There is a detente between them.
As somebody said, there is a hogemony of
these two countries which is veally vihing the
world. Just consider for a mowment; no im-
portant measure can gel thiough the United
Nadons or through the councils of the
world unless Russia and  America  agree
to it. Take the Middle East. It is only when
Russia and  America  agreed  that a
peace  proposal  was  put  forward and
had to be accepted by UAR and Israel. Why
is the war in Vietnam going on? That is
because Russia and  America {for the time
heing cannot agree on a solution. De Gaulle
tried to bring about what he called an in-
dependent Ewmopean presence  so  that it
should counter-balanee this growing power
ot the two mighty countiies which are ry-
g o Jay down the law for the whole woild.
And recently T think 1t is an event of
great miernanional  significance-—there  was
this treaty between the German Chancellor

and Russia which  agam establishes  that
there i an attempl  at having a Fmope
which s not o this  case completed
under  the  dommation  ob  the  United

States  Therelore  the whele  conception
ol non ahgninent  has  changed. It s
no longer o question of not belonging (o

one bloc o1 the other. The two  blocs
do ot et o the sense in whidh they
exsted e the davs of Pandit Jawabalal
Nehou, These two bloes  are coming closer

and doser together and tiving, well, as 1
said, o lay down the law o the would
Now apply this (o what 1~ happening  in
some parts of the wold. Take Russia and
I want to deal particalanly with Russie, As
[ sard, o fuendship with - Russia has
been  traddwonal, has heen vav -
mate, has been vay dose and Russia has
stood by ous i umes ol stress. I odo not
know  what would have happened  about
Kashmu il Russit had not exercised its veto
on morc than one occasion. With regard to
Pakistan, Russia alwinys sided with us, bearnse
Pakistan belonged (o the Awencan camp
But today there is a change in the Russian
attitude and what 1 that changer  The
chiange v this, Russia today wants 10 have
indlee nee o Pakstan amd oot feave Pakas-
tan cntody ar the meray ol the United
States, Lhat is the meaning ol Russia hav-
ing nhade trcaties with Pakistan and giving
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arms to Pakistan because Rassia wants to
make triends with Iakistan, as 1 said, to
have mfluence in Pakistan,

A few yearts back Russia kept Pakistan
at arms length becan.e she thought that
Pakistan was a stooge of America. Things
have changed and fiis is an important
change.  Now, soniebody talked  about
‘Tashkent. I am the trst to admit that both
India and Pakistan should be grateful to
Russia  for Thaving brought about the
Fashkent scttlement, but what has hap-
pened  subscquently? Here 1 would appeal
1o my hon. liiend to bear this in mind.
India, ever since the Tashkent agrecment,
has been Joyal in letier and in spitit to the
‘T'ashikent agvcement, It has cxtended her
hand of friendship to Pakistan and cvery
time that hand has been rejected and re-

butted.  We have done evaythimg i our
poner 10 sce  that  Dbetter relations oxist
between these two aeighbouring countues.

of us know. Now, here
15 where Ruswia car help Indea af she is
niinded 1o do so aud it is where (he hon,
Minister should pm pressioe upon Russia,
“You brought abou: the Tashkent  agiee-
ment. Why do you not sce that Pakistan 1m-
plements ite It is nd use tuining to us. We
have done our best.”” I am one of those who
belicve that we shonld do nothing and let
the mitiative come from Pakistan. But it is
for Russia to tetl Pakistan: ‘T was res-
ponsible fon the Tashhent  agreement. 1
evpect the dashhers wrecment to be car-
ticd out T expect 1h wo  ceuntites Lo
honow the spnit of Tashkent Indwe has
heen tivime 1o do it Hut what has Pakistan
done™ It v not ¢ ough to make osverlures
to Pakistan These ave wseless but with
Russia’s  growing mfluence with Pakistan,
sometlung can be done if Russia really puts
pressure on Pakista .

The result is what af

Now. Sir, T have o leeling—I may  be
wiong and 1 hopc the hon. Minister will
correct me --that d is continued showing of
Indian tctnitory  a Chinese  territorv in
Russtan maps s a » nt of Baigaining counter
that Russia wants ) heep against China. Do
not forget that in the futine, for the next ten
years or the next fifteen vears the problem
will be Russo-Chijicse relations  Yor  ihe
last ten years it iwas Russo-American re-
lations T think thei ave being solved or thev
are being sorted ont, America is not afraid
of the Russian thieat or Rusia is  not
afraid of the Amcrican threat. As far as
Russia is concerred, the threat s from
China and as far a. China is concerned, the
thicat is from Rus a With regard 1o China,
1 acrce with vy on, friend, Mr. Aroro—
1 do not know wh ther he is bere—that the
relations dhar have been frozen shonld now
he detrozen b owa reading onlv aecontly a
book I Mualraus  the French Mimster ol
Culonie, who wen to China in 1968, He
met Mao and Mao told him: If the peoples
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of India and China can come together, they
can mould the destiny of Asia .. .

SHRI M. N. KAUL (Nominated): On
whose terms?

SHRI M. C. CHAGLA: Now, we are
not discusing boundary disputes. This was
the dicam that Panditji had, that India and
China would work together, work hand in
hand and bring about a prosperous,
aflluent Asia. That dream was shattered by
Ghina's treachery in 1962, We all know it.
But 1t is a mistake in international relations
to have long memoties. Look at what De
Gaulle did As soon as he came to power,
he tied to forget fiiendship with Germany,
a Germany  which had  fought Trance, a
Germany which had confronted France in
two wairs, which had committed aggression
on France. De Gaulle said: “"That is past.
1 musg think of the interests of my country
today.”’

S, T am

very  glad  that  the Prime
Minister v gomg o the Non-aligned Con-
lerence,  hecause 1 think  non-alignment
nust now  tahe on a dynamic {form  and
shape, and that can only be done il the non-
aligned countries are cconomically — strong.
Then onhv can they prevent economic ex-
ploitation cithcr by America or by Russia
or by both Nomn-aligned countries are muli-
tanthy weak  I'hev have not the arms to fight
countries like Russian ov America, but eco-
nomic strength s @ very impottant stiength,
and T owesh the Prime Minister every sue-
cess e har vonte too thes Non-aligned
Conference.,

Fmalls, T think  (hat m  ow  toreign
policy what we  have to remember is we
should never dose our options, It is a mis-
tehe for amy country to have one option. It
15 cquallv o mistake for a country to put
all cggs in onc basket. T am afraid for some
time we put all eggs in the Russian basket.
That was a good basket at that time, the
cges wae safe, Russia kept them safe for
us, but things are changing now, and 1
think we should consider whether we should
not have more than one option when we
consider owr international relations.

IThe other thing T would request  with
respect to the External Affaits Minister to
remembar s that we should not consider any
nation as an untouchable, We should not

have long memories in these things. 1
know we feel hurt about countrics which
did not wde with us in the Pakistan war

and the Chinese war, but we cannot carry
on international refations like this. T am
glad now that we are Lymg to make
hiends with Turkey, with Persia, and with
other countiies, T konow they dild not side
s bat long memoty in internatonal rela-
tons iy @ habdditv, 1l b not an asset We
must forget these things and see what our
interests are, and our intciests are nol (0
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treat any nation as a ‘panah’ or a Hapjan
or an untouchable. Qu interest is to Lry
and to make friends with as many countries
as possible.

With these words, I wish the Minister a
very successtul tenure of office, and 1 am

sure in his hands the international rela-
tions of our countty will strengthen our
country, sltengthen cur national interest

and strengthen our security.

SHRI N. G. GORAY: Mr. Vice-Chairman,
1 1ise to speak with some hesitation after
Shri Chagla because he has spoken in such
lucid and authoritative tones, and I can
say that by and large I agree with the views
that he has expressed. Sii, I would like to
begm my speech with this observation that
it would have been fair if the Foreign
Minister had initiated the debate. Sir, we
would have very much appreciated if he had
told us what the Government’s policy was
in view of the rapid changes that have
taken place in the world sitvation. Sir, I
would like to point out to the opening
sentence in the Report ot the Ministry of
External Affairs where they have said:  “A
decade ot significant changes came to an
end during the year under review."”

“"Man’s landing on the moon and his safe
rcturn to carth was an event of unpaalleled
significance, It marked the beginmng ol the
snapping of chams (hat have bound man to
this planct thnough the ages. And it marked
the beginning ol a whole new sct of (deas
and concepts. Even as the world situation
Lept changing, situation in India also under-
went many changes. Under these ciicum-
stances the foreign policy of India could not
stand still and De 1igid.”

Sir, therefore, 1 would have lhked the
Yorcign Minister 1o <pell out m what sense
the rigid policy of India has undeigone a
change, what modifications he did m that.
Sur, many speakers have drawn the attention
of the House 10 the phenomenal changes
that have comce over in foreign relations. The
treaty between West Germany and Moscow
was just now mentioned. The Tusaka Con-
ference s going to take place. In the Lastern
hemisphac new orces e aising, Towonld
Iike to mention the emergence ol Japan, a
stall nation, which was humbled m 1915,
almost destroyed, just like a phocenix rising
again, and 1t has now become almost a
mighty power or is likely to become a mighty
power. The Indian Occan s being threaten-
ed. Now, Sir, T hope you will agree with me
that 1t would have been much betler 1f it
were made known what the Governnent's
thinking aboui all the changes was. ‘Then
it would have heen impossible to join a
debate with the Govanment, But the Gov-
ernment seems fo  think, here are the
Opposition benches who go on speaking, and
all that they have to do is to say that this
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is not correct, that is not correct; here you
arc wrong, there vou are wiong and so on.
I do not think this sott of a debate would
be hutiul unless the Government policy is
pinpointed and that is what happens in all
other Parliaments. It 1s the Foreign Minister
who initiates the dcbate. He outlines the
policy that 1s likely to be followed within
the next two, three or five years, and then
the debate is joined.

Sir, fust of all T would like o question
this concept ol neatrality, AS was just now
pointed out by honourable Shri Chagla, this
concept ol neatrality had its genesis at the
time when there were two blocs confronting
each other, and verv  wisely,  under  the
feaderiship of Pandit Nehru, we decided 1o
follow a policy of neutralus. But these two
blocs are vanishing. The two gianls  who
were expedted to qoin a struggle, a deadly
stiuggle, which might have brought cata-
strophe to the whole world are no longer
talking m terms of war. Everywhere they
are tving 1o come 1o terms 0 solve therr
differences and to climinate the chances of
wir  Phat is onc thing. The other thing is,
because ol these confrontations, there aie
pacts and taties And the attempt of the
LS AL was fo down the might of Russia by
thtowing a 1ing round the Russian tetritory
by way of SEA'TO, CENTO, etc. Now thesc
pacts also ate either dead or  are  dving.
Therctore, attogether a new configuration I
taking placc i the would and, becuse of .,
India will have 1o think mnew terms ot
alwavs talking of nentiality and non-ahgn-
ment. ‘Those words had value at those patti-
il tnes, but those umes hinve dhanged.
And b those tmes have changed, the time
has come now (o modify our own point of
view, to mmlll) olur own policy, and not to
think always m terms of neutrality and non-
alignment, because  neutiality presupposes
that you are not alicned wult this or that.
There must be two paities confronting cach
other. No longer e there two parties. China
15 amergmg, Japan s emaging. Theie ace
thtee ar fom super-Powers most hikely 1o
donnnaie the world, In thos woild i which
the ¢oare not onlv (wo, bhut pore, SUpe)
Powers, what doos it mean when vou say
that voa ave nentral> bBo you mean we are
neutral?

Are vou ncuwtral between the USA on the
one hand and the USSR on the othe® Are
you ncutral between the USSR on the onc
hand and China on the other? Are vou
neutral between the USA on the one hand
and China on the other hand, or as between
Japan and China? So, the word has Tost ats
meaning, 1t has Tost ifs 1elevance, and we
witl have 1o thank anew That s oy et
plea.

Then, 1 would Like to come ncarer hiome.
Sir, many people have stressed the nccessity
of cordial 1elations Dbetween India  and
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Pakistan and India and China. T do not dis-,
agree with them. Bt what are the realities
of the situanion? In he same Report T would
like (o point out, wvhat this Report has (o
say on opage 31 oacd page 33 The Repott
says that i spuce o our repeated eftorts the
policy of Pakistan towards India continues
to be the same Anl in similar words it has
been said that Ch na is still indulging in
anti-Indian campai,ns. We need not go Lo
the Report at all. Just look at the flow of
refugees constantly pouring into India. Now,
this is what is hapjiening, in spitc of all our
cfforts to have the closest possible relations,
the most triendly relations, with Pakistan.
Now, those of omr friends who have been
advocating a new 1 oliy towards Pakistan, it
is up to them to ) unt out how this policy
could be evolved, nd it is up to them (o
point out what Pu.istan has given by way
of concrete prool that it is weady for a new
rcelationship.

In the same wa . Cluna v hehaving to-
sards India. Siv, o good deal s hemg made
out of the lamous smile of Mao e tung
when he talked (¢ owr Charge dCallais:
when he met him, most probably he shook
hands with him, thev weie at  a dinuer
party: he smiled nd said, “Tlow do vou
do?” We have bea me so weak. we have be-
come so anviogs U establish good i clation-
stups with Chima hat even one faini smile
on the face of that great dictator encourages
us to feel that now he is ready for the revi-
~ion ol the aelatioaship.

SHRI A. D. M. NI: Inferority complex.

SHRI N. G. GORAY: Therctore, I am
saying this. It was Shii Mishma who pointed
out that Mr. Kea ing said something in
Kashmir or that he maps were wrongly
printed by Russia in spite of all our protests
or about the smile Hn the face of Mao. What
does this sum up t ? It sums up to this thing
that we have become so weak and so con-
scious of our wea: ness that we try to find
out somcthing he-e, something there, in
ouder to boost om own morale. This is the
sion of weakness :nd that is why Russia
in spite of all our good relationships and
our spccial efforte to remain friends with
it, continues to print these wrong maps for
ten vears. It is noi for one or two or three
or four vears. Repcatedly we have been point-
ing out that this is not the correct map.
And again and aguin they are printing that
niap. Why does it happen?

Therefore, what T am saying is this. After
all, foreign relation is the function of our
internal strength. And if India is not strong
enough, then whether it is Russia or the
USA or Japan or China, they are not going
to carec whether India feels insultated or
whether India is wronged. So the meaning
of foreign relationship is to become very
independent, to become self-sufficient to in:
crease our own sfiength. And there I would
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like to point out that we should take a leaf
out ot the Chinese history. China was also
isolated., Russia vefused all help. It was sur-
rounded by all hostile countiies.  America
did not come 1o the help of China. Nobody
came. And even in spite ol that, China had
the courage to accept the challenge and now
we ate thinking that China has become so
great, that it has become so strong, that the
gap between India and China has grown so
wide that now we shall have to do something
Lo improve our relationship with China.

Si1, these nucdear blasts, these ICBM and
other missiles, China has made out of it
own sgrength. Cannot India do it out of its
own strength? We do not want the nuclear
devices. But we must do something and very
quickly. otherwise, India’s woid in the inter-
national court will have no mcaning

Having dealt with India-Pakistan and
India-China relations, I would like to point
out that our relations with the South-East
Asian countries also will have to be improv-
ed. Mr. Chagla has very conecly poinfed
out that we are neglecting these small na-
tions. But thesc nations have ftheir  self-
respect. ‘They look to India as a  country
whiclt is far stronger and which is likely to
be the only bulwark against any aggressive
desigus of China. We must forge very close
links with them. Indonesia ix there. Burma
is there. Malaysia is there along with <o
many other countries. In this 1espect, Sir,
I would not like to excude even Taiwan or
Japan,

Sir, Taiwan was mentioned here. T do not
know what prevents us from having closer
relationship with Taiwan. They mlght’ha\c
some quarrel with Mr. Mao Tse-tung. That
docs not mean that we should think that
they are our cnemies. When we had hoshlity
with the Portuguese in Goa, was not the
U.A.R. friendly with thc Portuguese? They
were.

Sir, we are neglecting Isracl. We do not
want to have our Embassy there. Why is it?
Whenever we happen fo have relations with
countries like Taiwan or Isracl, our policy
is controlled or moulded by our friendship
with other countries. We must have our in-
dependent policy. Now Isracl and the U.A.R'.
arc coming together. They are sitting at a
table. At this time if we had our own diplo-
mat and Embassy there, perhaps we would
have been able to influence and bring these
countries together. So, Sir, I am thinking
in these terms. Let us not be obsessed with
the strong idea of neutrali(v. Let us gl\'f: it
up and let us consider that our policy ‘1)11
international affairs will be guided solely v
our self-interest. Whatever relationship 18
going to be of benefit to us we shall follo(:sé
that. T would say that our conception o
neutratity has become irrelevant. Let us dis-
card it. There should be no hcsxt;:ltu;r‘\xrcz?
doing so. As you know, France ang s
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Germany came together.  Russia and Ger-
many ate coming together, You must have
vourself rpad that though West Germany
was still considered to be a smt of Fascist
country and they were harbouring Fascism,
they were likely to go Nasi, that did not
plci'ent Russict to have a treatv with them.
In the same mmnncr Iet  India’s  Forcign
policy be really flexible. We should give up
this rigid attitude. I would like the Minister
of External Affairs to explain to us in what
manner they are going to modily the policy
s0 as to suit the changed sitnation in world
aftairs. Thank you.

SHRI BHUPESH GUPTA: Sir, we have
had some very enlightening, interesting and,
if I may sav so, provocative speeches from
wome hon. Mcembeis., The Leader of the
Opposition here, my friend, Mr Mishra,
started the debate.

SHRI A. D. MANI: Dr. Mishra,

SHRI BHUPESH GUPTA: Hce is not a
doctor. He staned the debate with a rather
crude artack on the Soviet Union and Indo-
Soviet relations. But being an intellicent
man, he did not indulge in the kind  of
anti-Sovietism which we comc across in the
Fascist and icactionarv quatters, His target
was cleretly chosen, Tnda-Soviet  relations,
hecause he buows verv well, heing a verv
leatned man that he s, that once the Indo-
Soviet relationship and co-operation between
these two countries are disrupted, wrecked
and sabotaged, the rest will follow. Tt may
not take India long to be dclivered to the
parlour of the imperialist powers.

That is why the entirc strategy of the
United States in regard to our country, as
far as foreign policy is concerned, is one of
constantly subverting and  undermining
Indo-Soviet friendship and co-operation. So,
1 am not surprised that our fiiend, M.
Mishia, should have taken the somewhat dis-
credited line. We are accustomed to it.

Ever since Tndian foreign policv came to
be known as non-alignment and a policv of
peace and freedom, it was attacked precisely
{from the plank of anti-Sovietism in the
sen<e that alwavs India was accused of scll-
ing her national intevests and independence
to the Soviet Uniou. The Soviet Union has
heen accused of trying to enmesh India in
its sphere of influence, as they say. The samc
thing we have heard to-dav. Now, Mt
Chagla spoke. What my friend, Mr. Mislhta,
spoke with brutality, Mr. Chagla spoke with
studied  eloquence. He sought modifications
of the foreign policv but not bv indulging
in antics or by overtly taking the position
of the right reactionary camp in this coun-
fry. What he has actuallv preached is 1cally
that India’s forcign policy should now be
so changed that it comes awav from the
moorings of co-operation with the Soviet
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Union and other cocialist countiies and non-
aligned countries ke the LA R, and secks
some other moviings, Phat s whar iv reaity
amounts to. I think 1t wonld be a sad dav
if India were to take this course. It wounld
indeed mean veversal of our foreign policy,
at least the heginning of its process.

My friend, Mr. Goray, devcloped another
interesting thesis. But the premise on which
he buile 1t up is entirely wrong. We have
never undeistood Indian foreign policy as
bcing a policy of ncutrality. Is it war bet-
ween two countries that we have to think
in taams of ncutrality? Never did  Pandit
Jawaharlal Nehru encowmage this  descrip-
tinn. or definition of foreign policy. Indian
foreign policy is one of peace and non-atign-
ment.

Now the question is whether the world is
s0 changed as to make the policy of non-
alignment irrelevant or harmful.” That js
the issue before us. A suggestion has heen
made shat the United States and the Soviet
Umion have comie together becatse they ae
discussing somie of the things sometimes and
they hine icached certain agreement  ont
certain proposals like the proposal in regaid
to the Middle-Fast and so on. I that were
s0, then the Soviet Union and the United
States had on many previous occasions come
to common agreement with regard to this or
that proposal. For example, the non-proli-
{eration treaty or the Patial Test Ban
Treaty and many other instances from the
United Nations Oiganisation, or otherwise
in bilateral relations Detween the Soviet
Union and the United States, could be cited
to show that they had comc together and
hence the policy of non-alignment had be-
come irrelevant. That would be cntirely
wrong.

The world is not divided between Dig
powaers like that. or shared berween the big
powers like that, Our policy was not formu-
lated on the basis of two powers ocenpying
two opposite positions. Here was a world in
which cettain fundamental changes had
taken place. On the one hand. there was,
and thete is, a world dominated by the
imperialist powers, still trading on colonia-
Ism and neo-colonialism, belonging to the
wiild capitalist system. On the other hand.
there has emerged as a rcsult of the Second
World War, and the revolutionary move-
ments of nations which came in its wake. a
new world, a socialist world, a community
of socialist countrics. And there was compe-
tition, political, ideological, moral and in
every other way between the world systems.
The question arose as to where a country
like India, which had newly won indepen-
dence and belonged to the developing na-
tions, should find its place. In our
wisdont we chose that we should take
a non-aligned position hetween the two
world ramps afthauwsh we have suecumbed

5 P.M,
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to the pressures ol the imperialist  forces
many a time, and we have spurned o (he
earlicr davs the co-opaation ol the world of
socialism and hicecHm, the wotld  that s
now most fuendiy (o us headed by the
Soviet Union. Todiy can we say that this
fundamental pictin: m the world has chang-
ed? We cannot sav 0, hence the validity of
the policy of non alignment. of {nendsh.p
and peace, ot ani -colonialism  and  anu-
impcrialism, has not become outdated. In
fact, it has to be strengthened and carried
forward.

Now I should <o ne to some of the points
that I wanted to make. Mamy of the points
I have made in v seventy-cight amend-
ments and T have made themy dea (o the
honomable Membaors ol the House. Still 1
would lthe to mak - sonie points.

Titst of all, wy aain aiticisme against
this Government is thus that the Indian Gos-
crnment today har no perspective - the
sphere of foreign potics. Tr tives ftom hand
to mouth, so to s and s Ining on the
Ieft-over of what o hequeathad (o it In
Pandit Jawaharlal Nelnw Te hos oae s
character and dyn. nusm. N has no sense of
divection cither. To is tossed about, depend-
ing upon the prcsoes. The moment the
rightist pressure in the country was moant-
ed, immediatelv a ledlaration was made that
we have banned cutiyv of the Sovier map
although I do not know how manv cacvelo-
pacdias come (o this country from the Soviet
Union. T do not ‘hink cven thiee enavelo-
pacdias come hewe. Yet o deddaration was
made to placate owr rightist friends,  but
they have not been placated, as it is clear,
from the speech of My, Mishra, At the same
time nothing wa: done about the United
States of America ov other countries which
have been showini chunks of [ndian terri-
tory as the territcry of other countries and
to which a refere ««c has heen made by my
friend, Mr. Arju. Avora. Therefore, this
kind of an attemjt 1o play between the two
and tining to pl cate and appease  our
rightist friends—and there are many rightists
in the Government also, and around the
Government—will not take them very far.
So, first of all, d:vclop a sensc ol perspec-
tive in regard to your foreign policv and
then try to work out in the light of this
perspective a clewr and concrete direction
for our foreign policy. Our External Affairs
Ministtv and owr Government as a whole,
including the Prime Minister, have proved
singularlv incomp :tent to give either a sense
of purpose or a scnse ol direction to the
foreign policy in the changed situation in
which the world is marching todav. This is
my first point,

The second pcint that T would like to
make is T am a little surprised that though
our friend spoke so much on foreign policy,
the world has buriled down tn  the Soviet

¥
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encyclopaedia map. Here is a war going on
in Vietanr whae our Asians are ﬁgﬁnnq
with contage aganst the forces of American
neo-coloniadism and  aggression. While the
populiar concern against the Nixon Admi-
histration and in support of the Vietnamese
frecedom fighters could be  hemd in the
tmerican Senate and the Amecrican House
ol Representatises, here the Leader of the
Opposition did not have even a word 1o
savoon this subject. And yet he is our esteem-
able Leader of the Opposition. I am sur-
prised what Fullbright says or what Mans.-
ficld says. living so far away, when their
country s attacking Vietnam. My criticism
is not cven of what was said by mv friends
of the Syndicate party. Well, it iy cnough
fm me to sav what an incorrect comprehen-
sion of foreign policy my friends have. Yet,
today let it be known that the Vietnamese
are fighting not only for their own sake, for
it they had been fighting for their sake only,
there would not have been such an immense
interest in all continents, in all the coun-
ni-s, including the United States of America.

Thonsands of American  citizens,  men,
woemen and  children, are  demonsirvating
agdinst the American war of aggression in
Victnam and 220 university campuses have
delared their voice of protest in a mighrv
manner against the Nixon policy. If that is
not convincing for them, what ¢lse can con-
vince them? Though we are a newly Liberat-
cd country and thongh we have our friend-
ship and cultural ties with the Indo-Chinese
people and though we have carried these
relutions down the ages till today, we do
not sav anything about them. That shows
the degradation in the thinking of somc
people who are obsessed with the idea of
creating a situation where thev will he able
o harrass this Government from the point
of view of narrow partisan politics. We are
not a party to that.

Mr. Vice-Chairman, Americans have spent
125,000 million dollars on the Vietnamese
war and even todav nearly 100,000 American
tioops are there in the Vietnamese soil
equipped with all modern weapons such as
wcapons of destruction of all kinds, nepalam
bombs, and so on. FEven now Amcrlca.n
bombers are flving over Laos and Cambodia
thieatening the security and peace of th'cse
people. Still mv friend did not sav anvthing
agninst that. What has hapnened to onr
Indian friends of imperialism?

There was a time, gven befare our ind_e~
when at the Calcutra Conaress in
1997 we invited the Vietnamese freedom
fichters to stand side bv side mth' us. Imme-
diately after indencndence. Pandit Ia“:ahar-
1al Nehru took the initiative of calling a
conference nn the freedom of the r;onnch
of that reoion and that was held in D;ﬂhl
in 1047, Bur in the vear of grace 1970, when

nendence,



207 Motion re.

[Shitr Bhupesh Gupta]

the great Victnamese people ave fighting
with so much courage which would bhe a
pride to any country, we do not even have
a word of sympathy for them, let alone sup-
pott and solidaritv.  Yet we talk  about
forcign policy.

Mr. Vice-Chairman, I should like to point
out one thing to the Government in this
connection, Tha Government should take
very seriouns note of the policy of ““Vietna-
misation of the war.” What does it mean?
It means prolongation of war. It means re-
vival of the Dulles doctrine of making Asjans
fight Asians. Shri Chagla said or Shri Ajit
Prasad Jain said that SEATO is dead as
Dulles is. Yes, Dulles is dead. But Dulles’s
spirit and Dulles’s doctrine are in Nixon’s
policies and that is why we have found the
revival of the slogan of Vietnamisation of
the war. It means: let Asians fight Asians.
It means prolongation of this devastating
war where Asians will fight Asians.

Mr. Vice-Chairman, in Cambodia, South
Vietnamese puppet troops were sent in their
thousands {o attack their neutralitv, Tt is
an open, naked invasion conducted hv 40,000
United States troops. That is why we say
that the United States are still engaged in
attacking the liberation forces in Laos and
helping their encmies with military equip-
ment and other weapons. And this is being
opposed even bv thc people in the United
States of America. Why not <av something
about that? I should like to know why you
do not raise your voice in protest against
that? Well, T expected the l.eader of the
Oppasition or others from this side to say
something ahout the freedom for which the
Vietnamese are fighting. Prohably freedom
has heen banished from their thinking. We
are not for that kind of comprehension or
understanding of the forcign policy.

A lot was said about Russia. Manv points
have heen made by our friends here about
the map. T should like to say that all wrong
maps should be corrected. My friend talked
about the other maps. You should talk about
all maps T am all in favour of correction of
all maps. It is very desirable and this correc-
tion of maps should be according 1o our
Indian maps and not maps prepared clsc-
where outside the Indian territory.

What about the other things® Now, vou
will be surprised to know that Americans do
not even admit that Goa is a pait of India.
Goa is considered by the USA cven todav,
oven when T am speaking here, as a part of
Portugal, a province of Portugal. But, never
have T heard a protest, a voice of protest,
not do T see the clegant face of Smet. Tara-
keshwari Sinha appearing before the Ameri
can Embassy to protest against such a thing.
That also I should like to know. Let Smt.
Tarakeshwari Sinha go wherever she likes tn.
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But, certamly she should protest against this!

THE VICE CHTAIRM AN SR AKBAR
AL KHAN): She s not a Member of this
Housc.

SHRI BHUPESH GUPTA: But Dulles is
not a Member of this House; Nixon is not
a Member of this Housc.

SHRI A. P. CHATTERJEE: Is the word
‘clegant’ unpatrliamentary? Tt is onlv com-
plimentary.

SHRI BHUPESH GUPTA: That is why
I say it is a political perversion used in
matiers of exccuting the foreign policy.
Those who do not protest against those things
forfeit their 1ight (o protest against the
other things and the Government should
not listen to them. But, as you know, the
Jan Sangh-Swatantua-Sindicate  alliance iy
there!l

Sir, T demand here the recognition of the
Provisional Revolutionary Government. Why
is 1t not heing eivent 1 should like to know
that. Four-fifth of Vietnam is under their
control; four-filth of the population is under
their control But the puppet regime  1s
there.

Why the decision which had bheen taken
earlier for upgrading our Hanoi Mission to
ambassadorial level was shelved? T cannot
understand that. 1 also do not know this: A
decision was more or less taken for giving
full diplomatic recognition to the GDR; but,
it has been down-graded to Consuler level.
Whyv? Obviously it has been not due to the
qualms of conscience of the people, the
Treasurv Benches, but duc to the pressures
of the Americans and the West Germans. I
say these things bceause there are many
people in the Foreign Ministry who behave,
who function, more or less in consultatior
with the Western diplomats and the Western
powers sceretly  or  otherwise.  Everybody
knows it. Thercfore, T demand this thing
also.

Now, a¢ far as the Commonwealth is con-
cerned, where do we stand with regard to
the Commonwcalth? Nothing is being said.
Here, that gentleman has come, the Torv
Teader has come to power with the vote
hased mainly on the racist propaganda of
FEnoch Powell. Nothing is being said about
it. T think the Government should with-
draw from the Commonwealth. Tt is an
insult to be there. You, some of you, mav
like to be photographcd together. But we
do not like it. Even the Qucen does not like
to be photographed.

Therefore, T ask why vou are not coming
out of the Commonwealth, T say that we
should withdraw from the Commonwealth
Secretariat. There is much involvement in
the Commonwealth in many ways. Sir, T
give vou one instance. Shri Krishnamachari
was fhere negotiating the entry into the
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Commonwealth Secre tuiat when  Shri Lal
Bahadur was t(he P oone Mmister  at o that
time. 1 talked to lum and asked why Shin
Kisshnamachanr was doing such o thing.

Shri Lal Bahadur St astri felt smprised and
said that he should 1ot have done that, but
added that since ar. expert was doing 1t
thete must be some teason [or 1. 1 do not
know whether it wa  due to absent-munded-
ness that he said s He went to the Secre-
tariat because of s¢ ne of our officials and
some ol our Ministe s and still thev are not
coming out of it Sir, this is also a question
of capttulation in the matter of the foreign
policy.

Now, a suggestion has been made that we
should have gone to he Djakarta Conference.
1 think o Govarr nent did well by not
going there. It was wow-prece puat ap by
the Americans and 1 fas been exposed and
1t proved absolutely useless to solve any of
the problems created by the Americans them-
selves. I think the Government should he
congratulated for o e at least having taken
a right decision of 1 11 voing to the Djakaita
Conference.

There is talk aboit the so-called activisa-
tion of the ICGC in Indo-China. There can-
not be any activisation of the Commission
s0 long as the Amce icans continuc their ag-
gression in this mar aer, go on bombing the
Indo-Chinese counti-es and so on. Thetefore
this idea should be : bondoned. There is also
a suggestion that the re should be a new tvpe
of Gencva Confercn e on Indo-China. That
has no validitv whcn America is mounting
ity aggression in the name of Vietnamisation
of the war, when th:y are spreading the war
and prolonging it »m the Indo-China side.
when thev accepted to take their stand on
what is called, the »olicy of the position of
strength, when they have deadlocked the
Paris talks in the r»ame of implementing
their policy of posizion of strength.

It is ahsurd to r ake the suggestion that
India should suppor any proposal for the so-
called new Geneva type of conference to
solve the Indo-Chira problem or any other
problem. India shovld come out with open,
sharp, categorical denunciation of the Ameri-
can war of aggression and call upon the
Americans to withdiaw lock stock and barrel
from the Indo-Chira soil and that is how
Tondia should contril ute to bringing peace to
that part of the werld.

As far as Lusaka is concerned, many sug-
gestions have been nade and 1 also want to
make one. I think this Confercnce will be
successful to the estent India and other
countries play a costructive and bhold part
and you can make it a successful one only
by taking a firm stand on anti-imperialism
and anti-colonialisn . That should be the
basis, There, Camlodia should be repre-
sented by the Prince Sihanouk Government

i
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aud Indwa should support it. Thete the PRG
of the Repubhic ol South Vietnam should
be allowed to represent. South Vietnam s
the only authentic, legal representative and
the Government should support 1. There the
Government should work out a common line
ol action 1n concrete terms against American
aggression, against the American war, against
the policy of blackmail, threat and neo-colo-
nialism and TIndia should seck the coopcera-
tion of the Soviet Union and other socialist

mulnmcs with a view 1o serving the common
end.

[ weclcome the Ticaty which has  been
signed between West Germany and the Sos et
Union. It is a great contribution to the
(leten.tc in Europe, to the cause of Furopean
sccurity and general improvement in ~ (he
international situation. I would like to
remind my fiiend that now the Social Demo-
("m_li( Gove nment iy in power. Mr. Brandt
Is m powar, nerther Adenaur not the others
wha had been there alwavs standing in the
“wav ol anv kind of understanding and ralk
with the Soviet Union. '

So, before I sit down I urge upon the Gov-
erument not to succumb to the pressures on
the foicign policy by the rightist forces.
This is the thin end of the wedge and thes
want to attack you in the name of forcien
policy in order that they can disgrace von
and throw you out, in order that they can
come Lo occupy your position. The foreign
volicy to-day has become a handy weapon
for domestic consumption of the forces of
right reaction in order to push through the
tight reactionary aims to the nation as a
whole.

Thercfore, T demand, that the Central Gov-
ernment should not yield to their pressures,
It should on the contrary conform to the
forcign policy, give up vacillation and in-
consistencv, give up the traditional cowardice
in the matter of implementation and give a
proper, consistent, bold direction for the
implementation of the forcign policv for ad-
vancing the cause of world peace. national
independence and world progress and pros-
peritv. That should be the line and T hope
the Congress Members to-dav will under-
stand whv the rightists are attacking and
showing so much interest in the foreign
policy. Thev are tiving to rouse passions.
That is why they are piotesting in front of
the Soviet Embassy.

Internally their policy is known to the
people and thev stand discredited before the
cves of the entire people. That is why the
country’s foreign policv is being seized hv
them with a view to creating tension, with a
view to whipping up a kind of jineoism so
that thev mav gain respectability. Therefore
T warn the Congress Government against anv
kind of surrender to the Rightist pressure.
The Rightists have to be fought if you have
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to espouse and uphold your forcign policy.
The torergn policy has got o he delended,
upheld and safeguarded by defeating  the
Rightist forces, which today have taken this
position of a direct and open altack on the
foreign policy relying mainly on anti-Soviet-
s,

SHRIMATI YASHODA REDDY (Andhia
Pradesh): When Mr. Bhupesh Gupla i
guiding the Government of India with re-
gard to its policies. even Lhe Chair has to
stand and remain standing helplessly listen-
ing to him.

SHRI AWADHESHWAR PRASAD
SINHA: Mrv. Vice-Chairman, I will not be
able to provide the House with cuher the
cloquence of Mr. 8. N. Mishia or that of
Mr. Bhupesh Gupta. (Interruptions) T would
like 1o state certain facts to the House, and
as we have listened to them silently, T would
beg of them, particulaily the chaiming lady
from Andhia, to listen to me, to have that
much paucnce to listen to me.

SHRIMATI YASHODA REDDY: I pio-
mise to listen 10 him without an interrup-
tion hecamse he will have nothing worth
saying.

SHRI AWADHESHWAR PRASAD
SINHA : Sir, it was a few months ago, cven
during this Session last vear, that we were
sitting here together. Tf I remember the date
avight, it was on the 16th of November,
1069, thar we sat apart. He and his followers
began sitting there, and we have been sitting
where we had been sitting for the last <o
many years. (Intcrruptionsy 1 never made
any remark, Mr. Mishra. You may also please
keep quiet, and in spite of owr differences,
I love and treat you as miv younger brother.
Keep up that tradition. I beg of you.

Sir, during these ten months and a few
days much water has  flown under the
Jumna. Many things have happencd, and
there has been a certain polarisation in the
countty, and the spectacles with which we
sec things have changed because T see that,
so far as the map dis concerned, from 1956,
Russia has been doing it, and all of us, were,
till this September-October Session, sitting
hete. Twenty times the Government of India
had made representations since 1956, Tt is
not a new thing, and I would like to in-
form the House that not onlv the map of
Sovict Russia, as my friend. Mr. Bhupesh
Gupta, alleged. not onlv the map of Soviet
Russia has been banned: all the maps, which
give wrong drawings of India, thev have
been banned. Nof alone the map of Soviet
Russia, all the maps have been bhanned,
whether it is from the U.S.A.. whether it
is from Britain, whether it is from Soviet
Russia or from anv other countrv. Just now
Mr. Arora drew aftention about the map
from the UNO. T think that alse  stands
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banned. Sir, he said one thing, which pinch-
ed me and distressed me very much, that the
Govermnent o India has become-—1 won’t
take up all the points that he has covered
because the time at my disposal is limited;
it distressed me a great deal coming as 1t id
from my erstwhile colleague and friend—
that we bave hecome subseivient to Soviet
Russia,

SHRI S. N. MISHRA:
such an ‘impression’.

SHRI1 AWADHESHWAR PRASAD
SINHA: 1l we sav so, .we are not doing
justice to our country. We mav fight the
Government; the comvention in oM the demo-
cratic countiies s that in domestie  affairs
they difler a great deal. But in  foreign
aflairs thes v to be as near cach other as

I «aid there was

pn\\‘”)l(‘.
[\ Devvry Casraan in the Chaiv)
In 1927, Pandit  Nchiu had been  to

Muvzaffarpur, v home Distvict and he ad-
diessed a vouth conference There T asked
him a question: Sir, what s the attitude of
the Tabour Party of Greal Britain® He said:
my dear young man, so fa as their internal
politics 15 concerned the consenvatives have
thew own policy: the fabour have their own
bue when they deal with Tnddia both ave .
pialists. Ths he told me in 1927, Now
when the Leader of the Opposition says that
we arc subservient to Soviet Russia, it brings
down the image of the country to the extent
hiv pensonality allows it in the eves of the
weirld, And what aime have we done dur-
ing these ten months and a half T want to
know. Duwming this period have we not re-
fuced to sign the non-pioliferation treaty?
Have we not protested again and again very
loudly ahout their assistance to Pakistan?
Have we not banned their map* Bat if
fricndship is possible with Soviet Russia whv
should we not have it> Arc they not a sort
of ow neighbour heyond the Himalayas? We
are accused of turning everybody into our
enemies. Now if someone is becoming our
fiiend, and a deceper and deeper friendship
grows between us, why should we refuse ii?
Sir, it was said that we are moving into the
clutches of Soviet Russia and the entire case
of Mr, Mishra stood demolished when he
himself admitted that in the matter of mili-
tarv hardware the West has let us down. 1
think T am quoting him correctly. Now, the
West having Iet us down what other course
was left to us than to purchase these thinas
from Soviet Russia? Supposc we had pur-
chased them, where is the question of sub-
servience? Rather we have served our coun-
trv.

Then, Sir, Sovict Russia is a country
where communism has come to a stage where
it has taken certain demacratic colour,
(Interruptions). This is my view. It is a very
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affluent society now, nexti to America. My
friends have gone there; T never had heen
there. Though I linne been a Member  of
Parbament all these seats T have never car-
ed to go anywhcte outside owr countiy ex-
cept to Khatmandy 1 am such a homesick
person. Though T hvc had many opportuni-
ties T have not gore. Now those who have
gone there have seon a sense of freedom in
the young men thcre. And what happened
here in India? He -aid that bhecause we de-
pend on the Comunist Party for support
therefore we are tiving to be fiiendly with
Soviet Russia and i-¢ even subservient to ir.
Pethaps he has forgotten history. In 1962,
when China invad'd ns the Communist
Party of India led bv Mr. Dange «aid that
this is an invasion >f the countrv. No Com-
munist Partv anywhere in the world had
cver criticised a sister Communist Party like
that. So under the leadership of Mi. Dange
the patriotic clements of the Communist
Party of India came out and the others who
were looking to China said that McMahon
Line was a British creation and that it was
nol an imasion when the Chinese were kill-
ing om anuics in thousands. They (hen
formed themselves into another pariv and
thev did not come into the  Communist
Partv led by Mr. T ange. So this Communist
Party has shown that it is a patriotic parfy,
And hesides that, Fave thev not opposed us?
Only the other da” hand in glove with myv
ftiend Mr. Mishra thev blocked the with-
drawal of the Advocates Bill. In thce other
House, three or for times, they have voted
against us on maiy important issues, Dur-
ing this session. onr the no-trust motion thev
voted for us hecase it suited them as it
was the electoral matter of Kerala. So, thev
arc following an ndependent line, We are
following an indejendent line  (Inferrup-
tion). My dear lady, T request you to listen
to me with patience. You have been in
Parliament for vea:s. Let us develop that sort
of conditioning tc listen to others cven if
we do not like to hear. T did not like even
a word of what Mr. Mishra said. but I
listened to him. iInterruption). T thought
that you have got some respect for me. Be-
cause T love him I expected something hetter.
but he accused our party, our Government
and our Prime Miister that thev are settling
their domestic scores through their foreign
policv. T sav thev are seftling their domestic
scores by hitting us helow the belt in our
foreign policy. That is mv charge against
them. T thought t1at he was incapable of it,
but todav he has shown that he is capable
of doing that. Tt has distressed me. When
T was the Sccreta v of the BPCC in 1948 a
bright voung mar, leaving college, going to
jail and hecominz a professor, he came to
ws and worked with us heart and soul. A
verv able man. an intellectual type of man,
but what has wa-pced his thinking® That is
what T am surprired at. T entivelv agree with
Mr. Bhupesh Gnpta when he savs that the
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day of organised 1ioht reaction i India has
setin. What we stand for is not only to
demolish the siatus quo, but to go forward.
You see the vonng in the Lok Sabha. PSP is
somettnes with us and sometinies neanal,
But they have never gone against us on cru-
aal sues bectuse we have progressive poli-
aies. Faen n regard (o the SSP, one of their
pronounced leadeis 1 the House, has been
mimical personally towards the Primne Minis-
ter talking all sorts of things under the sun.
Another Member is not talking so loudiv.
Manyv members of the SSP have been iy
triends. T am a congress socialist. T have had
the honour to be one of the founder-mem-
beis of the Congress Socialist Party in Biha,
alter the Gandhi-Trwin Pact in 1930  and
subsequently AT.C.S.P. in 1931,

SHRI BHUPFSH GUPTA: Now, I want
vou 1o he the grave-digger of right 1eaction
have.

SHIRI AWADHESHWAR PRASAD
SINH - No. T believe (hat one day he will
1cale 1 and come heie. I am a Gandhian

and 1 ane an incornigible optimist. [ do not
earilv give up my vounger hrothers. My love
foi them s greater than anvthing else.

st fwa awt : faz gme, wmwr
FIT wiE %7 Awfaer qoff @ m #Fr
FETT AT 957 7

(Interruption)

SHRIT AWADHESHWAR PRASAD
SINHA: Acharya Narendra Dev, Shi Java-
prakash Narayan and Yusul Meharali came
to me in April, 1948 and asked me in April,
1948 to leave the Congress. T respectbully
said ““No. Congress is Iike mother to me, T

cannot fecave the oiganisation.” T was o
Congiess sodialist then, T am a Congress

socialist now and I will die a Congress socia-
list.

SHRIMATI YASHODA REDDY: Do not
die.

SHRI1 AWADHESHWAR PRASAD
SINHA: T would beg of him. let him not
settle scores with the party in foreign policy
matters. Let us have our internal differences.
These will go on and the people of India
onc dav will decide whether they ave with
him or with us. That is another matter, but
in respect of foreign policv they should not
hit the Government below the belt. My
esteemed [riend, Mr. Goray, for whom 1
have great regard made some crror. He said
neutrality, T would like to tell mv verv
esteemed friend, for whose friendship I
rather pine—I have heen always his guest in
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Poona—that our policy is a positive policy.
Non-alignment is not ncutrality, It only
means nat to be involved in militay blogs.
1t is taking independent dedsions and not
scemng things through others’ eves. We arc
friends of Soviet Russia. We are friends of
America and <o manv other countiics. We
might have differences with America. We
might have differences with Sovict Russia
and with other countrics also, but we scc
to the good of our country. The biggest aid
we have got is from America. The difference
between me and my friends, Mr. Bhupesh
Gupta, Mr. Chatterjee and others, lies in
this.

Thev do not speak a sentence without say-
ing imperialist America. But that docs harm
to our countrv, hecause whenevcr America
does a wrong thing cither in North Vietnam
or in Cambodia or anywhere. we come out
with eriticism, and vou must see that demo-
aatc attitude of America that in spile of
this criticsm they aire the counfiv who gave
us the gicatest help and we cannot be an
ungrateful nation  'When China invaded us,
Mr. Khrushichey had all friendship for us,
Imt hecause of the mutual assistance pact
with China he could not give us hardwarc.
It was America, it was Eneland, which eave
us hardwaie. We cannot forget that. When
we fought Pakistan, it was Sovict Russia w]m
helped us. We cannot forget that also. So.
if vou sav against our friendship with
America, we are not going to listen to that.
If vou say against our friendship with Soviet
Russia, we arve not going to listen to that.
1 assure Mr. Bhupesh Gupta that we ae not
going to he ptcmuich by rightist or ultra-
leftist forces. We are going to follow, as
Buddha said, the middle path whatever hap-
pens.

SHRT A. P. CHATTERTFE: Sir, during
the entire cowrse of the debate a kind of
miasma has been sought to he cieated, a
kind of mist has heen sought to he created
to the effect that as far as the foreign policy
of the Tndian Government is concerned that
foreign policy is progressive. and to that mis-
concention or misleading idea my friend,
Mr. Bhupesh Gunta. has also added a lot,
Sir, T do not know who plays the came,
the Congress ruling party or the Congress
organisation, berause they say that they are
progressive. and the Conareés organisation
savs in spite of what Shri Awadheshwar Pra-
sad Sinha has said praising Americans, ‘*‘No,
no, whatever you say, you are too pro-
Soviet””. T do not know who plays the game
for whom. The point is this, If we had an
analvsis of the history of the foreign relations
of India, we find that the attitude of India
at the foreign relations level has been con-
sistently  pro-imperialist. There is not a
shade of progressivism in it. T shall give you
one instance after another,
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Sir, going back to the question of Congo,
does the country forget, have the people of
this countrv {orgotten that when the Belgian
imperialists wanted 1o “tage a come-back in
Congo with the help ol the local reactiona-
vies, it was om Indian troops——shame of it—
who stood bv and saw  to it that Mr,
Lumumba was handed over to that gangster
Tshombe, and it was our Indian troops who
stood by and saw Mti. Lumumba assassinat-
ed® Sir, iy that an anti-imperialist attitude
or s it an attitude of connivance at imperia-
List slaughter and murder of the patriots in
that part of the World> That is onc instance.

Look at another instance also. Look at the
history of the struggle in South Vietnam or
in Vietnam itself. T am referring to Vietnam
with particular emphasis because Vietnam is
the crucible in which you can test who is pro-
imperialist and who is anti-imperialisi. In
Victnam we have found when the so-called
lackev Government of South Vietnam invit-
ed the American and tried to massacre the
patiotic torces  there, do vou know what
happonad in 19622 Tn 1962 in the  simmer
theie was a largesscale protest of public opin-
ion agamst interfeience of American forees in
the intanal affaits of Vietnam. 'There was
pressute on the American Government so
that the Amaican forces should withdraw
from theie. At that time Loid Home of the
British Government asked the Internatlional
Control Commission to give imm¢dialely a
report, and on 2nd June, 1962, as the In-
dian Government dances to the tune of the
imperialists, the interim report came and in
interim 1cport, contrary (o what has been
said in all the other eleven reports that went
before it, contrarv  to the content of all
those cleven reports, in this report the In-
dian Government represcntative and the
Canadian Government  representative said
that North Victnam was committing aggres-
sion in South Vietnam, because if that were
not said, Lord Home or President Kennedy
of America would not have heen able to
satisfy American opinion that it was neces-
sarv fo keep the American  foices  there.
Lord Home wanted a report and the lackey
that the Indian Government was, its repre-
sentative prepared the Interim Report, the
Repore of June 2, 1962, And the allegations
were vague allegations, contrary to  the
North Victnam’s allegation that the South
Vietnamese Government was inviting the
American troops, American tanks and Ameri-
can planes. Tn the External Affairs Ministry’s
Report of 1965-66. T think some well-mean-
ing gentleman operating or working in the
Foreign Office <aid that as far as South
Vietnam s concerned, the stand of the
Indian Government is this that the American
forces must he withdrawn. T have got that
Report with me. You know, Sir— imme-
diately thereafter there was a furore and
I think that poor gentleman who wrote
that perhaps in the belief that the Indian
Government means what it savs, has been.
we undersiand, removed  from the Foreign
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Office for writing that. And in the succeed-
ing Repotts of the External Affaivs Ministry
you know, S, thut that particular passagce
has been deleted. And we do not find m any
of the Reports of the External Affans Minis-
try that particular sentence any longer that
the American forces have to be withdrawn
from Vietnam.

Then, agan, we are talking of non-align-
meut. What is non-alignmentz It is merely
a talk. If it 1s non-alignment, why do we
dance to the tune >t the Amierican inperia-
lists2 Why do we obey their dictates and
mandates when they said, ‘Do not
trade  with  Noi.h Victnam®’, when
they told the Indian Government not
to trade with North Vietnam, when thcey
told the Indian Go.crnment not to trade with
Cuba? And we airc following the dictates of
the Amercan nup talists, I we wete really
non-aligned | 1 1t vas true that we would not
take any sides, tho 1 what prevented us from
disobeving the Anierican mandate and what
prevented us from disobeying the order ot
the American impdrialists that we should not
trade with Cuba ot that we should not trade
with North Vietnim? But then the Ameri-
cans ordercd and we obeyed, and still we
have to hear voias {rom those Benches,
though in a diffcrent key, that the Indian
Government’s poliry has  throughout been
anti-imperialist.

Then, again, waar about the Provisional
Revolutionary Go arnment of - South \iet-
nam* There has Teen many dragging of the
leet as far as this cuestion is concerned. Now,
m a it of generos (v Tdo not know why the
Indian Governmer © nvited Madame Binh of
South  Victmam.  And  immediately  when
Madame Binh cane to India, well, Sarda:
Swatan Singh wl ) was then the External
Affairs Minister, jegan to develop cold fect
and the gentlemarn . . . Well, he was certainly
a gentleman unliss objective  situations or
tenets, accordmyg to our theoiy, no man 1s
a4 gentleman unloss objective  situatione o
objective conditions compel him to be 2
gentleman. “The vhjective conditions at tiar
particular momer t were that the Ametwan
mmpetialists woull not hike us  to inviwe
Madame Binh anid vould not like us to give
a proper treatment to her. And so what
happened? Sardur Swaran Singh, though
she was (he guest of the FExternal Affaos
Minister, did not have the coutage o go and
meet and receive Madame Binh.

Now, Sir, we have heard so far that as
far as the Indian delegation from  South
Vietnam is coneerned. the Indian  delega-
tion was not reconved by the Prime Miniseer,
That was a pose ol the Prime Minister. The
Prime Mmisier knows how o stiike poses.
Tv was also a pese. It was quite cdear that
even Mr. Bhupest Gupta who savs so much
on so many occasions in fatour ol the Gov-
ernment, even he also criticised hei on the
floor of the Hou ¢ thi * Mrs. Gandhi refused
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to be photogiaphed with  Madame Binb.
Mrs. Gandhi was willing 1o he photographed
with Nabakumar Sain m Buidwan who, ac-
cording to many of us, s not a good social
clement, according to us an anti-soual cle-
ment - She was willing to be photographed
with a man like that.

But as far as Madam Binh was concerned,
Mrs. Gandhi was not wilhmg even to  be
photographed. Even Mr, Bhupesh Gupta has
criticised Lhat.

SHRI BHUPESH GUPTA:
tion that thing today.

SHRE \. P. CHATTER]JEF.:
mentioned 1t carlier. Look
which the American forces have oversion
Camboda. The Amerrcan forces  made  a
massive mvaston on Gamboedia on the floor
ot the House. Inospite of poliocal difterences,
many persons here hine spoken for Cambo-
dia, how Cambodia was myvaded by America
mn a masne wadv, But, St when we asked
Mi. Swaran Singh here on the Hovor of the
House whether he s going to contimnue the
tecogmition of the Sinhanouk  Gosernment,
iv he going (o withdraw the 1epresentation
to the ton Nol Government, Mir  Swdaran
Smgh kepr sdeni, would not even teplh to
this. Are those wigns ol anti-impenalist atti-
tude?

I did not men-

You have
at the way in

Look at also the question of raising the
Consudar aepresentation in North Vietnam
to the \mbassadorial level We bave heen
aving hoarse over it. But the Indian Gov-
carment would not do it, Whv? Because the
Indian Government knows that il 1t does
that, they will make then American masters
angry. bam using the word “‘masters™ debi-
berateiv. v is true, as Mr. Awadheshwara
Prasad Sinha said, hecause America i gis-
ing them very hig aid, I'heretore, they can-
not afford to make the Amencans  angiv.,
They cannot afford o mcur  then dis-
pleasnre by aaising the status ol the Indian
Mission to the Ambassadorial level o Vact-
nam.

Su. this iy not all Look at the wav m
which Rbodesia and the South Alvican Goy-
cnment aie conducting thenselves  Rhode-
st and South Africa are under 108! regnnes.
Unheard of auelues are being perpetiated.
Faen then the Indian Government has not
the (ourage to come out of the Buitish
Commonwecalth. Thev must sit in the same
British Commonwealth with the rascist re-
gime heads like Mr. Smith and others of the
South Aftican Government who indulge 1
mude and tacist  aruetiies agamst the
\hican population there, 1 am saving all
these things in ovder to show - thar the
Indion Government has never had to  its
credit anv anti-imperialist action. It lhas
aAways compromised  with  the iII_lpﬂ'lﬂl}\ts.
1f 1t has gone sometimes Lo the Soviet Union,
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it has gone to the Soviet Union for aterial
help. When the Suharto regime was instal-
led in Indonesia, it camec into forcec on the
heaps ot the dead that he murdered there,
The Suharto regime was cmbraced  with
obvious glee and joy by the Indian Govern-
ment. But we sav that the Indian Govern-
ment is against imperialism. This is the Kind
ob mistaken notion that is given to us, T do
not know m whose interest.

As far as T am concerned, Sit, I think that
the C.P.0. mav have a design m saving o,
1 wonder if the C.P.I. wounld say that they
o not undersiand it. It undestands that the
Indian Government has no anti-imperialisg
attitude. But then the G.P.L i slidurg down
the path ol revisionism. They say that since
Mr. Haksar is the Princdipal  Seactary  of
Mrs. Indita Gandhi, it must be a socdialist
Government. If a rencgade communist s
made the Chiet Justice of the Supreme Court,
it is taken as if the judicrary is a socialist
judiciary. That is the theors. ‘The whole
point is this. This came out 1 a speech of
one ot the hon’ble Members  there.  Why
actually the Indian Governiment s not  as
anti-imperalist as it should ber Took at the
South Vietnam sitnation. It the South Viet-
nam we find that the Indian  ommeraal
community control the entive textile  busi-
ness. Fhev control the entite impoit ex-
port business in South Vietnam. This Indan
hig business, the Indian mading class, in
Sonth Vietnam me reactionaries. Their in-
terest comnades with the readtionany juterest
of the Amevican imperialists. ‘These Ministers
in the Government, whom do they aepre-
sentr

They do not aepresent the tolling people.
I think that nobody on that bench will o
that the Indian Government here represents
the torling people. Thay cortainly represent
the monopoly micrests of the countin. The
Congress (Organisation) s aepresenting once
sct of monopoly interests and  the  Ruoling
Congiess is representing another set ol mono-
polv intercsts Therefore, when (he Indian
Government o representing the monopal
mierests and the big bowrgeois ol India. at
least a4 certam section of the big bomgoors
of Indw, that Goyvanment cannot have any
progiessive foicign policv. U must have the
foreign policy of the dass whidh it yepre-
sents, And that class is the dass of the moao-
polists, the dlass of the big bowgeois, the
class of the big capitalists.

T oam condudimg by osaving (hat T haee
Jornd mothis Hotse @ conspivacy. a conspi-
pacy or silence o a conspivacy of abetment,
and in this conspuacy, T found  that  the
Oppoanon vcd vith the Ruling Congness in
vy to ocabe an aimosphete of - make-
helicve, as o the  dodian Government s
following a  progiressive.  anti-imperialist
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foreign policy, "That is a conspiracy which
is meant (o decene the people of India. I
know they ae leching the piich of what T
say. On behalf of my party, 1 have to sav
that it is a misleading attitude, cicated by
them und abetted by the CPI, the Congress
(Organisation) and othets, I think, Sir, the
people of India will know what js what and
what is the kind of foreign policy this Gos-
ernment s pursuing,.

PROF. RASHEEDUDDIN KHAN (Nonii-

natedy: Mi. Depaty Chainman. Sir, while
standmg o speak tor the first tome . ..

SHRI BHUPESH GUPI \- M.
Prakash Chaiterjee does not cem (o
read carefully then own party

Aiun
have
Programme.

MR DEPUTY CHAIRMAN* No interrup-

tions.

SHRI A. . MANI: It s lus maiden
speech.
PROF. RASHEEDUDDIN KIHIAN: S,

while standing to speak for the hrst time in
this national forum, enjoving as it does  an
unbimuted nght of speech and socereign 2u-
thonity, I may he pardoned it | osll reflect
mundar ¢ ideas of 4 commew man  outside
beaannse neither have 1 othe political passion
and the sanction which goes wuh that pas-
sion, nor  have T the mass base which s
needed probably in a4 svsfem of pa+liamen-
tary democtacy. Bue what 1 have T submit
with all modesiy in ovder to siike a balance
in this debate of extreme mpotiance.

Si1, what is needed at the wmoment prob-
ably is that the foreign poliy, as the Lea-
der ob the Oppostion has sightly pointed
oul. has to he rectored back to sie national
prosage and  nupoitance. One of the out-
standing vecds ol out  times is 1o see that
certam polwres become policies of National
consensits, - policies of agreement at least on
the essential ingredients. National witeiest iy
uppermost o the mind of every party. And
I should imagine that m s age when the
politics of India 5 the politics of national
reconstiuction ol modernisation and change,
and ol building  civilisatton on cgalitinan
foundations, 1t is - possable to find  some
commoen conscisus, provided  objectve at-
templs ate made by ol parties, of all ideo-
logieal haes andd shades. It is a tragedy—at
Teast 1 looks so fiowm the outside—that peo-
ple here do not attach importance Lo some
of the operative principles of a parliamen-
s democracy, like  condidering certain
policies as being above partv lines. Bi-par-
tisanship has heen one of the stong phlanis
of o traditional democracy like the United
States of Ymerwa, for instance.

Even o Indie dining the first phase, that
iy, hom (917 (o 1959 forcign policy  had
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acquired a foum of nacional consensus. I
should, theiclore, very strongly plead that
the politics of sensationalism and polemical
passion should give w.y to a policy ot sobet
evaluation and ot rcalistic apprasal of the
forcign policy as a basic commitment of all
the parties. The parliamentary system s
based unavoidably on the interaction of  all
deological paities arl groups. In the for-
mulation ol any foreryn pohay Iy any Gov-
cinment belonging ta any party, the opin-
ions particularly of organised groups, oiga-
nised interests, orgamsed paities, arc tahen
mto account.

Somctines [ feet thit probably the fusury
which we are affording of 1unning a parlia-
nientaly government has Lo be apprecated
by (hose who e th - sovereign represcuta-
tives of the people « tting here and in the
other House because we o just cannot side-
track the main issuc; and cmphasise issucs
which are only of peripheral o1 partisan
valuc. My own impt:ssion is that 1if we have
a cost analysis made o the time and moncy
spent on this sovereign - Parliament, prob-
ably, we shall not be able o feel happy and
complimented by the arcesults.

Mudh time is occayionally taken on issues
which are of aivial + importance. Wuh due
1espect o the Opporition parties, | niay
say, foi example, th: question of the map
in the Sovict encydapaedia which has been

montioned here has taken far too mueh of
om time. Teois true and it s very unlovine-
nate that ¢ven a cowntry which has heen

(11}] bigg(‘\l supporicl an the muanational
forum -et us remeraber that fact as b is
not a fact of low hnportance—-<hould have
issued such a map. ut as a point of opera-
tional politics T world Tthe to ash: should
we allow our foreign policy (o he impaied
only because of certin excesses on the part
of the otherwise  friendly  Soviet  Union®
From a logical poir: of view it can be ar-
gued differently. Woen the United Nations
maps have shown, ven with an explana-
1o1y footnote which  has been read out in
this House. certain paits of India as  dis
puted territovies, and not as an integial pal
of the sovercign identity of India, then as a
loval member of the UN, the Soviet Union
v onactly doing whit others might well he
evpected to doo T am just drawing attention
to the fact that oue night atguc in that linc,
But the whole poin. is: should so much of
time be spent on nch  obviously tertiarv
isstes® Should <o 1 uch of  time be spent,
for instance. on el tences in Professor Gal-
rarth's book®

May I now dia the attention of the
House 0 what 1 woubd Tike to aall as the
futile (esendo ol s ntimentalist nationabists,
pamipercd by certan  political coteries de-
manding manufactute of nuclear bhombs. 1
feel unhappy and almmed with the whole
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| proposition that the policy of the Govern-

ment of India should be divected towards
' nudleatization of the delence  structure, On
1 the contrary, I submit  that the  Goveirn-
ment’s basic policy should be based on the
identification of national interests, on the
maximization of national interests, rather
than on less basic issues. Tt is strange that
the  otherwise sophisticated  minds  who
ought to know hetter, in scason and out aof
season, huplore that India must explode an
atour bomb. They scem to say that the cn-
tire prestige ol India, the entire stability of
India as a world power, depends on the ex-
plosion of the nudear device. Let us cate-
lully examine this approach. Tt v from one
angle meonsequential. As a matter of fact,
one might attempt to question the wisdom
ot Chma in this regard, though thev had
thetr own specific problemns, and one might
Ly 1o guestion the wisdom ol those powers
who are exploding atom bombs, 1ather ow-
selves succunmib to this approach than emu-
late them. All this talk appears somewhat
umcalistic  also  particularly  when we re-
membar that the cost of nuclear war-heads
is too high  In India some learned professor
has calculated it as Rs. 750 crores as of it i
too small an amount. Another professor has
calculated it as Rs. 1250 crores as if it is not
too large an amount. The whole point s
even b we have o debvery system, even if
we have mtercontnental ballistic  missiles,
how v 1 going to solve om national prob-
Jews- Ve we thinhing senously  that we
shall use the atom hotbs on any couniry?
Ve we sincerely thinking that it s possible
for anv other county fo use the atom bomb
on us? I would say that this sensationalism
will build an  atmosphere of psvchosic of
wit, an atmosphere of national alarm and
needless unhappiness. We have been alwavs
compaiing oursclves with Japan in terms of
cconomic development. Why are we not c¢m-
ulating the cxample of Japan in terms of
ils policy towards nuclcar armament? The
prestige of a country, the power potential
of a country, is not cquivalent Lo its fighting
power i terms of force. One has to make
a distinction between ‘power’ and ‘force’.

Now, let me mention another point. Thae
is a diminution in our Afro-Asian  image
due to o hesitaney in taking initiatives on
fwgcr prablems and needless extrication fiom
major challenges, like the completion of the
de-colonjzation  process. By a mechanistic
interptetation of non-alignment we  have
ncedlewly withdrawn fiom our Afro-Asian
involvement, Alignment is ncither isofario-
nism, nor withdrawal from responsibility,
nor neutrality in the classical scnse of the
wotd, but a dpadity for crcative 1ole in in-
ternational  politics.  Non-alignment  has
been the framework of our foreign policy,
but not a substitute for a foreign policy it-
sclf. Now at a time when the operational
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validity ol non-alignment is moie apparent,
when the world has changed from unilinear
bipolar block system, to polycentric multi-
polar system, non-alignment as a frame-
work has acquired a new perspective.

6 P.M.

We have sowmetimes abstained from taking
a very active part as was expected of us in
the Afro-Asian aftairs. T feel that probably
the mechanistic interpretation of India’s
foraign policy has made us somewhat shy in
our attempts to take a bold anitiative. 1
am not particularly thinking of West Asia
at this moment. Eveni in other aveas, for in-
slance, in the counties of South Fast  Asia
where pait of their culture and civilization
has an Indian origin, we ought to take a
more positive intevest. There are certain
schools of thought and certain political par-
ties which have ccttain views about India’s
involvement in  West Asia due to their re-
senvations ahout the Arabs in particular and
the Islamic world in geneial. For this vcason,
some people think that the Islamic world o
the Arab bloc is not o be made a very im-
pottant part of our foreign policy operation.
Well, T don't agree with this, but let us pass
on 10 South East Asia We  are not taking
the ivpe of imtiative  which is expected  of
us even m Cambodia, Laos or Vietnam.
Eithet we take initiative out of all propor-
tions to the specific necd of the arcas, which
are not called for, or we suddenly shy awav
ftom taking any initiative at all.

There is. therefore, the necessity of huild-
ing up, av Shri Bhapesh Gupta has pointed
out. 4 national perspective and a ymacro-ap-
proach for (he conduct of our foreign policy.
ff i a4 paohamentary democracy, the politi-
cal clite v 1o fovmulate the policy and bure-
aucracy 1y to implement it, then we annot
depand entnels on the notings of the hue-
auaacy tor all the time. What we e now
following is, it I may say so, «d Jiwcism and
pictemeal approaches hased on the impulscs
of the moment. [t is time that with all
the available wisdom and understanding
certain actions arc taken. But unless we have
a hroad maco-view of Tndia’s national in
tetest and what ought (0 be India’s regional
policies and what ought to he her global
chrategics, we aan aeither expect the politi
cal clite to formulate a  coherent  foreign
policy nor the burcauaacy to implement it
meaningfully.

In the end T would emphasise on the desir-
abilite  of building up a regional  image
which ought to occupy a very important part
of our forcign policy My own feeling i (hat
mo A particadi s not o speak o Aro-
Asta o the entne undev-developod waorld -
we have to bulld a cedible mage. Tt an
be built on two counts, Tt can be built when
we are able to creativelv identity  om na
tional interest with the expanding  powa
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equation in the world. Tt can also be huilt
when we are capable of linking up our na-
tronal interests with the larger intercsts of
the developing world struggling against re-
mnants of colonialism, and by bulding
India as a force in the vanguard of moderni-
sation, by building India as an alternative
model of growth and by building India as a
peaceful democratic countty whose strength
and power shall not rest on the explosion of
atom hombs.

SHRI A, D. MANI: [ want to be vay
brief in my obscivations. A number of issues
have been raiscd in this dchate. There was
a rcference to the forthcoming Lusaka con-
ference. My hon,  friend  Shri Bhupesh
Gupta mentioned that the main issue should
he to bwld up an  anti-mperalist front.
While T quite agice with him that imperia-
lsm s evident in Africa and in Vietnam, we
should not get over-olsessed with it as Afri-
can nations had been with this problem of
colonialism and anti-mmperialism  The main
se belove the conference would be to find
a reasonable and exact solution for the mid-
dle-cast dispute. As tar as the Middle-Fast
suce s concerned, it is well known that left
to huosell, unhaiassed by his  aritics  and
opponents, President Nawer would like to
reach a just and rcasonable settlement with
Isiacl. T do not think that India should
gang up with other people in denouncing
him. We have (o tell Istael 1o vacate the
arcas occupied by them an the si-day wan,
but we must also advise the Arab nations (o
recognse realities, namely that Istacl has
come to stav, 1 cannot be wished awany and
iocannot he destroved I'at v the  fust
pomnt T would Tike (o make in the debate,

The second point is this: T have tabled an
amendment regarding the trcatment of In-
dians in Great Britain. T want to read onlv
two or three lines from the  “‘Statesman’’
which is a paper, assoaated with the British
for a long time:

‘

. The number ol those who ger past
the immigratton  barricm  without too
much difliculty is decrcasing while a grow-
ing number e sabjected  to havassing
crossseximimations and  even depotlation
without appavent veason , .7

[ am told that the Tndian High Comiuis-
sionet e London has been making protests,
sttong, wild or feeble. T do not think that
we can test content with these protests.

According to a  survey conducted by the
Race Relations Board in Great Britain, it is
cxpected that the persons of Indian origin
in 1086 would be in (he segion of about
800,000, There are about 2.00,000 peisons
ol Indian otigin an the UK We do nol
want to have o thod dlass status in the
Commonwealth, W, for any jcason, we aie
unable (o see (hat Tidvins in Great Bitain
are spaied fron mdignties o iF they are
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asked to 1eside in segregated areas, then
Britain 15 also follow ng the policy of apar-
tirerd and we should make it clear that we
do not want to stay in the Commonwealth.
At least this warniny should be uttered by
our Government in the interest of our na-
tional honour and s lf-respect, There is very
little left in the Ccnumonwealth after Mr.
Heath’s frantic attenipt to center the ECM.
We are gowmg to sel tea to Great Britain,
whether we are in he Commonwealth or
out of it.

And, the third pc nt I would like to make
is this: It is the closing down of the libra-
ries run by Embassies in certain centres as a
result of an unfor( inatc mishap to an un-
authorised Sosviet 'wilding 1 Trivandrum.
Sir, on this point { feel that I would have
no objection to the Soviet Union having In-
formation Centres in various parts of the
country, [ would a'so like the American Em-
bassy to have its Iiformation Centres and [
understand that th: closure of the American
Information Centics in various States has al-
ready created serious problems in Indo-
American relations and that talks are going
on between the Ambassador, Mr. Keating
and our Foreign Minister, about removing
the difficulties tha. have arisen. I feel that
in the interest of better international wun-
derstanding, we s.ould re-open these libra-
ries, A large num! er of persons are depend-
ing on these libruries for reading material
and it will be a viry sad day if our relations
with the USA get  worsened as a result of
the closurc of the libraries which has led ac-
tually to the Go.ernment taking action on
the protest made in  various parts of the
country,

Sir, in this Hcuse, a reference was made
bv my hon. frierd, Shhi Mariswamy, to the
BBC coriespondent. 1 thoroughly disapprove
and deplore the »creening of that film, that
horrible film, alout  Calcutta,—I have not
seen that—on th. 1V in Great Britain, But,
as a journalist, I believe in free information.
I object to what 'he ‘‘Radio Peace and Pro-
gress”” says. But, T would not like the cor-
respondent to b expelled. If we think of
asking the BBC 1o wind up their show here
and asking theisr representative to leave this
countrv, I think we will create a very bad
image outside Ir.dia, namely, thar we are at
heart not a democratic country. I want the
Moscow Radio; I want the Tass represctan-
tive also to be here; T want the BBC repre-
sentative also to send his versions to the BBC
network  howey:r  inconvenient it may be
to us.

You are also a journalist. You remember
how we journal sts did not like these restric-
tions on the fice flow of information. We
hope the Minis er of Forcign Affairs will not
be stampeded by outeries in England and
in our own country into taking a false step
which will creite a very bad impression of
India as a fret country in the democratic
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part of the world. These were the three ob-
servations that 1 wanted to make and—I
have confined myself to the time-limit which
you have kindly prescribed for me.

SHRI HAMID ALI SCHAMNAD (Kerala):
Mr. Deputy Chaitman, the international
policy of any country would definitely reflect
the policy of the woild 1eself. Foreign affairs
is the concern of the nation as a whole. The
lives of thc common people all  over the
world have become inter-connected to-day.
‘The strength of the country does not belong
to  military sttength but the economic
strength, its industrial development, its tech-
nology and other all-round development of
the country definitely would bc the strength
of the countiy as a whole. Pandit Jawaharlal
Nebru, the founder of our foreign policy, it
is he who has laid down the foreign policy
ot India. His main theme was ‘Live and let
live’ and his message of peace was spread
throughout the length and hreadth of the
wotld when he lived. Even though to-day

he is no more, his message of peace
and his message of ‘Live and let live’
is quite fresh in the memory of

every Indian, every boy or girl, Economic
cooperation between nations is absolutely
necessary for the success of the peaceful co-
existence. In moulding the foreign policy of
India, the interests of our country should be
the foremost. We need not mould our for-
eign policy to sutt Russia or America. We
will have to mould our foreign policy and our
international policy nat only to suit our con-
ditions but to suit to the policy which would
take India to the topmost place of the world
map. That policy alone could survive and
Pandit Nehru had rightly adopted the policy
of non-alignment. Many have said that the
world has changed, things are changing and
we should also change our foreign policy. I
am rightly of the view that even though the
world is changing, the time ha. not come
for us to change our foreign policy. Our
nop-ahgnment policy should -ontinue. Our
policy of co-existence should continue so
that our country would go to the topmost of
the world map. Much has been said about
Russia and many have said that we have
become the tool of Russia. I am not able to
agree with that view. It is true that we are
friendlv with Russia and it is that country
that has helped us when we were desperate
with 1ceard to the Kashmir issue. Russia was
with us when no other country was helping
us and when one country is helping us,
definitely in return we should also extend
our helping hand to that country. Becoming
friendly with onc country does nof mean
that we have become the slave of that coun-
tiv and I am of the view that we should main-
tain our friendship with Russia so that, as
pointed out by learned Mr. Chagla here, it
has some tradition, it has history as to how
both Russia and India became friends.

That tradition should be maintained for
our own henefit,
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One word about Pakistan. Sir, it is unfor-
tunate that, in spitc of our carncst desire,
Pakistan has not extended a friendly hand
towards India. Our leaders have done their
utmost to be friendly with Pakistan, our
next door neighbour, and it is in the intc-
rests of Pakistan, Sir, to be friendly with
India, so that Pakistan and India could go
together hand in hand. Then only both the
people of the countries of Pakistan and India
could go to the topmost, and it
is in the interests of Pakistan that they
should cxtend their hand of friendship, but
at the same time I appeal to the Govern-
ment of India not to sacrifice their funda-
mental principles, not to sacrifice their basic
principles when they go for any talks with
Pakistan. Let me also hope that Russia will
influence Pakistan. They are today very
friendly with Pakistan. So let me hope that
they will definitely make use of their posi-
tion and see that Pakistan come round and
they also extend their hand of friendship to
India. Let me fully support the stand taken
by the Government of India today, and say
that the time has not come for us to change
out non-alignment policy.

SHRI MOHAN LAL GAUTAM (Utiar
Pradesh): Mr. Deputy Chairman, Sir I have
always been a suppotter of the non-align-
ment policy. I believe in it and 1 think it is
the only policy that India could have ac-
cepted. Friends who have spokcn before
me have advanced many arguments in favour
of non-alignment. But there is another fun-
damental argument also in favour of it and
that is that we accepted socialism and demo-
cracy as our ideals, as our objectives. Then,
in this world there are the two blocs ot
powers. On one side there is the bloc of so-
cialists but democracy is not there. On the
other side democracy is there but socialism
is not there. If we believe in democracy and
socialism, both, we, on idcological basis al<o
would not align ourselves with cither this
Bloc or that Bloc. Therefore this is a fun-
damental question. It is not a question of
this advantage or that advantage, or this
conference or that conference. This is a
fundamental question of our ideals, which
we cannot forgo. I remember that  this
policy was very much appreciated in Europe
m 1949, 1950 and 1951, when I uscd to go
there, because the Europeans thought that
the third World War was nearer and the gan
between the Second World War and the
Third World War will not be as long as
that between the First World War and the
Second World War.  Fortunately, we have
passed rwenty-five years of peace in that
sense, and the credit must go and gocs to
India also for creating that atmosphere. Sir,
at that time, when we adopted this non-align.-
ment policy there was a strong section in
India which used to say, ‘“Why should we
not align ourselves with this Rloc or that
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Bloc?”’ And there was some sense in it
which we could have understood. After the
last World War, West Germany become more
devastated than India, but West Germany
has built itself up cconomically more rapid-
ly than India. (Interruptions) But India has
not been able to do it, There are more than
one reason for this, I know. Among other
reasons, one reason is that West Germany did
not spend much money on its defence, while
India had to. Because we were non-aligned,
therefore we bad to spend money. And if
that money had not to he provided in the
Budgel of the Defence, if that money could
be saved and put to use on devclopmental
works, then India might have economically
progressed much faster than what has been
the case.

But that time is gone. Now thc question
of an alternative to non-alignment is not
there because the world is not in a position
and we are not in a position to align
ourselves with anybody. So far as the
question of policy is concerned I agree with
it. But so far as its implementation is con-
rerned, so far as the details are concerned,
theie are so many lapses, so many weak-
nesses and so many defects. T will not go
into those details because 1 have no time
to give all those details just now. But what
is the fundamental reason that our voice is
not heard with that attention and respect
with which it used to be heard, that we
arc unable to influence the opinion of the
world as we used to do? To me there are
two reasons and both of them can be linked
into one also. One is that we are not as
strong as we should have been. If we were
strong enough then the world might have
listened to us with more attention. In India
today politically we aie not strong. There
are cight or ten political parties, no party
with a clear majority, no party in a position
to implement what it says; we arc political-
ly weak and economically we have not deve-
loped that much of strength that the world
will listen to ws. Therefore the implemen-
tation of our policy is bound to be defec-
tive or hound to go by default. Now, an-
other reason is this: What are the instru-
ments for implementing our foreien pohicvs
In the beginning when we won indepen-
dence we selected as our ambassadors goad
public men who could express freely with-
out caring what the Government of India
thinks of it and who were prepared to
suffer the consequences but lately the pro-
cess has been that in every walk of life the
ICS people have replaced all of them. Take
for example the ambassadors; a pretty large
number of them are there. This is not an
administrative job, this is a political job.
What I mean to say is that an ambassador
must have the confidence of expressing
himsclf even if the Government of India
differs from it. We cannot expect this from
the ICS people. Thev have not been train-
ed for it; they were not rtecruited for it.
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They were recruntel. You will excuse my
sttong language if it i~—beioie  indepen-
dence and what weie the terms between the
cmployer and the cmployees? The terms
were that they will helfp the Britishers, sup-
port them, allow hem to  r1ule over this
country and contirue fo keep this country
slave. These were the taams between  the
employer and the employces and how can
we expect these 1€ S people to go to other
countries, become ambassadors and 1cport
from there that ixe policy tollowed and
pursued by the Covernment of India is
not liked by the jeople of those countrics?
I will give you onc instance. At the time of
the Sucz Canal dispute the attitude that we
took up was very 1wch disliked by the Briti-
shers, the public &5 2 whole. They will spit
at our faces 1t they found us in the streets.
Now a public man could give the report even
if Pandit Jawaha:lal Nehru did not like it
that our policy h:s not heen appieciated by
the people of Engiand but can we expect the
ICS people to w-ite like that? They will
say that it has heen appredated: only a
small section is rot in favour: thar kind of
thing they will suy. It is a two-way traffic.
Unless the Foreign Office in Delhi gets cor-
rect reports from those countries, unless
they get the n pressions of those Govern-
ments coriectly, hey are bound to commit
mistakes while { aming their policies.

Therclore. mis.akes are committed. First-
ly, we are not siurong enough either politi-
cally or economiallv. Secondly, the formu-
lation of policy s dependant on these pco-
ple. Now. we find there are ICS people.
Then, we have tiken a fancy to Judges. Ab-
solutely two mer talities are there. A Judge,
a man trained 11 the judiciary a~ a Judge,
cannot be a diplymat to the extent that we
want him. Whe they fail as diplomats we
appoint them :s Governors and as Gover-
nors aleo they vill fail because Judges are
not trained eit) er as administrators or as
politicians. Thcy will take the ba'ance, th
symbol of the judiciary, the Supreme Court,
Then, thev wil start weighing and by the
time the whole (hing is over and the balance
onlv will be there. Therefore, thev are nort
t-~in-d that wav. I take strong objection to
the employmen: of the Judges of the Sup-
reme Court anc¢ the High Court and du:r.
the last three \ ars the Government of Indie
have employed 36 retired Judges in different
jobs. T think i is corrupting the judiciary.
They should nit he given any job after re-
tirement We an raise their age of retire-
ment. Why <ould a Judge of the High
Court retire at 62 when a Judge of the Sup-
reme Court rctires at 657 Is it hecause a
Judge of the Supreme Court is expected to
be less alert than a Judge of the High Court?
A High Courl Judge has to retire at 62.
When a Government servant is not good en-
ough at 58, lie is good enough to he the
Judge of a Heh Court up to 62. When he
is not goed enHugh to be a High Court Tudge
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after 62, he is good enough to be a Judge
of the Supreme Comt Uil o5,

MR. DEPUTY CHAIRMAN:
clude.

Please con-

SHRI MOHAN LAL GAUTAM: I am
concluding. I do not want to go into
the detatls, as some of my tricnds have done.
M. Arjun Arora gave a list ot half-a-dosen
lapses on the part of the Government. 1
think he was supporting mdirectly Mr. 8. N.
Mishra. Mr. Mishia is not so well acquaint-
ed and well informed as to give all the in-
formation about the lapses of the Gosern-
ment of India. The Leader of the Opposi-
tion was not as well informed abour the
lapses ot the Government of India and the
Members of the Trcasury Benches and he
supphied that information.

SARDAR SWARAN SINGH: Mr. Deputy
Chairman, Sir, [ really do not know how
much I should say, as my speech is starting
at 6.30 p.M., but in deference to the desire
of the House I will try fo cover as many
points as possible. May be, J would be tax-
ing the patience of hon. Members who have
heen sitting fong hours and who have been
devoting so much time to this debate. Be-
fore I say anything. I would like to sav, in
all humility, that T have been greatly, im-
pressed by the level of the  debate. This
House has not dcbated, for some years,
forcien affairs, although certain specific issues
have come up here from time to time. Now,
attcy several years it has been a full-dress de-
bate.

I myself remember having  discussed ex-
ternal affairs in the upper House when 1
held charge for some yecars and after a long
time 1 have heard some very informative and
valuable speeches from the leaders of the
varjons parties in the House.

Another thing, Mr. Deputy Chairman,
that T would like to say is that except for
somc cvceptions geneially the approach has
Leen very balanced and an attempt has been
made to highlight impoitant aspects of our
forcign policy and very concretc suggestions
have becn thrown up for which T am extre-
mely grateful, and T will study all these
various aspects in depth and 1 must say that
I hate greatly benefited by this dchate,
There have of course been extremes and I
will not start by mentioning the cxtremes on
either side. But if I may say that the Jan
Sangh spokesman, Ty dear friend Shri
Niranjan Varma, assisted by the Swatantra
lcader, Shri Mariswamy, on onc 'extrcme of
the spectrum and Mr. Chatterjec an the
other—although 1 must a_pologuc that 1
was not here to listen to his specch, but 'I
have very carefullv gone through t_he copi-
ous notes that have heen kept 'of his specch
—it 1 may say that by applying even the
pormal mathematical norm of striking a
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mean, that is, if Mr Niranjan Varma plus
Mi. Mariswamy plus Mr. Chatterjee, if that
is divided by three, then probably. . .

SHRI S. D. MISRA: How can you o
that?

SARDAR SWARAN SINGH: Have v.u
forgotten cven clemenfary mathematics?
1f we did that, probably the truth would be
somewhere near that. So, T would like the
three speeches to be put in one box and uy
to sort out their differences because to my
mind they arc so irveconcilable that it will
be futile for me to go into each and every
item and then trv to contradict the extreme
statements that have been made on one side
or the other. But it does leave an impres-
sion in my mind that such extreme sugges-
tions made on cither side do throw up a
sitnation where the realistics of the situa-
tion are not properly appreciated, and some-
times although Government is blamed of
carrying oun a policy and not mod_ulatm;z it
or changing it with the changed circumstan-
ces, one is amazed at some of these hardened
attitudes taken by some of our extremist
partics of the right and the left— if T may
sav, violet on one side and red on the other;
if my physics is correct, T think violet is the
shortest wavelength and red is the longest
wavelength, and somehow the extreme equ
of the spectrum do not appear ever to comn-
cide—one feels amazed at the repetition of
catch-phrases  some of which are found in
plenty in foreign news papers of the partics
whose slogans influence their judgment, and
thev repeat absolutelv ad nauseum some of
those catch-phrases and cliches with which
all of us are familiar. T have no intention
to indulge in anv cliches or slogans and I
will trv to present as impersonal a picture
of the present international sifuation as pos-
sihle, and T will also touch upon some of
our national interests connected with ex-
ternal affairs and with the foreign policy
that we are pursuing.

Several hon. Members have laid stress on
improving our relations with neighbours. T
would like to sav that this aspect is of the
highest importance for Tndia and I am per-
sonallv greatlv involved in this thinking and
this philosophy. T ardentlv believe that the
central theme in our policv should he to
have the best of velations with our neigh-
hours. Let s now see our present state of
relationship with our neighbours. We have
got on the eastern side Burma. 1 am verv
happv to report to the House that our rela-
tions with Burma are excellent.

His Fxcellencv, Chairman Ne Win,
visited us only a few weeks back and he ex-
changed ideas with our Prime Minister and
other leaders in a very frank manner. And
there ate no prohlems between India and
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Burma and we are living as good ncighbours,
cooperating with each other in every possi-
ble manner. The boundary between India
and Burma is being demarcated and there is
no boundary dispute between our two
countries, and it is a happy thing for me to
report that our relations with Burma are in
every way excellent. We are cooperating in a
variety of ways. Even in the matter of tackl-
ing our own problems in our north eastern
part which are not very dissimilar to the
problems which Burma faces in their north-
ern region, therc is an exchange of informa-
tion and understanding between our two
countries on all these issues.

On the northern side we have got Nepal.
The House is no doubt aware that the
Foreign Minister of Nepal accepted my in-
vitation and he was with us along with a
strong team of Secretaries to Government,
and we had occasion to discuss matters of
mutual interest. We have, as the House is
no doubt aware, a unique relationship with
Nepal. Our border with Nepal is an open
border and Indians can go into Nepal with-
out any restriction, without any passport.
And the Nepalese can come to India without
any restriction, without any passport. There
is frce movement of goods between the two
countries. And our Treaty on Transit and
Trade is due to expire by the end of October
and the two countries are now negotiating
the Treatv and I have every reason to hope
that there will be agreement which will be
mutually acceptable to both the countries
and which will be to the mutunal benefit of
the two countries. We are close neighbours
and there are old cultural relations, and we
are involved in the economic development
and indusirial growth of Nepal and we will
do cverything that we can to strengthen
this relationship and to work together for
the mutual benefit of the two countries.
We respect the sovereignty and territorial
integrity of Nepal, and whatever may be
their system, we, as good neighbours, have
got excellent relations with Nepal.

About Ceylon, we have also very friendly
relations with them. I am sorry that one
hon. Member talked in a manner about
Ceylon which does not reflect our tradi-
tional friendship with Ceylon. Ceylon, like
us, is following a democratic way of life,
and which party comes into power there,
is their own concern, and we should be pre-
ared to deal in a friendly, good neighbour-
y manner with whatever may be the govern-
ment. Mrs. Bandaranaike had been Prime
Minister befare. And one of the most crucial
matters which had been defying solution, the
problem of persons of Indian origin, was
settled when Mrs. Bandaranaike was the
}Pr.ime Minister, and she and our late
anme Minister, Lal Bahadur Shastri, signed
an agreement about the future of persons

<)f_ Indian origin there. And we hope, that,
‘rhm matter having heen satisfactorily con-
cluded in the form of an agreement, that
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our relations in tl ¢ cconomic field and in
the political field in cvery way will grow
from strength (o sirength.

[ am soriy that jome hon. Members tried
1o show that there arc likely to be any diffi-
culties. I will beg of them not to say things
of the type which night unnecessarily creatc
suspicton in the nunds of our good neigh-
bours, the Ceylonzse. We have traditional
friendship with them, and that—is the spirit
in which we shouldd always dcal with our
ncighbours and we should nesver give the im-
pression that we are trying cither to domi-
nate them or that we arc not carelul about
their susceptibilitivs.

Then we have gt Afghanistan and Iran on
the Western side beyond Pakistan, I am
purposely not mentioning two countrics about
which T will have to say something in detail
later. Our rclatiors with Afghanistan, as the
House is no doub aware, have always been
very friendly and we have always admired
the brave Afghan. for their bravery and
for thewr patrioti m and tor their fervour
for  national ndependence  which  we
greatly admire. t is truc that with Iran
our relatons Irad not been as close
some vears back. But I would like to say
that we have ove the last few years, estab-
lished some very valuable links in the eco-
nomic field with [ran. His Impecrial
Majesty, the Shah of Iran, paid a visit to
us some time back. We have several pro
jects of collabo-ation between our two
countries in o1', and in secveral other
fields, and this i+ creating a sense of under-
standing betwcen our two countries. It is
no doubt corrcct that Iran and Pakistan
and Turkey are close to cach other and
they have. what is called, a Regional Co-
operation Union formed between these three
countries. There may also be a military
contcut of that. But there is no reason why
we should not t1 ¢ to establish and normalise
our relations wit1 those countries who may
be friendly and close to Pakistan. And in
this category I ylarc Tran and Turkey. We
are definitely in proving our rclations with
Iran and I can say that they are much
closer, and I do not see why this fricndship
cannot grow wiatever may be their rela-
tionship with P-kistan.

I have accepted an invitation of the
Turkish Foreicri Minister to pay a visit to
Turkev and T ntend to go to Turkey in
the coutse of (1 @ next two or three months.
This is how w. intend to improve our re-
lations with thi- Asian countries,

I would also ike to add what was com-
mented upon L my very esteemed friend,
Mr. Chagla, who has heen my colleague in
the Government, that I attach, just as he
does, thc highest importance to develop-
ing close relationy  with  Asian  countries,
and it will bc my endeavour to pursue a
linc which wonld strengthen our relations
not only with hc immediate neighbour but

1
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also with other Asian countries in South-
East Asia as also in West Asia,.

I would also like to mention in this con-
nection the recent  visit of  the Foreign
Miunister of Japan. He was here with us for
threc days and 1 had long discussions with
hin cxtending over several hours. We ex-
changed views on political problems of
Asia and also on problems of world peace.
We also went into bilateral relations and
also cconomic relations between our two
countrics. The Foreign Minister, on return
to his country, after paying a visit to
Pakistan, has made very good slatcments
about his stay here and about his talks and
discussions with us. We are trying to estab-
lish dose relations with all Asian countries.

While on this issue, I would like to dis-
pose of one point which has been mentioned
by scveral hon’ble Members as this relates
to this region. They asked why we did not
go to Jakarta when some of our Asian
triends comvenced a conference. I would like
to say, Your Excellency . ..

SOME HON. MEMBERS: Mr.
Chairman.

SARDAR SWARAN SINGH: As Foreign
Minister I use the words ““Your Excellency’’
oo much. So sometimes I can take the
liberty of addressing the Chair as Your
Exccllency.

SHRI A. D. MANI: He is real Excellency.

SARDAR SWARAN SINGH: You will
put up with me, Mr. Deputy Chairman. An
explanation is due as to why we did not go.
to Jakaita. Mr Chagla—he is an old friend
and a colleaguc of mine—wanted to give an
fmpression that I am not responsible for
that dccision  because I was not  Forcigp
Minister at that time.

1 will be quite candid. I do not want to
take shelter behind that plea, I was in the
Government and T am 1esponsible just as
my piedecessor, Shri Dinesh Singh, was res-
ponsible, for the Governmental decision,
not to go to Jakaita. And the more I think
ol the “cciston, the more 1 am feeling con-
Viice, aat that was the correct decision and
we would have been in a great difliculty and
our capacitv to do anything substantive and
anything effective in relation to Indo-China
would not have been there if we had attended
the Jakarta Conference, whatever the 1easons
may be. First, T would say that it was not
an casy decision to take, particularly be-
cause Indoncsia which is a friendly country
was the host, and other friendlv “countiies
were attending it. Then, why did we take

Deputy

this decision? 'The answer is simple  and
obvious. We found  that Asian  countiies
hike Burma, Cevlon, Afghanistan, Nepal

and even Pakistan  werc not  attending 1t
Secondly, the principal parties to the dispute
in Cambodia were not attending the confe-
rence. Could such a  confeience, howsocier
well-intentioned it may be attended by parties
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which were heavily weighted in pne dirce-
tion, produce anything worthwhile which
might make a mosc towards restoration of
eace in that troubled part, Cambodiar We
weighed this very carcfully and we came to
the conclusjon that going therc might give
us the satisfactton of participation, we might
subscribe to a {oimula, we mught be a
party to a formulation which 1 not easy to
trot vut when umportant diplomats of count-
ries get together, but it will not take the
situation even an indh towards peace. 1
wish we were incorrect because we are more
interested in peace. But the cruel reality is
that our assessment has turned out to be
correct.  Although  the formulation  from
Jakarta appears to be unexceptionable,
Cambodia has not moved towards peace. Still
«vil war continues there. The Americans
have made a statement that they have with-
drawn their forces. Our intormation also
pomts to the same fact that they have with-
drawn.

SHRI BHUPESH GUPTA: American
planes are flying there.
SARDAR SWARAN SINGH: American

land forces have been withdrawn. But there
is information that even now there are
forcign troops in Cambodia itself. We have
mnformation that there are South Vietna-
mese troops there, there are Thai troops
there. They are our friends. But it is to be
seen that both Thailand and South Vietnam
are signatories to the Jaharta Conference
formulation and they say that all foreign
troops should be withdiawn, But their own
tioops arc imside Cambodia. So, when a
situation of that type arises, I would leave it
to the judgment ot the hon. House as to
whether it was proper {for us to go to a con-
ference of that nature, or it was proper for
us to preserve our capacity to play an effec-
tne role at the crucial moment. When I
say that, I would hike to remind this hon.
House that we arc in the position of having
out contacts with alt  parties to the dispute
in Indo-China. We are in contact with the
Lon Nol Government.  We have got our
missionr 1 Phnom Penh. We are also in
contact with the 1epresentatives of Prince
Sihanouk in Pcking because we have out
mission therc and he is functioning from
there.

Now, there are two parties to the dispute
in South Viet Nam—the Government in
Siigon and the Provisional Revolutionary
Government which at one time uscd to be
the National Libcration Front. | would
like to sav that it is wrong to suggest that
this is a new recognition that we are giving
to that party which is a very relevam party
to the South Vietnam dispute. Thev arc
partiapating in  the  dwscussions in Paris.
Therefore, they are very much a relevant
party. 1 was searching some of the earlier
statements that had been made and I now
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find that when 1 attended the U.N. Gencral

Assembly, I had made a specific suggestion
from the United Nations forum that bomb-
ing of North Vietnam should stop and a
conference should take place o which the
Nattonal Liberauon Front should also be
invited.

So I can recall with some satisfaction my
fecble voice which 1 had raised at that
time m New York and when 1 had urged
that NL¥ should be represented in the con-
fc.ence. ‘today the NLF is represented . ..

SHRI A. P. CHATTERJEE: Why f{eeble
voice?

SARDAR SWARAN SINGH: I piefer. ..
SHR1 A. P. CHATTER]JEE: You say the

voice of India is feeble. You have brought
India to that pass.
SARDAR SWARAN SINGH: India is

powerful. [ prefer to be modest rather than
bombastic. [ believe in achieving results and
this is a way of expression. I think my
saymmg that my voite is fecble 1s the
strongest statement that I can make. But
Mr. Chaterjee cannot understand these
expressions

[ was saying that from the very beginning
our attitude has been that the National
Liberation Front 1s a necessary party for
any satifactory solution of the vexed
problem of Victnam. We are in touch with
both of them. We have an Ambassador in
Laos. We are also in touch with the Pathet
Lao. At this stage I would like to inform
the honomable House that there is some
rav o hope in the Laotian  situation  be
tause the 1wo parties, the Pathet YLao and
the Roval Taotwn Government, appear (o
be willing to talk. I cannot say that they
will talk about the substantive political
issucs stiughtwav, But the very fact that
the two of thcen are prepared to talk, this
time most probably in Laos iather than in
Pais or anoany other part of the world, is
definitely a positive sign in  the Laotian
situation  which we should  welcome. And
i this our Chairman of the International
Control Commission in Laos is playing a
very geod role and the International ‘Control
Commision as a  whole is providing all
possible {acilities for the two parties to get
together and to start a dialogue. Some con-
tact has already been cstablished and it is
hoped that this might develop into a full-
fledged dialogue 1n which not only the
procedural issucs, but in course of time even
the substantive political issucs, may be dis-
cussed.  Similarly, we are in touch with
North Vietnam. I have mentioned all this
hecause some honourable  Mcembers  have
tried to depict a picture in which it is sug-
gested that we are not in the picture, that
nobody asks us, that we have no role. That
is entirelv incorrect. We have about half a
dozen repiresentatives of a fairly high level
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in all these regions of Indo-China. We aie
the only Asian coutry, I can claim, who
arc in touch with all the partics, with all
the relevant parties, to the dispute in Indo-
China...

(Intc ruptions)
SHRI A. P. CHATTER]JLEE: Are you go-
ing to activate the Commission?

SHRI NIREN GI:OSH: Are you mn touch
with both the aggiessor and the aggressed?

SARDAR SWAR..N SINGH: We are in
touch with all the parties to the dispute.
May be, jou are not...

SHRI A. P. CHATTIERJEE: We are
against the aggressor. ,
SARDAR SWARAXN SINGH: I am not

one-sided as the party to which my honour-
able friend Dbelong:. .

SHRI A. P. CI ATTERJEE: We arc
one-sided. We are against the aggressor.
SARDAR SWAKAN SINGH: I concede

that. T am only snpporting you.

So, Sir, we have to play a role by which
we an  restore  peace in these  regions
whereas 1if his vie vs are accepted, he wants
an interminable struggle, he wants this
struggle to cortinue, he wants that
the Vietnamese should go on fighting the
Vietnamese, that the Laotians should go on
fighting the Loatians, that the Cambodians
should go on fighting the Cambodians. But
we want the rcstoration of peace and it
has becen our cuisistent policy... (Interrup-
tiens), We have deen pursuing that policy
consistently. And I fcel that this is the cor-
rect policy to be pursued in  Indo-China.
If we make any sirong statement, thar might
satisfy ourselves, »ut that does not help the
situation. What s most important is that
it is the Asian blood, I am pained to report
ty the House, thit 1s spilled there, It 1y the
Vietnamese blooy, it is the Laotian blood
and it is the Cambodian blood that is being
spilt. I fec! that we should do some-
thing to end this terrible war wlich has
gripped our brethein in Indo-China. Ever
since the Ficnch colonial rule ended, thev
have not enjoyed even a moment of peace
and tranquillity and we should be with all
the forces that 1 ught be conducive to tak-
ing the whole prohlemn from the battle field
to the conferenc: table. We have heen of
the view that fie problems have got so
much interlinked that the Vietnamese
problem has berome the kingpin in  the
whole problem. This is being discussed in
Vietnam where all the parties aie there and
we continue to hold the view that the
withdrawal of tryops from Victnam starting
with the Amercan troops followed by a
slightly broad-bused Government in South
Victnam <an open up a situation where the 8
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Paris pecace talks may make progress. It is
in that connection that we have never hesi-
tated 1o capiess our viewpoints to all the
partics, It 15 not our policy to say one thing
to one purty and another thing to other
parties. What we say publicly is also what we
sdy in private and in diplomatic encounters
with all the partics. This 15 our considered
opinion. Otherwise, the whole thing will go
on and 1 do not see any other prospect of
restoration ot peace.

The situation 1n South East Asia, as I have
said, has got some littie tinge of hope, parti-
cularly m Loas. The fact that the Americans
have nomunated a new Ambassador for the
Paris talks and the talks are continuing are
all hopetul signs. But the situation in Cam-
bodia still continues to be a matter of great
anxicty and a great deal ot patient work
‘will have to be done before the situation
takes a shape where one could say with some
measurc of confidence that we are moving
towards peace.

The situation, 1in West Asia, however, as
several hon, Mcmbers have noted with satis-
faction, has of late shown signs of improve-
ment and let us hope that the cease-fire
which 1s at the moment a tempoiary ccase-
fire will get stabilised and the talks, alrcady
started in New York under the auspices of
the United Nations, will bear fruit. We have
alrcady taken the view that the Security
Council resolution of 1967, which spells out
the cssential elements which have to be ful-
filled 1t peace 15 to be restored will have
to be implemented. Let us hope that these
taths will lead to the implementation of the
Sccurity Coundil resolution and thus relcasc
the Atrab lands which are under the illegal
occupation of Israel and 1estore them to
the countries whose rightful lands they are.
It is only by impiementing the Security
Council resolution that lasting peace can be
restored to West Awia.

I agree with several hon. Members who
have noted with satistaction the concdlusion
ot the treaty between the Federal Republic
of Gamany and U.S.S.R. at Moscow. I have
alrcady made a statement cxpressing our
satisfaction and happiness at the conclusion
of this treaty. I agree with my csteemed
tiiend Shri Chagla when he described this
treaty as teally historical. These two coun-
tries have a long history of hostility and
cven today the gory tales and memories of
the great devastation of wars grip the minds
of the gencration. If those two countries,
casting aside their past history of hostility,
in a genuine spirit of give and take, con-
cude a treaty which, both of them feel,
does guarantee o them the essentials which
are nccessary for the two countries to nor-
malisc their relations, it is a great achieve-
ment.

P.M.

And, in this, our admiration should go
to the Soviet leaders and also to Chancellor
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Wiliy Brandi who has shown a great deal
of imagination and this has also been reci-
procated by the Soviet leadcr. In the his-
tory of difficulc negotiations in the world,
I think this Treaty will be a landmark, not
only in regard to the contents ot the Treaty,
but in regard to the speed with which it
has been negotiated, which nieans that the
two sides were determined to find a com-
mon ground, and it is good not only for
thosc two countries, not only for Europe,
but 10 the entire world in that in the place
where unfortunately in our own generation
two bloody Wars were generated, there is
now a realisation (hat countries with diffe-
vent ideologies, countrics having cven diffi-
cult problems awaiting settlement, can re-
solve therr difficulties or, at any 1iate, con-
clude treaties, which surmount some of the
biggest obstacles known to history. This is a
very positive development and we should all
welcome this development,

Several hon. Mcmbers, quite naturally,
have made a mention of our two ncighbours,
besides the four or five that I mentioned
in the opening remarks of mine. They are
Pakistan and China.

In relation to Pakistan, I would like to
say that altcr the Tashkent Declaration, we
on our side have done our best to make not
only oral suggestions, Dbut also we have
taken concrete  decisions, sometimes even
unilaterally and somctimes at the cost of
being  criticised by friends like Shri Niran-
jan Varma and others, so that the principal
objective of normalising the relations might
be achieved. But, I am sorry to report that
we have not succceded. We said that we are
prepared to resume trade, we are prepared
to tecsume communications between the two
countries and we are prepared to arrange
flights from one countiv to another, by air-
line and whatever may he the other means,
even by rail or by boats. But, unfortunate-
ly, we have not succeeded.

SHR!1 BHUPESH GUPTA: Why don’t
{)ou make a concrete suggestion that trade
ctween East Pakistan and West Bengal
should be resumed?

SARDAR SWARAN SINGH: I am in full
agrecment with the suggestion made by
Shri Bhupesh Gupta, but it is not only bet-
ween  Fast Pakistan and West Bengal or
Assam, but between the two countries as a
whole, because both the countrics stand to
gain and no country stands to losc. Some-
times one hears stories that Pakistan is pay-
ing for its coal four times or three times the
price that they will have to pav if they had
purchased it from us. Our West Bengal
friends are so fond of cating fish and have
to pav a high price as East Pakistanis cannot
bring fish to West Bengal for consumption
by Shri Bhupesh Gupta and otheis, So,
there are several other matters in  which
Pakistan is adopting policies which are
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stentle and which do not yield any iesult;
but there it is. Sometimes one gets & veld
uncomfortable fecling that the leaders in
Pakistan, some ol them at any rate, have
always haiped on the atmosphcre of con-
frontation. At this moment, to my thought
comes the moving words which were uttered
in the Cential Hall of Parliament by one ot
out gicat leaders, Shit Litlokyanath Chak-
rovarty and when I heard—I must conless,
atter 4 long tine, a peson speaking irom
his hcart—{ thought how aidendy he felt
about the mmportance ol relations between
India and Pakistan and hew he described
the new forces that are cmerging in Pakis-
tan, partcularly in East Pakistan. 1 have no
doubt m my mind and 1 can say, based cn
my expertence ot the Indo-Pakistan rela-
tons—and § was cducated m a college which
now s an Pakistan, Lahore, that the people
ot Pakistan and the people of India want
to Ine m peace but somchow or the other,
there arc certun tvpes of leaders in Pakistan
who always keep up an atmosphare ol con-
frontation. One feers amazed at the type of
specches that are made by certan leaders
but we should be clear in our  objectives.
Whereas we should Dbe prepated to mecet

any thicut that we mnght tace from  any
counnny induding Pakistan, ow  objeutne

should be to work patiently for improving
the 1clations because we have got long
borders and we are neighbours. Ultimate-
Iv, we have to Inc in peace. If we look
to other pails of the world, no two nations
when  they  aie dlose  neighbours,  have
remained in peipctual enputy and Ioam
very glad that once agamn some very sober
voices trom difterent scctions ob the House
have to-day been 1aised which cicated hope
m my mund that there is a gencral desire
among the people i fndia that onr relations
with Pakistan should mpiove.  Of comse
the rclationstup cannot improse by unila-
teral action. The other side has o recipro-
cate and it should be owr endeavour to work
in such a mannct that the chances of the
relations  improving are  brightened rather
than they become dim and it is in this con-
text thal some times one has to view with
concern certain extreme advice they might
be giving when we are faced with particular
problems that mmght be bedevilling the
relation betwecn the two countries.

There was mention of clection taking
place in Pakistan. It has been postponced but
the clection might take place.

SHRI M. N. KAUL: It
held.

SARDAR SWARAN SINGH: [ do not
know. We have ro deal with a Government
which is in power. Just as other countries
can live with certain equation, even though
the ideologies may be diffcrent, even though
the political systems may Dbe diffcient, even
though the national objective mav be diffe-
rent, bur still a code of good-ncighbourh
relation can be worked ount. This should be

will never be
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our objective. I k1w some pcople might
say that I am unnccessarily optimistic in this
but 1n internationd! relations, T am parti-
cularly remnded ¢ the advie given by a
very scenior colleagi e of mine, Mr. Chagla.
Hc said that in  nternational affairs, we
should not nurtwre illwill for long just as
we should not takr friendship for ganted.
We should adjust ouar attitudes with the
changes that might be in the sitnation and
should take advan age ol whatcver may be
the favowable situition, so long as our ob-
jectives are dear a0 d I am quile dlear abont
our long-range ol ctives, cven 1 tegard o
our relation with ’akistan,

A great deal ha. been  mientioned about
China Somc triends have sud that we do
not fully assess tic¢ situation that obtains
to-dav  Detween India and China. 1 would
Iihe to assure tha. this 1v once matter about
whuch we ginve anaous consideration almost
constantly and we review the situation trom
tune to time. Thire have been some indica-
tion, even press 1:ports, and thercfore, it is
necessary for me 1o give our present asscss-
ment of the situc t'on. In this connection 1
would say that w: do notice a slight change
in the attitude of China towards and propa-
ganda agamst b neighbours, including
India of late; bu we have not yet scen any
change 1n the sibstantihve matter so far as
Chinese stund  tewards India is concerned.
We are alwavs prepared to settle all matiers
with out neighbours mcluding China, pcace-
tully through Db.lateral negotiations on the
basts of respece for our territorial integrits
and sovercignty and the non-use ol foree
or threat of forc. We hope that China will
sooner o later thange her hostile attitude
towards India 'nd revert to the path ol
peace and reaso .

Neither China nor India can change the
geographical facl that  both owr countries
have a long <o nmon botder. It s in the
interests of botl countries to settle the bor-
der question porcefully and normalise rela-
tions in other nelds as  well, It and when
China 1s willins, to take any concicte steps
in (his dircctior, she will not find us lack-
ing in response However, shonld China use
or threaten to usc foice, she will find us
lrcagy to defewrl cvery indh of owr mother-
and.

This is broadly our present relationship
with Cluna and I would like you to view
this with a ceitain measute of 1calism,

(Interruptions)

Besides these points, several other matters
of a periphera’ natute were also raised, and
I would like to trv, very briefly, Lo answer
some of them. I know that within the shoit
time at mv disposal T cannot answer all of
them

1 would like (o thank first of all

SHRI ARJUN ARORA: Why not copti-
nue tomorrow ?
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SHR1I MULKA GOVINDA REDDY: Let
him continue Ltororrow.

SHRIMATI YASHODA REDDY. It is a
very good suggestion.
SARDAR SWARAN SINGH: Now fet us

finish please

I would ke fisst of all to say that T was
grcathy  impressed by the  speech of  the
Leader ot the Opposition, and he tried to
analyse the sttuation and, bu for the little
contannation that he has  contacted by
Lewng on the Opposition lor about a year,
the busic structure of his speech appeared 0
be correct.

SHRT BHUPESH GUPTIA: On a pomnt of
order It s a oeflection on the Opposition
1o sav (hdat he was contiacted contanination
on coming 1o the Opposition, Does it mean
that he has contaminated the Opposition?

SARDAR SWARAN SINGH: He has not
comtanunated me or any body clse.

SHRI S N MISHRA: You have Dbeen
contavnnated by Mi. Bhupesh Gupta on the
contrary.

SARDAR SWARAN SINGH: 1 think Mr.
Mishia  should give me that much credit
that 1 can resist, 1f not more, as much as he
wan, any such thing.

SHRE A, P. CHATTERJEE: The gap
was never very wide. 1s the gap shortening
between vou and him? The gap was never
very wide between vou and ham,

SARDAR SWARAN SINGH: They are
nearer (o us than they are perhaps to you.
Fhere v no doubt about it.  Even though
vou might encer into an alliance, you and
they will never get together, It has become
a tashion now—may be born  out of the
grand alliance, or other considerations—to
ot out oue idea, and this is the one point
which, I think, has somchow o other,
dooded the otherwise  excellent speech of
Shri Mushra, and  ¢his is what 1 may, for
want of a better name, call some sort of
Russan-phobia. This has gripped all the
constituents of the grand alliance. In scason
and out ot scason they always iy to trot
out ..

SHRI ARJUN ARORA: Grand alliance
that was to bec.

SARDAR SWARAN SINGH: I stand cor-
1ected. Sir, on this issue I fail to under-
stand—I have given very careful considera-
tion to the various points that he has
ratsed—I find that there is no substance at
afl (n what he sass.

SHRIMATL YASHODA REDDY: The
pro-Sovictism of the Government in  its
foreign policy is the reason for the grand
alliance. >
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SARDAR SWARAN SINGH: 1 generally

do not contradict a lady Member. So do
not place nie at a disadvantage.
SHRIMATI YASHODA REDDY: It is

very obvious because it is a lady’s Cabinet.

SARDAR SWARAN
be one of the reasons.

SINGH: That may

(Interruptions)
MR. DEPUTY CHAIRMAN: Ouder,
order, pleasc.

SARDAR SWARAN SINGH: Shri Mishra
in his speech tried to mention certain mat-
ters and he tried 1o show that we are follow-
ing a policy which, to use his words, is
subservient to the Soviet Union I would
like just to remind him about one aspect.
Unfortunately we parted company only
about a year ago; I will not remind him of
old wmemories because somctimes it is pamn-
ful to remind pcople of old memories.

SHRI BHUPESH GUPTA: But it is
pleasant to us.

SARDAR SWARAN SINGH: But I would
like him to ponder as to what has happened
during this year which has resultad in this
great change in his presentation that he
should use all his eloquence and erudition
to specify that.

SHRI S. N. MISHRA: I have given two
examples. -

SARDAR SWARAN SINGH: Take for
instance the question of Soviet maps. That
has been with us for a much longer period
than it is with us alone; that has been with
s ever since independence. In fact  these
maps are nothing but a reproduction of the
Kuomintang maps. This is the research that
we have made now. At that time they
followed the Kuomintang Chinese maps and
they arc reproducing them again and again.
At anv 1ate to this question of maps T shall
come again but the point is this question
has been with us togcther after indepen-
dence for—how many years—I should say 23
years and on the 24th vear has this story of
maps become so pungent  that he should
raise his heavy stick and trv to beat me with
it? I think it is not fair.

Then he mentioned about cultural cen-
tres. About cultural centres we are adopting
a uniform policy; whether they are the cul-
tural centres of the Soviet Union or ol anv
other country, our considered approach is
that they should not be established at places
where those countries do not have either
their consulates or their trade representa-
tives or their ¢vmbassies. If they are in other
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places we close them. This is the position
that we have taken. We are trying to work
out a new framework and any cultural centre
that fits in with that tramework, whether it
is of the Soviet Union or the United States
or Germany or U.K., it will function; other-

wise it will not be permitted to function.

Then mention has been made about a trade
centre building which is coming up in Mala-
bar Hill. This 15 a matter about which—
because  something  has  appeared in the
pressy—I wonld like to take the House into
confidence. With regard to this I would like
to sav .

SOME HON. MEMBERS: It is already
late; we can have it tomoriow.
SARDAR  SWARAN SINGH:.. even

without referring to any paper that this was
an arca  which was leased by the Soviets
quite some time back and it is known to
everybody that there is no restriction on the
putchase of land by foreign missions. Only
thcy cannot  purchase in prohibited areas.
Thercatter they got the permission of the
Corporation of Bombay for putting up a
building They submutted a plan like any
individual and .

SHRI A. D. MANI: Very surprising.

SARDAR SWARAN SINGH: ... permis-
sion was granted to them. This was known
to the Government of Maharashtra,  this
was known to the Corporation. And there
arc trade centres of other countries in all
nuanner of localitics and 1 do not see why
thcre should be any  ebjection  to  the
USSR having a tade centre at that place.
They have not contravened any law; thev
have not grabbed any land, They acquired
the lease of the land, got the permission to
construct a building and they are construc-
ting it.

SHRI 8. N. MISHRA: The Maharashtra

Government wrote to you one year  back;
what have you done with regard to that?

SARDAMR SWARAN SINGH: We wrote
back to them; we are in touch with the
Mahaiashtra Government.

SHRI S. N. MISHRA:Inform us
all that.

about

SARDAR SWARAN SINGH: The law of
the land is that land can be purchased at
any place unless it is a prohibited area
and mere proximmity to the house of a dig-
mita v howsoever high he may be is no
g ound at all. I would like hon. Members
to recall the juxtaposition of the Indone-
sian Embassy to the house which was occu-
picd by Prime Minister Jawaharlal Nehru,
It was just next door to that. Theie are
several other ambassadorial buildings next
to the houses of other people.
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SHRI S. N. MISHKA: So you do not
find any pomt in the Mehatashtra Govern-
ment’s protest?

SARDAR SWARAN SINGH: 1This i
the law of the land and we should not
try to mmport conside ations which do not
CXIsL.

SHRI 8. D. MISRA: Would you tell us
whether there  was any ptotest from the
Maharashtra Governu ent?

SARDAR SWARAM SINGH: 1 will tll
you later on. When the building came up,
they did not look inlo the histoty of that
and suddenly they taought that  perhaps
the juxtaposition ot this was not here.
Then, they said thiy would fry and see
whether anything culd be done, but we
pointed out cdeariy to them that this is
the law of the land Thev have puichased
it openly. They go their plans approved
by the Corporation and taev  constructed
the building. By the time .
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So, in the matte of their Trade Repre-
sentative’s building. it is a thing which is
absolutely straightfcrward and, if 1 may say
s0, there is no io propricty involved.

It is true that :n the pratter of the wse
of GD nuntbers, the Soviet journalists were
not following the orrvect rules in this con-
nection and as soan as this matter came to
our notice we pornd ‘t out to them.
They have asured us three or four weeks
hack that they have discontinued that prac-
tice and they wi't not use it. Now, 1
appeal to the hon. Leader of the Opposi-
tion, who has been my colleague, and we
have worked toguther on scveral occasions,
that in this background . ..

SHRI S. N. MISHRA: What about the
interview? Would vou tcll the American
Ambassador that the kind of intervicw thar
he gave fo the New York Times is not
done and he shauld have behaved better?

SARDAR SWURAN SINGH: I am  at
the present monient on the Soviet Union.
I will come to that just now. I might as
well, at this stage, give my views about
the Soviet maps also in a very bric[ man-
ner, because thit matter has been engaging
the attention of the House.

|

|
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MR. DEPUTY CHAIRMAN: You should
please wind up now.

SARDAR SWARAN SINGH: I am
winding up. This may be the last point
that 1 am mentioning.

SHRT 8. N. MISHRA: What about my
pomtz

SARDAR SWARAN SINGH: I would
fikc to say that in thewr depiction of the
Ind a-China boundary, the Sovier maps and
atlases  broadly follow the Chinese align-
went. However, these maps have been con-
sistently  adhering merely to the pre-1947
Kuomintang alignment than to the align-
meni indicated in tle maps published by
Pcople’s China in 1933, 1956, 1962. The
Russian maps thus show the Chang Chemno
valley within Indma, whercas the Chinese
Comumunist  maps  push  the  alignment
trom the Kavakoram Pass to Danchok far-
ther west to inddude more areas of India
within China. With the exception, the
Sovict maps follow gencrallv the  Chinese
ahgnment of the boundary. 1 might bring
to ihe attention of the House that all
Soviet maps and atlases show Jammu and
Kashimir entirely within India.

‘This crroneous depiction of India-China
boundarv is of deep concern to the Gov-
crnvunt of India, The Government had
been taking it up at the appropriate level
with the Soviet Government since 1956,
Apart fiom several verbal  representations
made through diplomatic channels, both in
Dclhi and in Moscow, written repiesenta-

ttont had also been made to the Soviet
Government in 1956, 1958, 1966 and 1968.
Further, during officcal  and  ministerial

visits, the Government have been urging
the Soviet Government to  correct  these
crroncous  depictions even as recently as
June, 1970. The Soviet Government have
also been supplicd with Survey of India
maps on scale 17 = 70 miles. This Gov-
etoment have thus been utilising in a sus-
tained manncr diplomatic and official chan-
nels for representing or protesting to  the
Sovict Government on this  question. 1t
would, thercfore, be wholly wrong to charge
the Goveinment with inaction in this mat-
10 Exen a few days ago, our Ambassador
m  Mcscow took up the matter stiongly
with the Soviet Deputy Foreign  Minister
and our Ministry took up with the Soviet
Lmbassy here. The Soviet Government, in
respomse  to our reprcsentations, both ver-
hat and written, have conveyed to us that
delineation on the maps had no political
sronificance and  ¢hat  there should be no
doubt about the Soviet Union’s respect for
India’s territorial integritv; they also pro-
mised to look into the matter further. The
Government proposes to take up this ques-
tion with the Soviet Government again and
to convey to them the degree of feeling in
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Parliament and in the public in this coun-
try on the wrong depiction of the Indian
border in Soviet maps.

While we have every right to take ob-
jection to this wrong dcpiction and perse-
vere with the Soviet Government 10 depict
India’s northern boundary in  confoinuty
with the Indian alignment, it 18 not in our
national interest to mix up this issuc with
the general question of our relations with
the Soviet Union, As Parltament s aware,
we have extensive co-operation with Soviet
Union in the ficld of cconomic and indus-
urial development, in cultural and political
matters, and in the detence ficlds, These
constitute the substance of our relations with
the Soviet Union and it would bc unwise
to undermine or endanger this basic friend-
ship. At the same time this friendship and
our desirc to maintain and expand rela-
tions with the Soviet Union cannot inhibit
or deter this Government from taking this
question of wrong maps fiunly and serious-
ly.

A mention has becn made of some other
wrong foreign maps also. We have been
taking up with the U.S. Government also
the wrong depiction . . .

SHRI BHUPESH GUPTA: With regard
to that also it may be kindly read out.

SARDAR SWARAN SINGH: 1 may in
this connection diaw the attention of the
House to the fact that all foreign maps and
atlases which depict our boundaries erro-
neously, including those from the Soviet
Union, attract the provisions of our laws
which prohibit their entry into India. [
would like to add that we havce taken up
strongly with the U.S. Government about
the wrong depiction of our boundary.

SHRI BHUPESH GUPTA: U.S. maps
show Goa as a Portugucse province.

SARDAR SWARAN SINGH: There-
fore, naturally we should cxpress coucern.
But at the same time theice should be some
measure of balance while formulating our
views in this matter. After all, mere depic-
tion by third parties, howsocver irritating
it might be, cannot alter the hard facts
about our boundaries which we are deter-
mined to defend and which nobody can
violate. 8o mere lines on othet  people’s
maps or portfolios should not cxcite our
feclings beyond a point and should not be
used to spqil relations which othcrwise are
of an ecxcellent nature.

I know, Mr. Deputy Chairman, that
dusing this short period I have not been
able to cover all matters.

SHRT BHUPESH GUPTA: What ahout
Goa  which T specifically mentioned?
America recognises Goa as a  Portuguese
province. It does not recognise, and it has
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Dbeen
India.

SARDAR SWARAN SINGH: Goa is a
part of India. Whether anybody recognises
it or not I du not care, just as I do not
cate what they depict in their maps. Goa
is a part of India. Goa is represented in
this Parliament, Why should we bother as
to what other people talk about Goa?

rciterated, that Goa is a part of

SHRI S. D. MISRA: On a point of
darification . . .
SARDAR SWARAN SINGH: Having

suid this, Mi. Deputy Chairman, I do not
want tq ture the patience of the House
any more. I will accept amendment No. 1
and oppose cvery other amendment.

SHRI A. P. CHATTERJEE: One point

SHRIL S. D. MISRA:
point has becu omitted .

MR. DEPUTY CHAIRMAN: The hon.
Mimster is prepared to accept amendment
No. 1

SHRT 5. N. MISHRA: Are we having
diffcient scales here? If anybody from this
side stonds up, you are not able to give
him any chance. 1 do not cmvy him, but
the moment one of our men stands up . . .

MR. DEPUTY CHAIRMAN:
allowed hum. [
ment No. 1.

SHRI S. N. MISHRA: There is a very
‘mportant point which he 1s raising.

MR. DEPUTY CHAIRMAN: Qun  the
~ontrary I have allowed more time for your
group,

SHRI S. D.

One important

I have not
mentioned about amend-

MISRA: Only one minute.

SHRI 5. N. MISHRA: It is very unfair

SHRI S. D. MISRA: He will remember
that the Leader of the Opposition has
raiscd one very important pqint. Perhaps
he has forgotten. That is about a secret
arrangement being made about a security

pact with Russia, What is that security
arrangement?
(Interruption)
SARDAR SWARAN SINGH: T am very

zlad he has reminded me. It is an abso-
tutely wiong suggestion for anybody to
make that there is any pact, sccret or
otherwise, of a defence character with the
Soviet Union or with any other country.

T have always said, and I would reiterate

that we are prepared to get our equip-
ment from any couatry, but we have no
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defence pact ot sccu ity pact; we have no
sectet pact with any countiy.

MR. DEPUTY CHAIRMAN: I am put-
ung amendment No | before the House.
The gquestion is:

¥, ‘“rhat at th: end of the motion
ine following be added, namely: A

‘and having onsidered the samv.f
this House reiterates its adherence to
the policy of nvn-alignment and pglce,
anti-colonialism and  anti-imperialium,
and recommencs to the  Government

w0 further strerigthen this policy  and
carry it forward.” ™
The motion was adopted.
MR. DEPUTY CITAIRMAN:  Amend-
ment Nos. 2 to 8
SHRI BHUPESH GUPTA: Sir, T want
o . .
MR. DEPUTY (ZHAIRMAN: No, no.

Pleasc say whcther you withdraw them.

SHRI BHUPFEFSI GUPTA: I have to say

something . . . (I iterruption) Don’t shout.
Then. I shall go m asking for division on
everything.

MR. DEPUTY CHAIRMAN: You will
make onlv brief omments as to why jou
arc withdrawing.

SHRI BHUPESHI GUPTA: These gentle-
men are bhungry. I can  understand. 1

withdraw  all the other amendments he-
cause .

SHRI NIREN GHOSH: We cannot
allow, no.

SHR1 BHUPFSH GUPTA: they

are commitment of the Government that
they shall carry ‘orward the policy of anti-

mmperialism.  anti-colonialism  and  the
policy . . .

SHRI NIREN GHOSH: No. that will
not do.

SHRI A. P. CHATTERJEE: Amend-
ment No. 10 should be put to vote.

SHRI NIREN GHOSH: Amendment
No. 10 must be put to vote.

MR. DEPUTY CHAIRMAN: Only No.
10? Yon have no objection to the  with-

drawal of the «ther amendment?
SHRI NIREN GHOSH: We have.
SHRI A. P. CHATTERJEE: Absolutely.

SHRI BHUPESH GUPTA: I am afraid,
Sir, that mv Marxist friends are following
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MR. DEPUTY CHAIRMAN: Amend-

ment Nos. ¢ to 9. Is it the pleasure of
the House tc give permission tor him to
withdraw?

SEVERAL HON. MEMBERS:
SHRI NIREN GHOSH: No.

MR. DEPUTY CHAIRMAN: Mr.
Gliosh, what do you want to say?

SHRI NIREN GHOSH: I want amend-
ment No, 6 10 be put to vote.

MR. DEPUTY CHAIRMAN: What
about Nos. 2 to 9? You said, only 10 you
w.nt to be put to vote,

Yes.

Niren

SHRT NIREN GHOSH: No. 6 should
be put to vote,

MR. DEPUTY CHAIRMAN: What
about Nos. 1 to 52

SHRI BHUPFESIT GUPTA: I have the

permission. I move that permission be
given to withdraw all my amendments.

MR. DEPUTY CHAIRMAN: FEven if
there is a dissenting voice, I think the
amendment cannot be withdrawn, Amend-
ment Nov 2 to 5. you have no ohjection,
Mr. Ghosh?

SHRI NIREN GHOSH: I want amend-
nment No. 6 to be put to vote.

MR. DEPUTY CHAIRMAN: What
about Nos. 2 to 52 Is there any objection
to amendment Nos. 2 to 5 being ~ with-
drawn?

SHRI NIREN GHOSH: No.

*'Amendment Nos. 2
leave, withdrawn).

to 5 were, by

MR. DEPUTY CHAIRMAN: The ques-
tion is:

6. “That at the end of the Motion, the

following be added, namely:

‘and having considered the same, this
House notes with great anxiety and
apprchension the increasing activities of
the CIA in this country in pursuance

of the cloak-and-dagger diplomacy of
the United States,' *

The motion was negatived.

MR. DEPUTY CHAIRMAN: Amend-

ment Nos. 7 to 9. There is no objection to
withdraw them.

*(Amendment Nos. 7 to 9 were, by leave,
withdraun).

*For text of amendments, vide col, 115
and 116 supm.
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MR. DEPUTY CHAIRMAN: The ques—\‘
tion is:

10. ““That at the end of the motion, the

foltowing be added, namely:

‘and having constdered the samgc,
this House cxpresses its disappointment
that the Indian mission in Hanoi
should not have yet been upgraded to
the ambassadorial level.” ™’

The motion was negatived.

MR. DEPUTY CHAIRMAN:
ment Nos. 11 to 78,

SHRI NIREN GHOSH: No. 1l wc press.

SHRI A. P. CHATTERJEE: No, 11 we
press.

MR. DEPUTY CHAIRMAN: The
tion is:

Amend-’

ques-

11. ““That at the end of the motion, the
following be added, namely:

‘and having considercd the same, this
House, while welcoming the establish-
ment of the Consulate-level relation with
the German Democratic Republic, how-
ever, regrets that the full diplomatic re-
cognition to this first Socialist German
State, which is striving for peace, and is
friendly to India should have heen de-
nied.”

The motion was negatived.

*(dmendment Nos. 12 to 81

leave, withdrawn.)

MR. DEPUTY CHATRMAN: The ques-
tion is:

were,

by

82. ““That at the end of the motion, the
following be added, namely:

‘and having considered the same, this
Housc is of opinion that Government
have failed to stick to the non-aligned
policy under the pressure of super-
powers and have failed to impiove the
image of India in international field.” *’

The motion was negatived.

MR. DEPUTY CHAIRMAN: The
tior is:
83. ““That at the end of the motion, the
following be added, namely:

ques-

‘and having considered the same, this
House is of opinion that Government
have failed to develop closer relations
with East and South-Fast Asian count-
ries, which is very vital for the mainte-
nance of peace in this region.” ”*

*For text of amendments, vide col. 116 to
127 supra.
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The motion wa> negatived.

MR. DEPUTY CHAIRMAN:

The ques-
tion is:

84. “*I'hat at the cnd of the motion, the
following be added, namely:

‘and having considered the same, this

House is of opmion that  Government
have failed to «cate world opinion
\ agamst intrusion of super powers into
v Indian Occan, which is desirable  trom

. the sccurity point of view.” "
The motion was megatived.

MR. DEPUTY CHAIRMAN:

The ques-
tion s

85, “*That at the end of the Motion, the
following be added, namedy:

‘and having considered the same, this
House is of opinion that Government
have failed to protest against USSR’s
action in not 1evising the map in the
Soviet Encyclopacdia and other govern
ment publications which show the north-
western and north-eastern parts of India
as Chinese territory." ”

The motion was negatived,

MR. DEPUTY CHAIRMAN: The ques-
tion is:
8. “That at the end ot the Motion, the
folloning be added, namely:

and having considered the same, this
House is of opinion that Gavernment
have failed to put sufficient pressure on
the U.K. Government against its report-
ed decision to supply arms to  South
Africa and to convene a conference of
Commonwealth countries to prevent im-
plementation of such action.” '’

The motion was negatived.

MR. DEPUTY CHAIRMAN: The ques-
tion is:
87. “That at the end of the Motion, the
following be added, namely:

‘and having considered the same. this
House is of opinion that Government
have failed to take adequate steps to
put pressure on the Government of U.K,
to (hange its immigration policv.” ™

The Motion was negatived.

MR. DIPUTY CHAIRMAN:

The quus-
tion is:

88. ““That at the end of the Motion, the
following be added, namely:

‘and having con<idered the same. this

House is of opinion that the Govern-
ment have failed to raise their voice
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of protest wheuever the question of
human frecdom arose as was ev@ent at
the time of the Crechoslovakia crisis be-
cause of the a gression committed by
USSR or at hc time of imvasion of
Cambodia by 1he USA and  Vietcong
forces in collus on with North Vietnam
and Communis China.’ "’

The Motion was negatived,
MR. DEPUTY CHAIRMAN: Amend-
ment Nos. 89 to 9 .

SHRI MULKA (:OVINDA REDDY: Mr.
Deputy Chairman, you cannot put amend-
ments in this wa.. You should put each
amendment and as< whether hon’ble Mem-
bers are prepared to vote or not, but not
in this bulk mctlod.

MR. DEPUTY CHAIRMAN! It is not
necessary. But if any Member wants that
a partiéu]ar amen Iment should be put be-
fore the House, I will do that.

The question is:

89. ““That at the end of the Motion,
the following b: added, namely :

‘and having considered the same, this
House is of ovinion that more indepen-
dence and consideration of national in-
terests are recuired to restore the origi-
nal image of our foreign policy.” ™

The Motion was negatived.

MR. DEPUTY CHAIRMAN: The ques-
tion is:
90. “That al the end of the Motion,

the following e added, namely:

‘and havin-, considered the same, thi's
House cxpre sev its concern at the di-

minishing n.tional consensus behind
our foreign policy." "

The Motion w1s negatived.

MR. DEPUTY CHAIRMAN: Amend-

ment No. 91. 7hose in favour will please
say Aye.

SOME HOY. MEMBERS: Aye.

MR. DEPU Y CHAIRMAN:
against will please say No.

SOME HON. MEMBERS: No.

SHRI BHUPISH GUPTA: Division. 1
want division. "‘es, 1 want division. 1 want
to test how the Parliament stands by count-
ing of heads \ith regard to amendment
No. 91. I.want division. I want division ...
(Interruption) YWhat? T want division even
if 1 voted for .. Sir, 1 want a cleas deci-
sion. It is a nidicule . . -

33
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MR. DEPUTY CHAIRMAN. No, Mr,
Bhupesh Gupta. Please listen, I asked the
House to vote and 1 said, *“Those in
favour will please say Aye’”’, and 1 think
I said: "“The Noes have it'.

SHR1 BHUPESH GUPTA: How?

MR. DEPUTY CHAIRMAN: Are you
challenging 1y decision?

SHRI BHUPESH GUPTA: 1 challenge.
Yes, I challenge. I challenge.

MR. DEPUTY CHAIRMAN: Mr. Bhu-
pcsh Gupta, you have voted in  favour.

Please sit down.

SHRI BHUPESH GUPTA: On a point
of order.

MR. DEPUTY CHAIRMAN: Am I to
understand  that because you have voted in
favour of this amendment, therefore, you
are challenging 1c?

SHRI BHUPESH GUPTA: Sir, T will
not divulge my voting. How 1 ote you
have no business to ask.

SHRI CHANDRA SHEKHAR  (Uttar
Pradeshy: Tt is a matter of procedure.
Even if he has voted against the amend-

ment he has every right to say that the
vote should be recorded. The vote should
be recorded. He has every right to assert
that the vote should be recorded. It is for
the public knowledge . . .

SHRI BHUPESH GUPTA: Sir, on a
point of oider. It is a strange thing. It is
because I submitted to vour ruling? The
moment you say that permission is not
to be given, I at once get up . ..

MR. DEPUTY CHAIRMAN: That is re-
garding withdrawal only.

SHRI BHUPESH GUPTA: Where does
it say? Division may be demanded by any
Member irrespective of divulging or irres-
pedtive of how the House said Yes or No.
The Rule does not say that if a Member
in his voice vote says a particular thing he
is debarred from asking for division.

So, Sir, the rule is that any Member in
the Housc can ask for a division. There-
fore, T am asking for a division on this,
You cannot violate the 1ule,

SHRI A. P. CHATTER]JEE:
for a division.

SHRI BHUPESH GUPTA: Irrespective
of whether a Member says ““Yes”” or “No"’,
he can ask for a division and I am exer-
cising that right.

SHRIMATI YASHODA REDDY: Sir, on
a point of arification. You have said
“The Nocs have it.”” Supposing I ask for

1 also ask
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a division, the question iy, should 1 say
“The Ayes have it” and ask for a division,
or should I say I agree with your i1uling”
and ask for a division? Either we disagiee
with vour ruling and ask for a division or
we agree with your ruling and ask for a
division.  Does  Mri. Bhupesh Gupla say
that the Ayes have it and ask for a divi-
sion?

SIIRI MULKA GOVINDA REDDY: It
is 1mplied. '

SHRIMAT! YASHODA REDDY: It is
implicd that he says that the Ayes have
it.

SHRI BHUPESH GUPTA:
is quite clear.

Sit, the rule

(Interruption)

SHRI M. N. KAUL: Sir, there is no
doubt that according to  parliamentary
practice, Mr. Bhupesh Gupta can challenge
the declaration of the Chair and thus have
the votes recorded.

ff a Mcmber desires that the votes
should be iecorded, he must challenge the
opinion of the Chiir. This is the only
means available to him to get the votes re-
corded.

MR. DEPUTY CHAIRMAN: So far as
the rules arc concerned, they say that a
Member has to challenge .

SHRI MULKA GOVINDA REDDY: He
is not challenging it. So he cannot demand
a division. Only if hc challenges it, he can
ack for a division.

MR. DEPUTY CHAIRMAN: If hc chal-
lenges it, he can ask for a division,

SHR1 BHUPFSH GUPTA: I want a di-
vision. T want registration of votes. It is
my inherent right.

(Interruptions)

MR. DEPUTY CHAIRMAN: All tight,
as Mr. Bhupesh Gupta is challenging . . .

SHRT M. M. DHARIA (Maharashtra):
Sir, hefore vou give vour ruling, T wonld
like to say that the parlamentary practice
should not be disturbed. Here the rule is
verv clear. T am referring to rule 252(%).

“If the opinion of the Chairman as to
the decision of a question is challenged.
he may, if he thinks fit. ask the mem-
bers who are for ‘“*Aye” and those for
“No™ respectively to rise in their places
and, on a count being taken, he may
declare the determination of the Coun-
cil. Tn such a case, the names of the
voters shall not he recorded.'’

So, Sir, if the opinion of the Chair is
challenged, he can ask those who are in
favour of or against the question to stand.
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Then if he thinks fit he «an certanly or-
det a duvision w take place, not  other-
wisc. Therefone, Mi. Deputy  Chairman,
with duc  respect, I would say that this
cleat provision in the rules should not be
forgotten.

SHRI BHUPESH GUPTA: This is not
a nght way of interpreting the rules, It
is quite clear that any Member can chal-
lenge it, and 1 have challenged it, the
moment T asked for a division. As iy
friend. Mr. Kaul has said, it is immaterial
how you vote. You have seen many divi-
stons have taken place in this House after

a massive ‘“‘Yes' or “No”. A division is
required for the recording of votes. The
whole rule has to be taken together.

MR. DEPUTY CHAIRMAN: I think
the procedure that we have so far  been

following in this House is that immediately
if any Mcmber asks for a division, we allow a
division. We do not ask Mcmbers to stand
up to ascertain the votes and then call for
a division. 1 am mentioning this hecause
Mr. Dhara Ias pornted out that rule . | .

SHRI M. M. DHARTA: Yo, M.
Deputy Chairman. T have pointed out to
the sules though I do understand the con-
vention. When there 1» a specific rule, it
should be followed,

MR DEPUTY CHAIRMAN: You only
looked ar sub-rule (3). Please read sub-rule
(4) also. Therefore, irrespective of the fact
that Mr. Bhupesh Gupta might have voted
this side, or that side, when he is chal-
lenging that the indication . .

SHHRI BHUPESH GUTTA: Yes, I am
challenging it.

MR. DEPUTY CHAIRMAN: that
[ had given that the Noes have it—he
challenged that Noes are not having it—
T think we have to have a division.

SHIRTMATI YASHODA REDDY: No,
Sir. We would Jike to draw your attention
to this fact. He did not say that the Ayes
have it.

SHRI BHUPESH GUPTA: Trrespective
of that, a vote has to be taken. T say 1
want a division. The moment Y sav that I

want a division, yvou have to put it to a
division.
SHRI S N. MISHRA: No, no. There

was no challenge. I think you should stick
to vour ruling .

MR. DEPUTY CHAIRMAN: No, I have
not given any ruling.

SHRI S. N. MISHRA: The challenge
did not come at the right time and it
docs not constitute a challenge. Tt does not
constitute a challenge.
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SHRI G. A. APP\N (Tamil Nadu): On
a point of order, Sr.

St WA AgM WA gy AV AFSHE
fm g

st gaTR weaw e gaA far
e o Wt av A far da 4

(Interruptions)

SHRI CHANDR, SHEKHAR: 1 would
1equest the honourible the Leader of the
Opposition that he should not lose his tem-
per too often in th'is House, Such bullying
tactics are not goi g to cut any ice.

(Interruptions)

SHRI §. N. MI"HRA: When he was
saying something ¢ me | had to take note
ot 1t and respond to it. The Minister of
Parhamentary Affairs, Mr. Om Mehta, was
saying something 1> me and should I not
respond to what }e said?

So, Mr. Deputy Chairman, if we go on
like this, it will e mid-night. The main
pomnt is . . .

SHRI CHANDRA SHEKHAR: Sir, I am
on a pomt of order.

MR. DEPUTY CHAIRMAN: Mr.
Mishra, let me hoear hun fiest,

SHRI S. N. M'SHRA: But I have been
on my legs. As  said, the challenge has
to come In a fparticular form and at a
particular time, [Chen alone it constitutes
a challenge. Hert it has not come in the
required torm, that is, when you said the
Noes have 1, th: Noes have it, the Noes
have 1t, After thit only the voting comes.
So it does not cuastitute a challenge. What
1 am submitting is that neither has the
form been observed nor the point of time
has been adhered to. Therefore, we would
like to have the text of your ruling at
that time. The text must be made avaiu-
able to us and then alone we can judge
this issue objectively because you made cer-
tain remarks. Unless we get the text of
your ruling, it would be difficult for us
to judge a matter of procedure.

SHRI CHAMNDRA SHEKHAR: Mr.,
Deputy  Chairr an, Sir, whatever may be
the sequence, your ruling is final. I sup-
port Shri Bhupesh Gupta’s contention for
division in orde* to expose the politics of
camouflage. I am surprised that the Leader
of the Opposition who claims to be a sin-
ccre and a very forthright politician is op-
posing the demand for division which,
from any standard of decent democratic

iw
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life and democratic functioning, should not
be challenged at least by the Leader of the
Opposition. ‘The Leader of the Opposition
who is consclous of his position has very
conventently forgotten that the demand for
division 15 being opposed by him becauve
he has one standard outside the House and
another inside the House. The demand of
Shri Bhupesh Gupta 1s supported by per-
sons like mie to expose his politics of
double standard . . .

(Interruptions)
SHRI BHUPESH GUPTA: I am sur-
prised that you are taking so much of
time over a matter like this. You nevel

said that I did not challenge at the right
moment. Sir, always a challenge is made
after you say ‘‘Ayes have it” or “‘Noes have
It”. Only at that pomnt one challenges, be-
cause one has to challenge something. }
challenged your order. Therefore, you have
to ask for the division, My friend’s argu-
ment that the challenge had not come at
the right moment, is not correct,

(Interruptions)

SHRI 8. D. MISRA: We want to see the
proceedings of what you announced. Then
only we will proceed ahead. Let us see the
proceedings. . .

(Interruptions)

SHRI M. M. DHARIA: When you have
given yvour ruling that you want to go ac-
coiding to rule 252(4). . .

MR. DEPUTY CHAIRMAN: 252(3).

SHRI M. M. DHARIA: Then it cannot
be challenged. So, you have to announce
your dccision immediately. ., .

(Interruptions)

SHRI S. D. MISRA: It is they who are
challenging the rule, not we. Let us know

from the proceedings as to what was your
1uling.

SHRI BHUPESH GUPTA: Please say
something.

SHRI MULKA GOVINDA REDDY

(Mysore): Let us adjourn the House.

MR. DEPUTY CHAIRMAN: So far a< 1
remember, when I put the question before
the House and I said, ‘I think the Noes
have it’’, there was an objection by Shri
Bhupesh Gupta. He wanted division only.

SHRI S. N. MISHRA: Voting,

MR. DEPUTY CHAIRMAN: Voting
means division; it means the same thing and
hv nnplication he wanted to challenge the
decision that it is not proper indication of
the voting of the House, and the decision of
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the House may be a different thing. So, even
though he did not use the woids I think
the Ayes have it”’, and he said only *‘voting”
oy “dnvision”, it means that he did not ac-
cept the indication given by me and, there-
fore, he waunted to have a division so that
there could be a clear. . .

(Interruptions)

SHRI 5. N. MISRA: Let us see the pro-
ceedings of the House, in case you say
something and you change your decision. . .

(Interruptions)

SHRIMATI YASHODA REDDY: S§ir, if

vou have a new decision today, . . . (Inter-

ruptions) . . . I must tell you the challenge
tomes when the Members disagree with vour
decision and this time it has nor becu a
caallenge. 1 do not mind what they were
saving. I am not afraid of being . . . (Inter-
ruptions) exposed for my political views, If
Shii Chandra  Sekhar wants a voting, I

agree. . .. (Interruptions). They are trying
tor an exposure. .

But the point is that when an hon. Mem-
ber says that he wanted a division, Sir, in
my years of experience in Parliament, it has
heen that the hon. Member who asks for a
decision was against the ruling o fthe Chair
or had a feeling that the ruling of the Chair
was incorrect, But, in this case it has ben
obviously a political move on the part of
Shri Chandra Shekbar to use this. .. {Inter-
ruptions). . . . It may be very unfair on the
part of the Chair, it is wrong, to concede
to a wrong convention. . . . (Interruptions).
. . . Every day it is being done.

THE LEADER OF THE HOUSE (SHRI
K. K. SHAH): Sir, may I point out to the
Leader of the Opposition that the Chair
asked Shri Bhupesh Gupta, “Do you chal-
lenge my decision?’’ and he said, “'Yes''?

(Interruptions)

SHRI S. D. MISRA: It is not for him to
say. . . . (Interruptions).

SHRI 5. N. MISHRA: Without having a

look at the text, it will be difficult for us to
speak.

SHRI S§. D. MISRA: Let us get the pro-
ceedings of the House and we will be satis-
tic’l, or we will vote tomorrow. . . .

(Interrufitions)
MR. DEPUTY CHAIRMAN:  Order,
oider, please. . . . (Interruptionsy. Of course,

When T said immediately. “*The Noes have
it he definitely said that he wanted a divi-
gion,

SOME HON. MEMRERS: No. no.
MR. DEPUTY CHAIRMAN: Voting or
division means the same thing. (. .
(Interruptions)
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SHRI S. N. MISHRA: We are not going
to leave it there. We will not leave at there.

SHRI S. D. MISRA: We want the p1o-
ceedings and the tape-recording. . . .

(Interruptions)

MR. DFEPUTY CHAIRMAN: Now, plrase
. When 1 gave the mdicanion that the
Noes have it, Shri Bhupesh Gupta said,

“No. no’’. and he wanted to have a divsion
again,

SOMF. HON. MEMBERS: No. . . . (Inter-
Tuptions).

(Inteyruptions)

SHRT M. M. DHARIA: Sir, may 1 point
out vne thing to the House?

(Interruptions)

MR. DEPUTY CHAIRMAN: I do not
want . « . .

(Interruptions)

SHRI M. M. DHARIA: S§ir, with your

permission. . . . (Interruptions). Mr. Deputy
Chairman, Sir, it is not ncccssaiy to sy
“djvision”. According to the Rules, if the

opinion of the Chairman is that the decision
ispchallenged, then, immediately the Chair-
man can take the decision of division. So
you have expressed in the open Ho}use, Ar‘c
vou challenging my ruling?"". You have
asked the question and there is no question
of. . (Int('rruptzons) . ... saying dlYlSlOﬂ .
whether it is voting or division. It 1s ab-o
lutely not nccessary. The Rules also do not
sav. S0, you can take the ruling and let us
proceed further. . . .

(Interruptions)

MR. DEPUTY CHAIRMAN: All right,
please. .

(Interruptions)

SHRI BHUPESH GUPTA: Please say
something.

SHRI S. D. MISRA: Sir, it is a legitimate
request from us.

SHRI S. N. MISHRA: We may discuss it
tomorrow, but what about the mling? And
that would be on the basis of the record.

(Interruptions)

MR. DFEPUTY CHAIRMAN: When I
said, “I think, the Noes have it”, 1 do nat
think 1 said that the ruling is final. Shri
Bhupesh Gupta immediately said that he
wanted a division.

{Tnterruptions)

SHRI S.N. MISHRA: Why not have this
mnch of patience? The tape-recording 18
tieie.
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SHRI S. D. MISRA: Tie tape-recording is
there. . . .

(Inteiruplions)

SHRI M. M. DHARIA: When you have
order

8 M,

SHR! BHUPESH GUPTA: In this mat-
ter any ruling we will accept. You are ask-
g for the tape-rec rding. In future, I shall
get the tape-recordrig on evers pomt. Even
now I am challenging because you have not
disposed of the am:ndment. The lact that
you have not disjosed of the amendment
gites me the right ‘o challenge even now.

SHRI CHANDRA SHEKHAR: M1, Gupta
is challenging in tiic House und evary tune
it has happened an | many a time the Chair
even after giving a ruling has said: ‘Now I
think it is being c(iallenged by a Mcember.
$o 1 order a divisicn.” The hon. Member is
hete but because Mr. Mishra threatens not
to cooperate, so th: tape-recording is being
asked for.

MR. DEPUTY ( HAIRMAN: Nobody has
said abour it,

SHRI CHANDR \ SHEKHAR: Even con-
sulting the records of the reporter is wrong
when the Member is present here and is as-
serting himself.

(In erruptions)

SHRI BHUPESL: GUPTA: I am challeng-
ing even now.

SHRI CHANDEA SHEKHAR: I am on
my legs. My poinl is that it is a dis-respect
to the dignity of the Member concerned.
When the Membe is challenging the ruling
again and again t' e Member is present heve,
it is a disrespect to Mr. Gupta. If a Mem-
ber says the thi g, whatever may be the
record, he has alv.ays the right to amend his
previous stand. U wder the crcumstances any
consultation of re ord is out of place, against
parliamentary p-actice and agamst all
canons of parlian entary practice.

SHRI BHUPESH GUPTA: We shall not
allow anything t« be uttered without being
challenged. I am making this demand. All-
right bring the record. Suppose the record
does not say theoretically, but I say I main-
tain it, who will prevail?

SARDAR SW/RAN SINGH: If half an
hour more was o be spent, I would have
spoken for hall un hour more. Now we have
other things to lo. The best thing is for
vou to do some hing.

SHRI G. A. APPAN: The rules are very
clear as to when to call for a division. 1
have a small pcint to make for your kind
decision. Here when does the Chair say
“Fhe Ayes have it" or ‘The Noes have it"?
When the voices are very clear, when about
190 voices say ‘ves' aod some say "No, the

iy i
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Chair says ‘The Ayes have it' as he hears
the voices. If any = Member challenges the
verdict of the Chair. ..

MR. DEPUTY CHAIRMAN: I have un-
derstood your point.

SHRI G. A. APPAN:
caught it.

MR. DEPUTY CHAIRMAN: I have gone
fhrough the provision and I have understood
it.

You have not

SHRI G. A. APPAN: If any Member
challenges the verdict of the Chair, the
second procedure for the Chair to follow is
to ask the Members to stand in their seats.
But this the Chan nds not whowed, {t
spite of the first two procedures any Mem-
ber wants to challenge the verdict of the
Chair, then the Chair shall order a “‘Divi-
sion’’. But here the second procedure has
not been followed at all.

MR. DEPUTY CHAIRMAN: I have got
your point. Please sit down., We have had
enough discussion o.

(Interruptions)
Please sit down, Mr. S. D. Misra,

N Iwmag T (Fea @W) T AA
FET AR E fF wm M mwaama HY
& grg qifew fer & A7 W Ao
fefedae foFgr &, o1 3 9 S99 F%
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MR. DEPUTY CHAIRMAN: I have un-
derstood the point raised by all the hon.
Members here, and I am quite sure that
I hagd not disposed of the point finally, and
there was no voting result finally announc-
ed. And before announcing the final dea-
sion on the voting, Mr. Bhupesh Gupta had
challenged the indication that I had given
and now, as the hon, Member is demanding
a “Division”’, I order a ‘‘Division’’.

SHR1 S. N. MISHRA: As a protest
against calling a “‘Division’’ in this case and
in this manner we stage a walk-out.

(Some opposition groups then walked out
of the House)

MR. DEPUTY CHAIRMAN:

The ques-
tion is:

91. “That at the end of the motion, the
following bc added, namely:

‘and having considercd the same, this
House expresses its concern at the
steady erosion of non-alignment in our
foreign policy which has affected our
independence of policy and action.”
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[Mr. Deputy Chairman.]
The House divided.

MR. DEPUTY CHAIRMAN: Ayes—Nil;
Noes—71.

Alva, Shri Joachim.

Ansari, Shri Hayatullah,
Appan, Shri G. A.

Arora, Shri Arjun.

Bachchan, Dr. H. R,

Baharul Islam. Shri.

Basu, Shri Chitta,

Bhatt, Shri Nand Kishore.
Bobdey, Shri S. B.

Brai, Sardar Narindar Singh,
Chandra Shekhar, Shri.
Chattopadhyaya. Dr, Debiprasad.
Das, Shri Balram.

Das, Shri Bipinpal.

Dass, Shri Mahabir.
Dharia, Shri M. M.
Dikshit, Shri Umashankar.
Goswami, Shri Sriman Prafulla,
Gujral, Shri 1. K.

Gupta, Shri Bhupesh.
Hasan, Prof. Saivid Nurul.
Hussain, Shri Sved.

Kaul, Shri M. N

Khan, Shri Akbar Ali. . -
Kollur, Shri M. L. - :
Krishan Kant, Shri.

Kulkarni, Shri A. G.

Kurup, Shri G. Sankara.

Madani. Shri M. Asad.

Mani, Shri A. D.

Mangladevi Talwar, Dr. (Mrs.).
Mani, Shri A, D. ) .
Maragatham Chandrasekhar, Shrimati.
Mehta, Shri Om.

Mirdha, Shri Ram Niwas.

Mishra. Shri L. N.

Mukherjee, Shri Pranab Kumar.
Nandini Satpathy, Shrimatl. =
Narayani Devi Manaklal, Shrimati
Neki Ram, Shri.

Panda, Shri Brahmananda,
Panjhavari, Sardar Raghbir Singh.
Paul, Shri P. 8. . .
Purabi Mukhopadhyay, Shrimati.
Purakayastha. Shri Mahitosh.

Puri, Shri Dev Datt.

Raju, Shri V. B.
Ramaswamy, Shri K. S.
Reddy, Shri K. V. Raghunatha,
Roshan Lal, Shri.

Rov, Shri Biren.

Salig Ram, Dr.

Sangma, Shri E. M.

Shah. Shri K. K.

Sharma, Shri Anant Prasad.
Shukla, Shri Chakrapani.
Shvamkumari Devi, Shrimati,
Singh, Shri Bhupinder.
Singh, Shri Dalpat.

Singh, Shri Jogendra,

Singh, Shri S. K.
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- Singh, Raja Shankar Pratap.

Sinha, Shri Awadheshwar Prasad.
Sinha, Shri Rejendra Pratap.
Sisodia, Shri Swaisingh.

Sukhdev Prasad, Shri,

Tiwary, Pt. Bhawaniprasad,
Tohra, Sardar Gurcharan Singh.
Untoo, Shri Gulam Nabi,
Vidyawati Chaturvedi, Shrimati.
Yajee, Shri Sheel Bhadra.

The motion was negatived.

*Amendments Nos. 92 to 94 were, by
leave, withdrawn.)

MR. DEPUTY CHAIRMAN:
tion is;-—

The ques-

95, ‘““That at the end of the motion_ the
following be added, namely:

‘and having considered the same, this
House is of opinion that the entire for-
eign policy betrays surrender on the
part of the Government in many impor-
tant matters to the Anglo-American im-
perialists and that the immediate essen-
tial first steps to be taken for coming out
of the Anglo-American tutelage are—

(a) recognition of the Provisional
Revolutionary  Government of South
Vietnam,

(b) upgrading to Ambassadarial level
of the Indian diplomatic mission at
Hanoi,

(¢) diplomatic recognition of Ger-
man Democratic Republic; and

(d) severance of relations with  the
British Commonwealth.’’,

The motion was negatived.

MR. DEPUTY CHAIRMAN:
tion is:

‘“That the present ijnternational situa-
tion and the policy of the Government of
India in relation thereto be taken into
consideration and having considered the
same, this House reiterates its adherence
to the policy of non-alignment and peace;
anti-colonialism and anti-imperialism, and
recommends to the Government to further
strengthen this policy and carry it for-
ward.”’

The motion, as amended, was adopted.

MR. DEPUTY CHATRMAN: The House
stands adjourned till 11.00 A M. tomorrow.

The House adjourned at twelve
minutes past eight of the clock till
eleven of the clock on Thursday,
the 27th August, 1970.

The ques-

*For text and amendments, vide col. 129
supra,





